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ACTION TAKEN REPORT SUBMITTED IN COMPLIANCE TO HON’BLE 

NGT ORDER DATED 27.09.2024 IN THE MATTER OF NEWS ITEM 

TITLED "AHMEDABAD SURAT LANDFILLS AMONG WORST THREE 

METHANE HOTSPOTS IN INDIA" APPEARING IN THE TIMES OF 

INDIA DATED 07.02.2024 

 

1.0. Background 

Hon’ble NGT vide order dated 27.9.2024 in O.A No. 247/2024, News item titled 

"Ahmedabad Surat landfills among worst three methane hotspots in India" 

appearing in the Times of India dated 07.02.2024 directed in para 4 are 

reproduced below: 

Para 4 “Learned Counsel for Respondent No. 2-CPCB, Respondent No. 3- 

Maharashtra Pollution Control Board, Respondent No. 4- Gujarat Pollution 

Control Board and Respondent No. 8-State of Gujarat and Respondent No.5-

Rajasthan Pollution Control Board seek time for filing of 2 action taken reports. 

The same be filed at least one week before the next date of hearing fixed”. 

A copy of Hon’ble NGT order dated 27.09.2024 is attached as Annexure I. 

 

CPCB has previously filed a Joint Committee report in compliance with Hon’ble 

NGT order dated 19.03.2024 (Annexure II) wherein Hon’ble NGT had 

constituted a joint committee comprising of Central Pollution Control Board 

(CPCB), concerned Regional Officers (RO) of respective State Pollution Control 

Board (SPCBs) (namely, Assam, Gujarat, Maharashtra & Rajasthan), Indian 

Space Research Organization (ISRO) and Ministry of Environment, Forest and 

Climate Change (MoEF&CC) The committee was required to submit a  factual 

report relating to compliance status of Schedule I of Solid Waste Management 

Rules, 2016 of  the sites attributing to methane emissions as per IIRS ( Indian 
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Institute of Remote Sensing Report. The report covered detailed assessment of 13 

sites which were identified as possible methane emission sources as per the IIRS 

Report. These included dumpsites (06 sites) , Sanitary Landfill Sites (02 SLFs)  

and Oil & Gas sites ( 05 sites)  covering four states namely  Surat &  Ahmedabad 

in Gujarat; , Central Mumbai, Kalyan Dombiveli, Kanjurmarg , Pimpri 

Chinchinwad  in Maharashtra;   Chirawa &  Tarnagar, Jaiselmer , Barmer  in 

Rajasthan, and; Dibrugarh-Tinsukia & Nazira   in Assam.   A copy of the Joint 

committee report is attached as Annexure III. 

2.0. Action Taken by CPCB 

2.1. Communications issued to 4 SPCBs 

In compliance to the Hon’ble NGT order dated 27.09.2024, CPCB vide letter 

dated 06.01.2025 (Annexure IV), requested SPCBs namely, Assam, Gujarat, 

Maharashtra and Rajasthan to provide action taken report on non-compliances 

attributing to the sources of methane emission as per the joint committee report, 

in their respective jurisdiction.  

 

2.2. Meeting with SPCBs 

A follow-up Meeting on the matter was convened the SPCBs on 16.01.2025. The 

following action was to be taken by the concerned SPCBs as per the deliberations 

during the Meeting: 

i) To review the action taken reports in line with the discussion held in the 

meeting on 16.1.25 and CPCB letter dated 06.01.2025 and submit the same 

on Jan 16, 2025. 

ii) To submit the compliance status of directions issued by CPCB previously 

under section 5 of Environment (Protection) Act, 1986 related to Bio mining 

of legacy waste (27.1.21) and for management of fire hazards at dumpsites 

(26.5.22). Directions are placed at Annexure V for reference  

4

284



iii) To submit the compliance status as per Schedule I (F) of Solid Waste 

Management Rules, 2016. 

 The minutes of the meeting is attached as Annexure VI. 

 

2.3 Action taken report by SPCBs/PCC 

The Action taken reports submitted by the SPCBs/PCCs have been examined by 

CPCB and overview of the same is given in Table 1.0. The requisite actions to be 

taken by the concerned State Boards to check methane emissions as also emerged 

during the follow-up meeting held on 16/1/2025, is enlisted in Column 5 of Table 

1.0    
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Table 1: Observations of the Joint Committee report and status of action taken report 

S.N. Sites as 

identified as 

methane 

emission 

sources (1) 

Observations in the 

Joint Committee report 

(2)  

Action to be 

Taken as per the 

Observations in 

the Joint 

Committee Report 

(3)  

Action taken by SPCBs (4)  CPCB observations 

(5)  

1. Gujarat (02 Dumpsites identified as methane emission 

sources) 

  

a) Khajod 

dumpsite, 

Surat 

 Average methane 

emission- 4706 kg/h 

 No Fire reported 

 Gas collection system 

provided 

 Ambient air quality 

not monitored at the 

dumpsite 

 Details of Fire 

control measures 

taken 

 Ambient Air 

Quality 

monitoring to be 

conducted  

Regional Office, Surat, Gujarat 

SPCB vide email dated 

16.1.2025 informed following 

action taken:  

 

Surat Municipal Corporation has 

completed bio mining work at 

the site and capped with soil 

cover.  

(i) Gujarat SPCB to 

examine as to 

why methane is 

still being 

generated when 

site has been 

biomined and 

capped 
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 Leachate collection 

and treatment system 

provided 

 Methane detector not 

installed 

 Fresh waste is not 

being disposed 

 Methane 

detectors to be 

installed  

 

 

Regular air quality monitoring 

will be conducted as per the 

regulations.  

 

Regarding methane control 

measures, Surat Municipal 

Corporation has made 

provisions to capture and flare 

methane gas.   

However, a detailed feasibility 

study on methane generation 

and its potential for utilization 

will be conducted before 

implementation, starting within 

the next six months.  

 

(ii) Gujarat SPCB is 

to regularly 

carry out Air 

Quality 

Monitoring in 

and around the 

Biomined area   
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The information received from 

Gujarat SPCB is enclosed at 

Annexure VII A  

 

 

 

b)  Pirana 

dumpsite, 

Ahmedabad 

 Average methane 

emission- 4272 kg/h 

 Biomining completed 

 To identify 

source of 

methane emission 

 

Regional Office, Ahmedabad, 

Gujarat SPCB through whatsapp 

dated 17.1.2025 informed that 

following action had been taken 

on the matter:  

 

As per information received 

from Ahmedabad Municipal 

corporation (AMC); the 

Methane emission reported in 

the IIRS could be due to the bio 

mining work carried out in that 

No further action on 

the matter is required 

by the Gujarat SPCB 
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period. However, Bio mining is 

completed at the site. 

 

In addition to that, following 

actions are taken: 

100% of fresh waste is being 

processed. 

Bio mining work of legacy 

waste as per NGT order at Pirana 

dumpsite has been completed in 

Dec 2023. 

No major Fire incidents have 

been reported during last 5 

years. 

The 500 Metric Tons Per Day 

(MTPD) composting plant and 

the 1000 TPD waste-to-energy 

facility are established. 
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The information received from 

Gujarat SPCB is enclosed at 

Annexure VII B  

 

2. Maharashtra (02 dumpsites and 02 Sanitary Landfill sites (SLFs) identified as methane 

emission sources) 

 

a) Deonar 

dumpsite, 

Greater 

Mumbai 

 Average methane 

emission- 6202 kg/h 

 Biomining not 

initiated 

 No Fire reported 

 No provision of gas 

collection system  

 Ambient air quality 

monitored at the 

dumpsite 

 Methane control 

measures to be 

taken   

 Time line for 

Biomining to be 

given  

 Details of Fire 

control measures 

taken 

Maharashtra SPCB vide dated 

15.1.2025 issued Interim 

Direction to Municipal 

Corporation of Greater Mumbai 

for following: 

(i) To carry out Biomining at 

Deonar Dumpsite, for 

installation of methane 

detection system, Gas 

collection system, Leachate 

(i) Maharashtra 

SPCB is 

required to 

enforce and 

monitor 

compliance of 

its direction 

dated 

15/1/2025.  
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 No provisons for 

leachate collection 

and treatment 

 Methane detector not 

installed 

 Fresh waste is still 

disposed 

 Methane 

detectors to be 

installed  

 Gas collection & 

utilisation to be 

done  

 Leachate 

management 

system to be 

installed  

 Disposal of Fresh 

waste to be 

stopped  

 

collection and treatment 

system  

(ii) To submit bioremediation 

plan and subsequent 

scientific closure plan for 

legacy waste dumpsite  

(iii) To provide Fogger Canon 

(Mist type) water sprinkling 

System and fixed water 

sprinkling system (rain 

guns) at the dumpsite  

 

(iv) To submit bank guarantee 

of Rs 2.00Lakh  

 

The information received from 

Maharashtra SPCB is enclosed 

at Annexure VII C 

(ii) It has to ensure 

that: (a) fresh 

waste is not 

disposed at the 

dumpsite (b) 

Requisite fire 

control 

measures are 

implemented 

at site. 
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b) Aadharwadi 

dumpsite, 

Kalyan 

Dombivli 

 Average methane 

emission- 6202 kg/h 

 Biomining 

commenced 

 No Fire reported 

 No provision of gas 

collection system  

 Ambient air quality 

monitored at the 

dumpsite 

 No provisions for 

leachate collection 

and treatment 

 Methane detector not 

installed 

 Fresh waste is not 

being disposed 

 Methane control 

measures    to be 

taken  

 Time line for 

Biomining to be 

given  

 Details of Fire 

control measures 

taken  

 Methane 

detectors to be 

installed 

 Gas collection & 

utilisation to be 

done  

 Leachate 

management 

Maharashtra SPCB vide letter 

dated 15.1.2025 issued Interim 

Direction to Kalyan Dombivli 

Municipal Corporation 

(KDMC) for following: 

(i) To submit time bound 

programme for completion of 

bio mining within 15 days. 

Submit bank guarantee of Rs 

1.00 Lakh for compliance of 

the same  

(ii) Methane gas detectors to be 

installed within 03 months & 

submit bank guarantee of Rs 

3.00 Lakh for compliance of 

the same  

(iii) Monthly monitoring of 

methane gas  

(i) Maharashtra 

SPCB is 

required to 

enforce and 

monitor 

compliance 

of its 

direction 

dated 

15/1/2025  

 

(ii) It has to 

ensure that: 

requisite fire 

control 

measures are 

implemented 

at site 
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system to be 

installed 

 

(iv) To provide gas collection 

system within 03 months & 

submit bank guarantee of Rs 

3.00 Lakh for compliance of 

the same. 

(v) To provide Leachate 

collection arrangement and 

shall treat the leachate in STP 

Umbarde and submit bank 

guarantee of Rs 1.00 Lakh of 

compliance of the same. 

 

The information as received 

from Maharashtra SPCB is 

enclosed at Annexure VII D 
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c)  Kanjurmarg 

SLF, 

Greater 

Mumbai 

 Authorization valid 

till Oct, 2026 

 Gas collection system 

provided 

 Ambient air quality 

monitored 

 No fire reported  

 Leachate collection 

and treatment system 

provided 

 Gas utilisation 

details to be 

provided  

 

Maharashtra SPCB vide letter 

dated 15.1.2025 issued Interim 

Direction to Municipal 

Corporation Greater Mumbai 

for following: 

(i) To provide Adequate 

Leachate collection system  

(ii) To carry out regular 

monitoring of methane  

(iii) Shall submit Bank 

guarantee of Rs 2.00 Lakh 

within seven days  

 

The information received as 

received from Maharashtra 

SPCB is enclosed at Annexure 

VII E  

 

(i) Maharashtra 

SPCB is 

required to 

enforce and 

monitor 

compliance of 

its direction 

dated 15/1/2025  

(ii) It has to further 

ensure that Gas 

generated in the 

SLF is 

effectively 

collected and 

utilised 
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d) Pimpri-

Chinchawad 

SLF, Pune 

 Average methane 

emission- 1333 kg/h 

 Authorization valid 

till Dec, 2024 

 Gas collection system 

not provided 

 Ambient air quality 

monitored 

 Fire reported  

 Leachate collection 

and treatment system 

provided 

 Methane/gas 

collection & 

Utilisation ‘to be 

done  

 

 

Maharashtra SPCB vide letter 

dated 16.1.2025 issued 

conditional Direction to Pimpri 

Chinchinwad Municipal 

Corporation for following 

actions to be taken at SLF: 

 

(i) To carry out regular 

monitoring of methane and 

submit report regularly 

(ii) To install Gas collection 

system and utilisation  

(iii) To install leakage 

detection & repair system at 

SLF 

(i) Maharashtra 

SPCB is 

required to 

enforce and 

monitor 

compliance of 

its direction 

dated 15/1/2025  

(ii) It further has to 

ensure that the 

SLF operates 

with valid 

Authorization 

from the SPCB 
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(iv) Installation of methane 

detector & fire preventive 

measures at dumpsites  

(v) To maintain details of 

dumped waste at SLF only 

segregated inert waste to be 

permitted for dumping at 

SLF 

(vi) Biomining of waste 

dumped during COVID 

period 

(vii) Install solid waste 

processing plant to treat 

100% waste  

(viii) Submit bank guarantee of 

Rs 2.00 Lakh towards 

compliance of above 

directions within 15 days. 
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The information received as 

received from Maharashtra 

SPCB is enclosed at at Annexure 

VII F 

 

3. Rajasthan (02 dumpsites identified as methane emission 

sources) 

  

a) Chirawa 

dumpsite 

 Average methane 

emission- 478 kg/h 

 Biomining 

commenced 

 Fire reported 

 Gas collection system 

not provided 

 Ambient air quality 

not monitored at the 

dumpsite 

 Gas collection & 

utilisation to be 

done  

 Time line for Bio 

mining to be 

given  

 Fire control 

measures to be 

taken  

Regional Office, Jhunjhunu, 

Rajasthan SPCB issued a notice 

to Nagarpalika Chirawa vide 

dated 8th January, 2025 to 

ensure the following measures: 

(i) Submit an action plan for bio 

mining 

(ii) To install methane detectors  

(iii) Fire preventive measures 

to be implemented  

 

(i) Rajasthan 

SPCB is 

required to 

enforce and 

monitor 

compliance of 

its direction 

dated 8/1/2025  
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 Leachate collection 

and treatment system 

not provided 

 Methane detector not 

installed 

 Fresh waste still 

disposed 

 Methane 

detectors to be 

installed  

 Leachate 

management 

system to be 

installed  

 Disposal of Fresh 

waste to be 

stopped  

 

(iv) Regular monitoring of 

methane to be carried out 

(v) Quarterly monitoring report 

of methane to be submitted 

to SPCB 

(vi) Regular Ambient Air 

Quality monitoring shall be 

conducted and quarterly 

report shall be submitted to 

SPCB 

 

The notice issued to 

Nagarpalika Chirawa also 

directed for taking following 

actions: 

 

 Detailed corrective 

actions for each non 

(ii) It has to ensure 

that: (a) fresh 

waste is not 

disposed at the 

dumpsite (b) 

leachate 

generated is 

effectively 

managed at 

site. 
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compliance observed in 

Joint Committee report  

 Supportive evidence & 

documents & updated 

compliance plan for 

actions to be to be given 

as per the directions 

issued by Rajasthan 

SPCB 

 Response to be submitted 

by 11.01.2025 

 

Further, show cause notices has 

also been issued on 02.07.2024 

to Nagar Palika Chirawa based 

on the inspections of dumpsite 

conducted by Rajasthan SPCB 

on 25.6.2024 
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The information as received 

from Rajasthan SPCB is 

enclosed at Annexure VII G 

 

b) Taranagar 

dumpsite 

 Average methane 

emission- 589 kg/h 

 Biomining not 

initiated  

 No Fire reported 

 Gas collection system 

not provided 

 Ambient air quality 

not monitored at the 

dumpsite 

 Leachate collection 

and treatment system 

not provided 

 Gas collection & 

utilisation to be 

done  

 Bio mining to be 

initiated & 

timelines to be 

provided 

 Ambient Air 

Quality to be 

monitored   

 Leachate 

management 

Rajasthan SPCB through 

whatsapp dated 16.1.2025 

informed following action 

taken:  

 

 

Regional Office, Jhunjhunu, 

Rajasthan SPCB issued a notice 

to Nagarpalika Taranagar 

,Churu  vide dated 8th January, 

2025 to ensure the following 

measures: 

 

i. Rajasthan SPCB 

is required to 

enforce and 

monitor 

compliance of its 

direction dated 

8/1/2025  

ii. It has to ensure 

that: (a) fresh 

waste is not 

disposed at the 

dumpsite (b) 

leachate 
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 Methane detector not 

installed 

 Fresh waste still 

disposed 

 

system to be 

installed  

 Methane 

detectors to be 

installed  

 Disposal of fresh 

waste to be 

stopped  

 

i. Submit an action plan 

for bio mining, Status of 

bio mining which was 

proposed to be initiated 

after August, 2024  

ii. To install methane 

detectors   

iii. Fire preventive measures 

to be implemented  

iv. Regular monitoring of 

methane to be carried 

out 

v. Quarterly monitoring 

report of methane to be 

submitted to SPCB 

vi. Regular Ambient Air 

Quality monitoring shall 

be conducted and 

generated is 

effectively 

managed at site. 
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quarterly report shall be 

submitted to SPCB 

vii. Quantity of methane 

generated to be reported 

on annual basis  

viii. Response to be 

submitted by 11.01.2025 

 

Rajasthan SPCB had also letter 

to Nagar Palika Taranagar 

during 2024 for enforcement of 

SWM Rules, 2016 & to provide 

action taken report on emission 

of methane from the dumpsites.  

Further, show cause notices has 

also been issued on 02.07.2024 

to Nagar Palika Taranagar based 

on the inspections of dumpsite 
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conducted by Rajasthan SPCB 

on 25.6.2024 

 

The information as received 

from Rajasthan SPCB is 

enclosed at  Annexure VII G 

4. 05 O&G sites identified as methane emission sources – Assam (Tinsukia, Dibrugarh & 

Nazira) & Rajasthan (Jaisalmer & Barmer) 

 

  All O & G units are equipped with 

fire prevention arrangements as 

reported by SPCBs.  

 Emergency response plan for fire 

prevention is available at all O & G 

sites.  

 Ambient air quality is measured at 

all sites during 2024 (except Nazira 

during 2023).  

 Ambient Air 

Quality to be 

monitored at 

Nazira  

 Strengthening of 

Fire control 

measures to be 

done at Nazira 

 Implementation 

of measures for 

Assam & Rajasthan SPCB 

through whatsapp dated 

16.1.2025 informed following 

action taken:  

 

 

Assam: 

Regional Office, Sivasagar 

forwarded a letter received 

from, ONGC, submitting 

Assam & Rajasthan 

SPCB to regularly 

monitor the methane 

emissions and ambient 

air quality at the Oil & 

Gas Facilities in their 

state. The State Boards 

have to regularly 

monitor the O&G 

facilities to ensure 
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 Compliance to the standards is given 

at all sites for ambient air quality 

except at Barmer having high PM10 

concentration.  

 Methane detectors have been 

provided at all sites.  

 Mitigation measures taken for 

reduction in organic emission 

including methane have been taken 

at all sites which mainly includes, 

LEL monitoring System, High-

energy ignition based remote 

ignition system, Online Gas 

monitoring system, Preventive 

maintenance of equipment, 

Installation of advance flaring 

system, Vapour recovery unit to 

capture methane emission, 

higher conversion 

rate of methane to 

be done  

 Measures for 

control of PM10 

concentration to 

be taken at 

Barmer 

 

following actions taken for 

methane mitigation  

(i) Flare system is installed in 

Lakwa, Rudrasagar and 

Lakhmani area  

(ii) The processes adopted in 

all the installations are 

optimised to prevent 

release of methane gas. 

(iii) Methane detectors are 

installed  

(iv) Equipment’s and pipelines 

are maintained  

Rajasthan:  

Associated gas containing high 

level of CO2 is separated and 

flared after proper combustion 

effective 

implementation of 

measures for 

controlling methane 

emissions.  
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Installation of leak detection and 

repair system, Methane oxidising 

Bio filters, Regular assessments and 

audits etc.   

 One fire incident has been reported 

at Nazira site during the year 2023 

due to gasket failure.  

 Sites with low conversion rates of 

methane to products and high flaring 

rates have reported higher methane 

generation.  

The design of flaring system 

ensures proper combustion of 

hydrocarbons, minimising the 

release of untreated gases 

Methane gas detectors and 

temperature sensors installed 

Rajasthan SPCB has monitored 

ambient air quality at Barmer O 

& G site on 9.1.2025 and 

analysis results indicate that 

parameters NO2, SOX and PM10 

are within prescribed norms of 

NAAQS. 

 

(The information received is 

attached as Annexure VII H) 
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3.0. Conclusions 

(a) The concerned local authorities in Maharashtra including 

Kalyan Dombivili Municipal Corporation, Municipal 

Corporation of Greater Mumbai & Pimpri-Chinchwad 

Municipal Corporation to take further necessary action so as 

to comply with the interim directions dated January 15-16, 

2025 issued by Maharashtra Pollution Control Board 

(MPCB).  

(b) Maharashtra SPCB is required to enforce and monitor 

compliance of its direction dated January 15-16, 2025 issued 

to the Local bodies listed in Table 1.0 of this Report. 

(c) Maharashtra SPCB has to take further necessary action so as 

to ensure that: (i) fresh waste is not disposed at the Deonar 

dumpsite (ii) Requisite fire control measures are implemented 

at Deonar and Athwarwadi site (iii) Gas generated at 

Kanjurmarg SLF is effectively collected and utilized (iv) 

Pimpri-Chinchwad SLF operates with valid Authorization 

from the Maharashtra SPCB. 

(d) The concerned local authorities in Rajasthan including 

Chirawa and Taranagar to take further necessary action so as 

to comply with the interim directions dated January 08, 2025 

issued by Rajasthan SPCB. 

(e) Rajasthan SPCB is required to enforce and monitor 

compliance of its direction dated January 08, 2025 issued to 

Local Authorities listed in Table 1.0 of this report.  

(f) Rajasthan SPCB to take further necessary action so as to 

ensure (i) That Fresh waste is not disposed at the Chirawa 

and Taranagar dumpsite (ii) leachate generated is effectively 

managed at site. 
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(g)Gujarat SPCB to examine as to why methane is still being

generated when site has been biomined and capped and take

appropriate control methods accordingly.

(h) Gujarat SPCB is to regularly carry out Air Quality Monitoring

Reports in and around the Biomined area in Khajod.

(i) Regular monitoring of methane emissions & ambient air

quality to be conducted at all O&G facilities in Rajasthan and

Assam by concerned SPCB/PCC. The State Boards to

regularly monitor the O&G facilities to ensure effective

implementation of measures for controlling methane

emlsslons.

;} #
(Divya Sinha)

Scientist 'F'

Central Pollution Control Board
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Item No. 09         Court No. 3 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

  
 

   

Original Application No. 247/2024 
 

News item titled “Ahmedabad Surat landfills among worst three methane 

hotspots in India” appearing in the Times of India dated 07.02.2024 
 

Date of hearing: 27.09.2024 

 

 

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER       

 

 

 

 

Respondents: Mr. Raj Kumar, Adv. for CPCB (Through VC).  
Mr. Maulik Nanavati, Adv. for the State of Gujarat & GPCB (ThroughVC).  

Mr. Nishant Awana, Adv. for RSPCB (Through VC). 

Mr. Mukesh Verma & Ms. Vatsala Tripathi, Advs. for MPCB (Through 

VC).  

 
  

 

ORDER 
 
 

 

1. Report dated 13.08.2024 of the joint Committee has been filed by 

the CPCB via email dated 14.08.2024.  

 
2. None has appeared for Respondent No. 1-MoEF&CC, Respondent 

No. 6-Assam Pollution Control Board, Respondent No. 7-State of 

Maharashtra, Respondent No. 9-State of Assam and Respondent No. 10-

State of Rajasthan.  

 

3. Notices be issued again to Respondents No. 1, 6, 7, 9 and 10 

requiring them to file their responses/replies at least one week before the 

next date of hearing fixed and also ensuring their representation before 

this Tribunal on the next date of hearing. 

 

4. Learned Counsel for Respondent No. 2-CPCB, Respondent No. 3- 

Maharashtra Pollution Control Board, Respondent No. 4- Gujarat 

Pollution Control Board and Respondent No. 8-State of Gujarat and 

Respondent No.5-Rajasthan Pollution Control Board seek time for filing of 
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action taken reports. The same be filed at least one week before the next 

date of hearing fixed. 

 

5. List on 22.01.2025 for further consideration. 

 

 

Arun Kumar Tyagi, JM 
 

 
 
 

Dr. A. Senthil Vel, EM 
September 27, 2024 

O.A. No. 247/2024 
A 
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Item No. 01  Court No. 2 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 247/2024 

News item titled "Ahmedabad Surat landfills among worst three methane 
hotspots in India" appearing in the Times of India dated 07.02.2024 

Date of hearing: 19.03.2024 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

ORDER 

1. This Original Application (hereinafter referred to as ‘OA’) under 

Section 14 and 15 of National Green Tribunal Act, 2010 (hereinafter 

referred to as ‘NGT Act, 2010’) has been registered in suo-motu exercise 

of jurisdiction based on a news item titled "Ahmedabad Surat landfills 

among worst three methane hotspots in India" published in daily 

newspaper ‘Times of India’ dated 07.02.2024. 

2. The news publication highlights principally emission of high-level 

Methane gas from landfill sites at Ahmedabad and Surat based on a 

study conducted by Indian Space Research Organization (hereinafter 

referred to as ‘ISRO’). However, news item contains a Chart in respect to 

certain cities of States of Maharashtra, Gujarat, Rajasthan and Assam 

giving details of landfill sites thereat and average emission of Methane 

from said sites causing huge pollution.  

3. It is said that about 14.43% of India’s carbon emissions come from 

methane emanating from agriculture and waste sites. Decomposition 

process at landfill sites creates unhealthy conditions and releases 

substantial emissions even after landfills are closed. Methane’s impact is 

particularly concerning as it is 25 times more potent than carbon dioxide 
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at trapping heat in atmosphere. News item also shows that this must be 

the condition Pan India inasmuch as there is emission of Methane from 

solid/municipal waste landfills across the country and no effective steps 

are being taken by statutory regulators as also those who are responsible 

for proper handling, management and disposal of such sites.  

4. In our view, the above contents of above news item give rise to a 

substantial question relating to environment due to implementation of 

Scheduled Enactments under NGT Act, 2010 and the issue is not 

confined to four States in respect whereof some details have been given 

but it appears to be a Pan India problem. However, for the time being, in 

order to collect primary informations, we find it appropriate to call for a 

factual report in respect of landfill sites mentioned in said news item 

report in cities Central Mumbai, Pune and Kalyan in State of 

Maharashtra, Ahmedabad and Surat in State of Gujarat, Barmer, 

Jaisalmer, Taranagar and Chirawa in State of Rajasthan and Nazira, 

Dibrugarh-Tinsukia in State of Assam.  

5. For the purpose of submitting factual report, we constitute a Joint 

Committee comprising a Senior Officer to be nominated by Member 

Secretary, Central Pollution Control Board (hereinafter referred to as 

‘CPCB), concerned Regional Officers of respective State Pollution Control 

Boards, a representative of ISRO to be nominated by Director; and a 

Senior Scientist nominated by Ministry of Environment, Forest and 

Climate Change (hereinafter referred to as ‘MoEF&CC). 

6. CPCB shall be the nodal agency for coordination and compliance.  

7. The said Committee shall collect relevant factual information; if 

necessary, visit the sites and submit factual report particularly relating to 

compliance of such sites with Schedule I of Solid Waste Management 
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Rules, 2016 (hereinafter referred to as ‘MSW Rules, 2016’) and remedial 

measures taken on para (F) of the said Schedule within three months by 

e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF. The report 

should also give status of Authorization granted by State Pollution 

Control Bard, accumulation of waste in quantified terms on sites in 

question and ambient air quality monitoring data around these sites as 

per MSW Rules, 2016. The Committee may also indicate mitigation 

measures taken for reduction in organic emissions, including methane 

from ONGC sites separating them from landfill sites as the case may be. 

8. We also implead following as respondents in the matter: 

(1). MoEF&CC through its Secretary, Indira Paryavaran 

Bhawan Jorbagh Road New Delhi – 110 003. 

(2). CPCB through its Member Secretary,  

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

(3). Maharashtra Pollution Control Board through its Member 

Secretary, Kalpataru Point, 2nd – 4th Floor Opp. Cine Planet 

Cinema, Nr. Sion Circle, Sion (E) Mumbai – 400 022 

(4). Gujarat Pollution Control Board through its Member 

Secretary, Paryavan Bhavan, Sector 10- A Gandhinagar – 

382 043. 

(5). Rajasthan State Pollution Control Board through its 

Member Secretary, 4, Jhalana Institutional Area, Jhalana 

Doongri, Jaipur, Rajasthan - 302 004. 

(6). Assam Pollution Control Board through its Member 

Secretary, Bamunimaidan, Guwahati, Assam – 781021. 

(7). State of Maharashtra through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 
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Department, Govt. of Maharashtra, New Administrative 

Bhavan, 15th Floor, Madame Kama Road, Mantralaya, 

Mumbai - 400 032, 

(8). State of Gujarat through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, Government of Gujarat Block 14, 8th floor, 

Sachivalaya, Gandhinagar - 382 010. 

(9). State of Assam through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, 2nd Floor, Janata Bhawan, Dispur.  

(10). State of Rajasthan through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, Govt. of Rajasthan, Secretariate, Jaipur, 

Rajasthan 302005. 

9. Registry is directed to issue notices to above respondents so that 

they may file their responses within two months. 

10. List on 05.07.2024.  

11. A copy of this order be forwarded to CPCB, SPCBs of Maharashtra, 

Gujarat, Rajasthan and Assam, ISRO and MoEF&CC by e-mail for 

compliance. 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 
March 19, 2024 
Original Application No. 247/2024 
DV 
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

Principal Bench, New Delhi

O.A No. 247 of 2024

News item titled " Ahmedabad Surat landfills among worst three methane hotspots in India"

appearing in the times of India dated 07.02.2024.

Index

S. No. Particulars Page
No.

Joint Committee Report in O.A. No. 247/2024, titled as News Item tiled

“Ahmedabad Surat landfills among worst three methane hotspots in India “appearing

in The Times of India dated 07.02.2024, in compliance to Hon’ble NGT order dated

19.03.2024 and 05.07.2024

Annexure-I A copy of Hon’ble NGT order dated 19.03.2024, in O.A. No. 247/2024,

titled as News Item tiled “Ahmedabad Surat landfills among worst three methane

hotspots in India “appearing in The Times of India dated 07.02.2024.

Annexure-II A copy of letter dated 18.04.2024 issued by CPCB to Assam, Gujarat,

Maharashtra, Rajasthan SPCBs, ISRO and MoEF & CC for nominations.

Annexure-III A copy of Minutes of the first Meeting dated 10.06.2024.

Annexure-IV A copy of Minutes of the second Meeting dated 25.06.2024.

Annexure-V A copy of Minutes of the third Meeting dated 02.07.2024.

Annexure-VI Details of Literature Review.

Annexure-VII Formats circulated by CPCB.

Annexure-VIII City & Site wise compiled information.

Annexure-IX Ambient Air Quality report ofDumpsites & SLFs dated 01.04.2024.

Annexure-X Ambient Air Quality report of Oil and Gas sites dated 22.04.2024.

Annexure-XI A copy of Hon’ble NGT order dated 05.07.2024.

1.

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

12.

Ay
Divya Sinha
Scientist 'F’

Central Pollution Control Board

East Arjun Nagar

Place: Delhi
Dated: 13.08.2024
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JOINT COMMITTEE REPORT SUBMITTED IN COMPLIANCE TO 
HON’BLE NGT ORDER DATED 19.03.2024 IN THE MATTER OF NEWS 
ITEM TITLED "AHMEDABAD SURAT LANDFILLS AMONG WORST 
THREE METHANE HOTSPOTS IN INDIA" APPEARING IN THE TIMES OF 
INDIA DATED 07.02.2024) 

 

1.0.  BACKGROUND 

 

Hon’ble NGT vide order dated 19.3.2024 in O.A No. 247/2024, News item titled 

"Ahmedabad Surat landfills among worst three methane hotspots in India" appearing 

in the Times of India dated 07.02.2024 directed in para 5,6 and 7 are reproduced 

below:  

• Para 5 “for the purpose of submitting factual report we constitute a Joint Committee 

comprising a Senior Officer to be nominated by Member Secretary, Central Pollution 

Control Board (hereinafter referred to as CPCB,) concerned Regional Officers of 

respective State Pollution Control Boards, a representative of ISRO to be nominated 

by Director and a Senior Scientist nominated by Ministry of Environment, Forest and 

Climate Change (hereinafter referred to as MoEF&CC ) ” 

• Para 6 “CPCB shall be the nodal for coordination and compliance.” 

• Para 7 “The said committee shall collect relevant factual information : if necessary , 

visit the sites and submit factual report particularly relating to compliance of such sites 

with Schedule I of Solid Waste Management Rules, 2016 ( herein after referred to as 

MSW Rules , 2016) and remedial measures taken on Para (F) of the said Schedule 

within three months by email at judicial–ngt@gov.in preferably in the form of 

searchable PDF/OCR Support PDF and not in the form of Image PDF.  

• The report should also give status of Authorisation granted by State Pollution Control 

Board, accumulation of waste in quantified terms on sites in question and ambient air 

quality monitoring data around these sites as per MSW Rules, 2016. the Committee 

may also indicate mitigation measures taken for reduction in organic emissions, 

including methane from ONGC sites separating them from landfill sites as the case 

may be.” 

A copy of Hon’ble NGT order is attached as Annexure I  

2.0. FOLLOW UP ACTION INITIATED BY CPCB  

 

In compliance to the said order, nominations were invited by Central Pollution Control 

Board (CPCB) from committee member’s organizations vide letter dated 18.04.2024 

(Annexure II). The Joint committee was constituted as per response received from 

the concerned organization. The details given below: 
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1 Mrs Divya Sinha , Director & Divisional Head , UPC-II   

2 Sh Amit Love , Scientist ‘E’  MoEF&CC 

3 Dr Raghvendra Pratap Singh , Director, Indian Institute of Remote Sensing (IIRS) , 
ISRO, Dehradun  

4 Sh Sujit Dholam , Regional Officer (HQ) , Maharashtra  

5 Sh. Jagdish Choudhary, Regional Officer , Jaisalmer, Rajasthan  

6 Sh. Rajkumar Sehra, Regional Officer, Balotra , Rajasthan 

7 Sh. Deepak Dhanetwal,Regional Officer , Jhunjhunu , Rajasthan 

8 Dr. Jignasa Oza , Regional Officer Surat, Gujarat 

9 Dr Talika Patel , Regional Officer,  Ahmedabad , Gujarat 

10 Sh Hiren Pegu , Executive Engineer and Regional Officer , Tinsukia , Assam 

11 Sh Jayanta Kumar Das, Regional Executive Engineer, Sivasagar , Assam 

 

3.0. MEETINGS OF THE JOINT COMMITTEE 

The meeting of committee members was convened on 03.06.2024 through Video 

Conferencing (VC) to discuss the further line of action in the said matter. Copy of the 

Minutes of Meeting is enclosed (Annexure III). Three formats were sent to the 

concerned SPCBs/PCCs to provide the relevant information including. (i) City wise 

details: information of dumpsites and sanitary landfills in the city. (ii)  Details of the 

legacy waste dumpsites (iii) Details of sanitary landfills  

Second meeting of the committee was held on 18.06.2024. As per the deliberations, 

additional format was circulated to the concerned SPCBs/PCC to provide relevant 

information w.r.t Oil & Gas establishments in cities indicated in IIRS, Report.  Copy of 

the Minutes of Meeting is enclosed (Annexure IV). Third meeting of the committee 

was held on 02.07.2024 and minutes of the meeting is enclosed as (Annexure V)  

 

4.0. LITERATURE REVIEW 

Literature survey was conducted to review information with respect to methane 

emissions from dumpsites available in the various studies/publications on the subject.   

CPCB has published a document on  “Status of Methane Emission from Municipal 

Solid Waste Disposal Sites “ in April 2006. Indian Institute of Remote sensing (IIRS), 

ISRO, Dehradun has conducted a study and a research paper on  “Detecting Methane 

Emissions from Space over India: analysis using EMIT and Sentinel-5P TROPOMI 

datasets” has been published. The aforementioned documents were reviewed. 

Further, international practices and regulations for mitigation of methane arising was 

also reviewed. The details are placed at Annexure VI  
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5.0 COMPILATION & ANALYSIS OF INFORMATION: 

The concerned SPCBs/PCCs were requested to provide information related to Solid 

Waste processing facilities as well as Oil & Gas establishments in four States covering 

12 cities viz Assam ( Nazira, Dibrugarh & Tinsukia ) , Gujarat ( Ahmedabad and Surat)  

, Maharashtra (Central Mumbai , Pune , Kalyan)  and Rajasthan (Barmer, Jaisalmer, 

Taranagar  and Chirawa ) Formats in which the information was to be provided is 

placed at Annexure-VII. It is to be noted that the SPCBs/PCCs were requested to 

provide the GPS location of the aforementioned facilities to CPCB   

The city wise information is attached as Annexure-VIII. 

 

The GPS location of the hotspots of methane generation in the IIRS report was 

compared with the GPS location of the SWM / O&G facilities in the particular cities 

provided by the SPCBs/PCCs. SWM Facilities / O&G facilities close to the hotspots as 

per the IIRS report could be identified based on the assessment.  13 such sites (except 

one site at Nazira ) could be identified whose GPS coordinates were close to the 

hotspots as per the IIRS report. The same have been highlighted in Table 5.1. The 

GPS locations of Nazira  was visited by Regional Office , Assam SPCB at Nazira and 

it was informed that ,there are 8 nos of ONGCL installations such as Gelekey GGS-2, 

Gelekey CTF, Gelekey ETP (old), Gelekey WIP( old) , Gelekey New ETP-WIP, 

Gelekey CPP, Gelekey GCP-1 & Gelekey GCP-2 and 3.The technical flaring of natural 

gas generated from GGS-2 and GCPs is being flared in the ground flare pit, enclosed 

by asbestos sheets  which is approx 250-300 meters ( aerial distance) from the 

installations and has shown the same GPS coordinates as mentioned by ISRO 

.
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Table 5.1 : Sources of methane emission nearest to the location provided by IIRS, ISRO  

State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

Gujarat Surat SW 
Landfill 
Site 
Khajod 

STP 
Khajod 

4705 21.11  
72.81 

Khajod 
Dumpsite 

21.100  
72.803 

Khajod 
Dumpsite 

Coordinates of 
Khajod Dumpsite is 
matching to ISRO 
identified site .   

        Bhatar Dumpsite 21.159   
72.819 

    

        Khajod SLF 21.100  
72.803 

    

Ahmedaba
d 

SW-
Pirana 
Landfill 
Site 

TI-
Chiripal 
Textile 
mill Ltd 

4727 22.98  
72.57 

Pirana Dumpsite 22.976  
72.563 

Pirana 
Dumpsite 

Coordinates of 
Pirana Dumpsite is 
matching with ISRO 
data  

        Gyaspur SLF 22.960  
72.546 
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State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

Maharashtr
a  

Central 
Mumbai 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

SO   6202 19.12  
72.95 

Deonar 
Dumpsite 

19.126  
72.946 

Deonar 
Dumpsite 

As reported by 
MPCB RO, 
dumpsite at Deonar 
and SLF at 
Kanjurmarg are 
located in Central 
Mumbai. Further the 
GPS location are 
also nearby.  

        Kanjurmarg SLF 19.122  
72.947 

Kanjurmarg 
SLF 
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State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

          Mulund 
Dumpsite 

19.171  
72.973 

    

Thane Kanjur 
SW BMC 
Dumping 

SW 
Deonar 
Dumping 

Not 
given 

19.12  
72.95 
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State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

Kalyan 
Dombivli 

SW 
Dumping 
site 
(KDMC 
Dump-1) 

  889 19.25  
73.12 

Aadharwadi 
Dumpsite 

19.265  
73.104 

Aadharwadi 
Dumpsite 

As reported by 
MPCB RO, Kalyan 
Dombivli is one 
Municipal 
corporation, but as 
per IIRS ISRO 
kalyan and Dombivli 
have separate sites. 
Hence Aadharwadi 
dumpsite is 
considered as 
emission source.  

SW 
Dumping 
site 
(KDMC 
Dump-2) 

WT 820 19.28  
73.12 

      Do 

SW 
Landfill 
Site 

  750 19.18  
73.04 

Umbarade SLF 19.278  
73.12 

  Not identified by 
ISRO 

    Barave SLF 
 
 
 

19.264  
73.147 
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State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

Pune SW 
Landfill 
site, 
Adarsha 
nagar, 
Pimpri-
chinchwa
d 

  1333 18.66  
73.86 

Pimpri-
Chinchwad SLF  

18.658  
73.853 

Pimpri-
Chinchwad 

Coordinates are 
nearby  

        Urali Devachi 
Dumpsite 

18.470  
73.952 

    

        Urali Devachi 
SLF 

18.470  
73.952 

    

Rajasthan Chirawa SW 
Dumping 
Chirawa, 
Jhunjhun
u 

  478 28.26  
75.64 

Baghniya Johar 28.26, 
75.64 

Baghniya 
Johar 

Coordinates are 
nearby 

Taranagar SW 
Bhootiya 
Taranaga
r 

  589 28.65  
75.07 

Alagla Road, 
Bhootiya 

28.6656, 
75.0247 

Alagla 
Road, 
Bhootiya 

Coordinates are 
nearby 

Jaisalmer O&G-
GGS-
Jaisalmer 

  931 27.14  
69.75 

Focus energy 
Ltd. SGL gas 
field, Jaisalmer 
 
 
 

27.141, 
69.759 

Focus 
energy Ltd. 
SGL gas 
field, 
jaisalmer 

Coordinates are 
nearby 
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State  City  Primary 
Emissio
n 
Sources 

Other 
Emissio
n 
sources 

Averag
e 
methan
e 
emissio
n 
(kg/hr) 

Coordinat
es  

Dumpsites/SLF
s/O&G Sites 

Coordin
ates  

Correspon
ding 
closest  
sites  

Remarks  

Barmer O&G-
ABH 
facility, 
Banda 
Talwar 

  1475 25.9  71.57 Vedanta Ltd. 
Cairn oil & gas 
ABH facility 

25.90, 
71.572 

Vedanta 
Ltd. Cairn 
oil & gas 
ABH facility 

Coordinates are 
nearby 

Assam Nazira O&G 
ONGC 
Refinery 

  561 26.8  94.69 ONGC, ASSAM 
Asset, Nazira, 
Assam 

26.916  
94.740 

ONGC, 
ASSAM 
Asset, 
Nazira, 
Assam 

RO Assam, SPCB 
visited on July 03, 
2024 & ascertained 
that at the location 
identified by IIRS, 
ISRO, there is 
ONGCL site exists 
with 8 no. of 
installations. 

Dibrugarh O&G 
Kathalgur
i-OCS 

  521 27.34  
95.48 

Kathalguri OCS 
Duliajan 

27.368  
95.446 

Kathalguri 
OCS 
Duliajan 

Coordinates are not 
much apart. 
However this is the 
only Oil India 
Limited site in 
Dibrugarh 

Tinsukia Jorojan-
GCS 

  27.34  
95.48 

Jorajan OCS, 
Digboi 

27.341  
95.483 

Jorajan 
OCS, 
Digboi (Oil 
India Ltd.) 

Coordinates are  
nearby  
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6.0 Detailed analysis of identified sites  

These sites identified in Section 5 were taken up for detailed assessment in compliance with NGT Directions. The details are given table  

Table 6.1: Dumpsites  
 

IIRS, ISRO  Site Data provided by SPCB ROs 

State S.N
o. 

City Place of 
Dumpsit

es  

IIRS 
ISRO, 
Avera

ge 
metha

ne 
Emiss

ion 
kg/hr 

Locati
on of 
Site 

(Lat., 
Long.) 

Biomining Status 
(Not 

initiated/Commenced/
Completed) 

Age 
(Yea
rs) 
& 

Avg. 
heig
ht 

(m) 
of 

Dum
p 

Volume of 
Waste in 

the 
dumpsites 

No. of 
fires 

reporte
d & 

cause 
of fire 

Provisi
on for 

gas 
collect

ion 
Syste

m 

Ambie
nt Air 

Quality 
Monito

ring 

Provisi
on for 
leacha

te 
Collect
ion & 

treatm
ent 

Provisio
n for 

Methan
e 

Detector 
(Y/N) 

Dispo
sal of 
fresh 
wast

e 
(Y/N) 

Gujarat 1 Surat Khajod 

4705 

21.10
04, 

72.56
3 

Capped 20-
25 

year
s  

35 Lakh 
Cum 

None Yes, 
in 

close
d 

landfill 
cells 
( 40 
gas 

collect
ion 

syste
m) 

No yes, 
Leach
ate is 
collect
ed in 

tanker
s & 

treate
d in 

Leach
ate 

treatm

No, but 
gas 
vent 

provide
d in 

scientifi
cally 

closed 
area . 

No 

12

145

46

326
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IIRS, ISRO  Site Data provided by SPCB ROs 

State S.N
o. 

City Place of 
Dumpsit

es  

IIRS 
ISRO, 
Avera

ge 
metha

ne 
Emiss

ion 
kg/hr 

Locati
on of 
Site 

(Lat., 
Long.) 

Biomining Status 
(Not 

initiated/Commenced/
Completed) 

Age 
(Yea
rs) 
& 

Avg. 
heig
ht 

(m) 
of 

Dum
p 

Volume of 
Waste in 

the 
dumpsites 

No. of 
fires 

reporte
d & 

cause 
of fire 

Provisi
on for 

gas 
collect

ion 
Syste

m 

Ambie
nt Air 

Quality 
Monito

ring 

Provisi
on for 
leacha

te 
Collect
ion & 

treatm
ent 

Provisio
n for 

Methan
e 

Detector 
(Y/N) 

Dispo
sal of 
fresh 
wast

e 
(Y/N) 

ent 
unit 

2 Ahmedaba
d 

Pirana  

4727 

22.97
6, 

72.56
3 

Completed in Dec. 
2023 

Biomining completed 

13

146

47

327
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IIRS, ISRO  Site Data provided by SPCB ROs 

State S.N
o. 

City Place of 
Dumpsit

es  

IIRS 
ISRO, 
Avera

ge 
metha

ne 
Emiss

ion 
kg/hr 

Locati
on of 
Site 

(Lat., 
Long.) 

Biomining Status 
(Not 

initiated/Commenced/
Completed) 

Age 
(Yea
rs) 
& 

Avg. 
heig
ht 

(m) 
of 

Dum
p 

Volume of 
Waste in 

the 
dumpsites 

No. of 
fires 

reporte
d & 

cause 
of fire 

Provisi
on for 

gas 
collect

ion 
Syste

m 

Ambie
nt Air 

Quality 
Monito

ring 

Provisi
on for 
leacha

te 
Collect
ion & 

treatm
ent 

Provisio
n for 

Methan
e 

Detector 
(Y/N) 

Dispo
sal of 
fresh 
wast

e 
(Y/N) 

Maharas
htra 

3 Greater 
Mumbai  

Deonar  

6202 

19.05
, 

72.08 

Not initiated 103 
Yea
rs & 
40 
m 

200 Lakh 
MT 

None No Yes  No No  Yes  

4 Kalyan 
Dombivali 

Aadhar
wadi  

19.26
5, 

73.10
4 

Commenced 42 
year
s & 
15 
m  

13.70 
Lakh MT 

None No Yes  No No  No 

14

147

48

328
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IIRS, ISRO  Site Data provided by SPCB ROs 

State S.N
o. 

City Place of 
Dumpsit

es  

IIRS 
ISRO, 
Avera

ge 
metha

ne 
Emiss

ion 
kg/hr 

Locati
on of 
Site 

(Lat., 
Long.) 

Biomining Status 
(Not 

initiated/Commenced/
Completed) 

Age 
(Yea
rs) 
& 

Avg. 
heig
ht 

(m) 
of 

Dum
p 

Volume of 
Waste in 

the 
dumpsites 

No. of 
fires 

reporte
d & 

cause 
of fire 

Provisi
on for 

gas 
collect

ion 
Syste

m 

Ambie
nt Air 

Quality 
Monito

ring 

Provisi
on for 
leacha

te 
Collect
ion & 

treatm
ent 

Provisio
n for 

Methan
e 

Detector 
(Y/N) 

Dispo
sal of 
fresh 
wast

e 
(Y/N) 

Rajastha
n 

5 Chirawa Chiraw
a  

478 

28.26
1, 

75.63
9 

Commenced 39 
year
s & 
3.3- 
6.1 
m 

0.81118 
Cum 

(0.68951 
Lakh MT) 

7 small 
fires 

due to 
flamm
able 

materi
al  

No No No No Yes 

  6 Taranagar Tarana
gar  

589 

28.66
5, 

75.02
5 

Not initiated 20 
year
s & 
6 m 

0.12045 
Lakh Cum 
(0.10630 
LakhMT) 

None No No No No Yes 

15

148

49

329



17 
 

 

Table 6.2: Sanitary Landfill Sites (SLFs) 
 

State S.No
. 

City Sanitary 
Landfill 

IIRS 
ISRO, 

Average 
methan

e 
Emissio

n 
kg/hr 

Locatio
n of 
Site 

(Lat., 
Long.) 

Operatio
n year of 

SLF 
(Prior to 
2016/Aft
er 2016) 

Quantity 
of 

disposed 
at 

Sanitary 
Landfill  

Authorizati
on under 

SWM Rules, 
2016/CTO & 
its validity 

Provisio
n for 
gas 

collectio
n 

System 

Ambient 
air 

quality 
Monitorin

g 

No. of 
fire & 
reaso

n 

Provisio
n for 

leachate 
Collectio

n & 
treatmen

t 

Maharasht
ra 

1 Greater 
Mumbai  

Kanjurmar
g  Not 

given 

19.12, 
72.9 

After 
2016 

2.03 Lakh 
MT 

Authorization 
obtained 

(valid till Oct. 
2026) 

Yes Yes No Yes 

2 Pune Pimpri-
Chinchwa

d 

1333 

18.66, 
73.85 

Prior to 
2016 

23 Lakh 
Cum 

Authorization 
obtained 
(valid till 

Dec.2024) 

No Yes  Yes Yes 

 

16

149

50

330
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Table 6.3: Oil & Gas Sites 

State S.No
. 

City O&G Site 
Name 

IIRS 
ISRO, 

Average 
methan

e 
Emissio

n 
kg/hr 

Locatio
n of Site 

(Lat., 
Long.) 

CTE/CT
O Status 

Methane Gas 
Generated(SCMD

) 

Conversion 
to 

production 

Disposed to 
environmen

t 

Provisio
n for 

Methan
e 

detector 

No. of fire 
incidents 

during last 
5 years 

Ambient air 
quality 

monitoring 

Assam 1 Tinsukia Jorajan 
OCS 

Digboi, 
GGS 

521 

27.341, 
95.484 

Yes, 
Valid till 

2027 

181958 98.88% Flaring: 
1.12%Other: 

Nil 

Yes No Yes 
(Parameter

s PM2.5, 
PM10, SO2 
& NOx are 

within 
prescribed 
limit as per 

NAAQS 

2 Dibrugar
h 

Kathalgur
i OCS 

Duliajan, 
GCS 

27.368, 
95.446 

Yes, 
Valid till 

2027 

396050 99.66% Flaring: 
0.34%Other: 

Nil 

Yes No Yes 
(Parameter

s PM2.5, 
PM10, SO2 
& NOx are 

within 
prescribed 
limit as per 

NAAQS 

17

150

51

331
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State S.No
. 

City O&G Site 
Name 

IIRS 
ISRO, 

Average 
methan

e 
Emissio

n 
kg/hr 

Locatio
n of Site 

(Lat., 
Long.) 

CTE/CT
O Status 

Methane Gas 
Generated(SCMD

) 

Conversion 
to 

production 

Disposed to 
environmen

t 

Provisio
n for 

Methan
e 

detector 

No. of fire 
incidents 

during last 
5 years 

Ambient air 
quality 

monitoring 

3 Nazira ONGC, 
Assam 
Asset. 
(GGS), 
Nazira  

561 

26.91, 
94.74 

Yes, 
Valid till 

2026 

274 MMSCM 92.87% Flaring: 
7.13% 

Other: Nil 

Yes 01, reason 
not 

ascertaine
d 

Yes 
(Parameter

s PM2.5, 
PM10, SO2 
& NOx are 

within 
prescribed 
limit as per 

NAAQS 

Rajastha
n 

4 Jaisalmer Focus 
Energy 
Limited, 
SGL gas 

field, 
GGS 931 

27.141, 
69.759 

Yes, 
Valid till 

2028 

66300 NP Flaring: Nil 
Other: 

Suplied to 
gas based 
thermal 

power plant 

Yes No Yes 
(Parameter

s PM2.5, 
PM10, SO2 
& NOx are 

within 
prescribed 
limit as per 

NAAQS 

18

151

52

332
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State S.No
. 

City O&G Site 
Name 

IIRS 
ISRO, 

Average 
methan

e 
Emissio

n 
kg/hr 

Locatio
n of Site 

(Lat., 
Long.) 

CTE/CT
O Status 

Methane Gas 
Generated(SCMD

) 

Conversion 
to 

production 

Disposed to 
environmen

t 

Provisio
n for 

Methan
e 

detector 

No. of fire 
incidents 

during last 
5 years 

Ambient air 
quality 

monitoring 

  5 Barmer Vedanta 
Limited, 
CAIRN 

Oil & gas 
ABH 

facility, 
Extractio

n site 

1475 

25.90, 
71.57 

Yes, 
Valid till 

2025 

52091 0% (Due to 
high CO2 
content 

Flaring: 
100%Other: 

Nil 

Yes No Yes 
(Parameter

s SO2 & 
NOx  CO 
are within 
prescribed 
limit as per 

NAAQS 
however 
PM10 is 

exceeding 
the 

prescribed 
limit. 

  

19

152

53

333
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7.0 Assessment of Identified 13 sites as per Hon’ble NGT Directions  

 

The sites mentioned in Table 5.1 were taken up for detailed assessment in compliance 

with NGT Directions. The details are given in this section:  

7.1. Municipal Solid Waste Dumpsites  

6 dumpsites could be identified as possible methane emission sources closest to the 

locations identified by IIRS, ISRO study viz Surat, Ahmedabad, Central Mumbai, 

Kalyan-Dombivali, Chirawa, & Taranagar.  Detailed assessment of these sites is given 

in Table 6.1, Following are the observations:  

 

 Bio mining has been completed at 1 site ( Pirana ) , under process at 2 sites 

((Kalyan –Dombivelli and Chirawa)  , has not been initiated at 2 sites (Deonar 

& Taranagar)  and 1 site has been capped (Khajod, Surat)  .  

 Gas collection systems is   installed at only 1 site i.e Khajod , Surat.  

 Methane detectors are not installed at any of the dumpsites. 

 Ambient air quality is measured at 2 dumpsites namely Aadaharwadi  & Deonar 

in Maharashtra and PM10 concentration is exceeding the limit of NAAQS norms 

at both sites, however, other parameters are within limit (Annexure IX ). 

 Methane emissions have been reported from Khajod (which is capped) and 

Pirana, Ahemdabad (where biomining has been completed)   

 The dumpsite heights range from 3.3 Meters (Chirawa) to 40 Meters (Deonar, 

Mumbai). 

 The age of the dumpsites ranges from 20 years (Taranagar) to 103 years 

(Deonar, Mumbai).   

 Fresh waste disposal is ongoing at 3 dumpsites viz Deonar, Chirawa , 

Taranagar . 

 Leachate collection and treatment system  is  installed only at Khajod, Surat. A 

fire incident was reported at Chirawa, Rajasthan (small fires due to flammable 

materials) in the last five years.  

 According to the IIRS report, the Deonar site, which receives the largest amount 

of waste disposal, has been identified as the source of the highest methane 

emissions. 

 

20

153

54
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7.2 Sanitary Landfill Sites (SLFs)  

 

Two SLFs could be identified viz Kanjurmarg (after 2016) and Pimpri-Chinchwad,Pune 

( before 2016) as  possible methane emission sources closest to the locations 

identified by IIRS, ISRO.  Detailed assessment of these sites is given in Table 6.2, 

Following are the observations 

 Gas collection system is installed only at Kanjurmarg, Greater Mumbai. 

Methane emissions not reported for this site. Collection system not provided at   

Pimpri-Chinchwad,Pune. Methane emission reported from this site. A fire 

incident was reported at the Pimpri-Chinchwad site, with the cause not 

ascertained 

 Ambient air quality is monitored at both SLFs viz Pimpri-Chinchwad & 

Kanjurmarg. The PM10 concentration is exceeding NAAQS norms at both SLFs. 

Report is placed at Annexure-IX. 

 Both SLFs have been granted authorization by SPCBs, valid until October 2026 

for Kanjurmarg and December 2024 for Pimpri-Chinchwad. 

 Leachate collection systems are installed at both SLFs. 

 

7.3 Oil and Gas Establishments. 

5 Oil & Gas establishments - in 05 cities of Assam (Tinsukia, Dibrugarh & Nazira) and 

Rajasthan (Jaisalmer & Barmer) could be identified as possible methane emission sources 

closest to the locations identified by IIRS, ISRO.  Detailed assessment of these sites is given 

in Table 6.3, Following are the observations 

 

 The content of methane in the extracted Gas varies from 16- 89%.   

 Methane flaring varies from 0.34 to 100% (100% at Barmer due to high CO2 

content).  Consents are granted to all 05 No. of O&G sites by the respective 

SPCBs/PCCs.  

 All O & G units are equipped with fire prevention arrangements as reported by 

SPCBs. Emergency response plan for fire prevention is available at   all O & G 

sites. 

 Ambient air quality is measured at all sites during 2024 (except Nazira during 

2023). Compliance to the standards is given at all sites for ambient air quality 

21

154

55

335



23 
 

except at Barmer having high PM10 concentration. Ambient air quality report 

of all O&G sites is attached as (Annexure X )  

 Methane detectors have been provided at all sites. Mitigation measures taken 

for reduction in organic emission including methane have been taken at all sites 

which mainly includes, LEL monitoring System, High-energy ignition based 

remote ignition system, Online Gas monitoring system, Preventive maintenance 

of equipment, Installation of advance flaring system, Vapour recovery unit to 

capture methane emission, Installation of leak detection and repair system, 

Methane oxidising Bio filters, Regular assessments and audits etc. 

 One fire incident has been reported at Nazira site during the year 2023 due to 

gasket failure.  

 Sites with low conversion rates of methane to products and high flaring rates 

have reported higher methane generation. Additionally, sites with nearly 100% 

conversion to products have also reported significant methane generation. 

 The GPS locations of Nazira  was visited by Regional Office, Assam SPCB on 

July 03, 2024 ,at Nazira and it was informed that ,there are 8 nos of ONGCL 

installations such as Gelekey GGS-2, Gelekey CTF, Gelekey ETP (old), 

Gelekey WIP( old) , Gelekey New ETP-WIP, Gelekey CPP, Gelekey GCP-1 & 

Gelekey GCP-2 and 3.The technical flaring of natural gas generated from GGS-

2 and GCPs is being flared in the ground flare pit, enclosed by asbestos sheets  

which is approx 250-300 meters ( aerial distance) from the installations and has 

shown the same GPS coordinates as mentioned by ISRO.The detailed 

information in the prescribed format has been shared by RO, Shivsagar, Assam 

SPCB is attached in Annexure-VIII. 
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8.0 CONCLUSIONS   

 

a) Methane generation at the hotspots reported in the IIRS report may have 

correlation to the SWM facilities / O&G establishments operational at these 

sites.  

b) It is observed that fresh waste is still being disposed at three identified 

dumpsites viz. (Chirawa, Taranagar & Deonar). Concerned SPCBs to ensure 

that fresh municipal solid waste is not dumped at these sites. 

c) It is observed that bioremediation has been completed only at one of the six 

dumpsites included in this report. As per provision of SWM Rules,2016 

bioremediation was to be completed by April 07, 2021. Hon’ble NGT has issued 

several directions to the concerned State Authorities for bioremediation of the 

dumpsites stipulating timeframe. Directions dated January 27, 2021 have also 

been issued by CPCB for bioremediating sites. In view of above, concerned 

local authorities are required to submit their action plan for biomining of legacy 

waste dumpsites. The State Urban Development Department to monitor the 

implementation in a time bound manner. The concerned SPCBs to ensure 

implementation in their respective States.  

d) Methane detectors have not been installed at any of the dumpsites. Methane 

detectors at appropriate locations to be installed & necessary fire preventive 

measures to be implemented at all dumpsites. Directions dated 26.5.2022 have 

been issued by CPCB under E(P) Act, 1986 to all SPCBs/PCCs for 

implementation of measures for prevention of fire accidents at dumpsites. 

Compliance of the same is to be ensured by the concerned SPCBs. 

e) Methane monitoring data is not available for any of the six dumpsites, covered 

in this report. Regular Monitoring of methane at source needs to be carried out 

23
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at the dumpsites till bioremediation is completed at these sites. Quarterly 

monitoring reports to be submitted to the concerned SPCBs. CPCB’s Report 

on “Status of Methane Emission from MSW disposal sites” may be referred to 

for the purpose. 

 

f) Details of waste disposed at the SLF to be maintained and only segregated 

inert waste to be permitted to be dumped at the Sanitary Landfill sites in 

accordance with 15 (zi) of the SWM Rules 2016.  

g) Methane monitoring data is not available for any of the two SLFs, covered in 

this report. Regular Monitoring of methane at these sites be carried out to 

ensure compliance with lower explosive limit (LEL) in accordance with 

Schedule I (F)(ii) of SWM Rules. Quarterly monitoring reports to be submitted 

to the concerned SPCBs.  

h) Regular Ambient Air Quality Monitoring to be conducted at SLF Sites as per 

clause (F) of Schedule I of SWM Rules, 2016 and quarterly reports to be 

submitted to the SPCB/PCC. 

i) It was observed that gas collection system has been installed at the SLF of 

Kanjurmarg, but not at Pimpri Chinchwad, Pune.  Necessary steps to be taken 

for Collection and Utilization for energy /flaring of methane gas at SLF as per 

Schedule I (F) (ii) of SWM Rules, 2016. 

j) The SLFs should install Leakage detection and repair system and undertake 

preventive maintenance of the Methane collection and utilization system 

ensuring that the concentration of methane gas generated at landfill site shall 

not exceed 25 per cent of the lower explosive limit (LEL) as stipulated under 

Schedule I (F) (ii) of SWM Rules, 2016. 
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Item No. 01  Court No. 2 

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 247/2024 

News item titled "Ahmedabad Surat landfills among worst three methane 
hotspots in India" appearing in the Times of India dated 07.02.2024 

Date of hearing: 19.03.2024 

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

ORDER 

1. This Original Application (hereinafter referred to as ‘OA’) under 

Section 14 and 15 of National Green Tribunal Act, 2010 (hereinafter 

referred to as ‘NGT Act, 2010’) has been registered in suo-motu exercise 

of jurisdiction based on a news item titled "Ahmedabad Surat landfills 

among worst three methane hotspots in India" published in daily 

newspaper ‘Times of India’ dated 07.02.2024. 

2. The news publication highlights principally emission of high-level 

Methane gas from landfill sites at Ahmedabad and Surat based on a 

study conducted by Indian Space Research Organization (hereinafter 

referred to as ‘ISRO’). However, news item contains a Chart in respect to 

certain cities of States of Maharashtra, Gujarat, Rajasthan and Assam 

giving details of landfill sites thereat and average emission of Methane 

from said sites causing huge pollution.  

3. It is said that about 14.43% of India’s carbon emissions come from 

methane emanating from agriculture and waste sites. Decomposition 

process at landfill sites creates unhealthy conditions and releases 

substantial emissions even after landfills are closed. Methane’s impact is 

particularly concerning as it is 25 times more potent than carbon dioxide 

Annexure-I
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at trapping heat in atmosphere. News item also shows that this must be 

the condition Pan India inasmuch as there is emission of Methane from 

solid/municipal waste landfills across the country and no effective steps 

are being taken by statutory regulators as also those who are responsible 

for proper handling, management and disposal of such sites.  

4. In our view, the above contents of above news item give rise to a 

substantial question relating to environment due to implementation of 

Scheduled Enactments under NGT Act, 2010 and the issue is not 

confined to four States in respect whereof some details have been given 

but it appears to be a Pan India problem. However, for the time being, in 

order to collect primary informations, we find it appropriate to call for a 

factual report in respect of landfill sites mentioned in said news item 

report in cities Central Mumbai, Pune and Kalyan in State of 

Maharashtra, Ahmedabad and Surat in State of Gujarat, Barmer, 

Jaisalmer, Taranagar and Chirawa in State of Rajasthan and Nazira, 

Dibrugarh-Tinsukia in State of Assam.  

5. For the purpose of submitting factual report, we constitute a Joint 

Committee comprising a Senior Officer to be nominated by Member 

Secretary, Central Pollution Control Board (hereinafter referred to as 

‘CPCB), concerned Regional Officers of respective State Pollution Control 

Boards, a representative of ISRO to be nominated by Director; and a 

Senior Scientist nominated by Ministry of Environment, Forest and 

Climate Change (hereinafter referred to as ‘MoEF&CC). 

6. CPCB shall be the nodal agency for coordination and compliance.  

7. The said Committee shall collect relevant factual information; if 

necessary, visit the sites and submit factual report particularly relating to 

compliance of such sites with Schedule I of Solid Waste Management 
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Rules, 2016 (hereinafter referred to as ‘MSW Rules, 2016’) and remedial 

measures taken on para (F) of the said Schedule within three months by 

e-mail at judicial-ngt@gov.in preferably in the form of searchable 

PDF/OCR Support PDF and not in the form of Image PDF. The report 

should also give status of Authorization granted by State Pollution 

Control Bard, accumulation of waste in quantified terms on sites in 

question and ambient air quality monitoring data around these sites as 

per MSW Rules, 2016. The Committee may also indicate mitigation 

measures taken for reduction in organic emissions, including methane 

from ONGC sites separating them from landfill sites as the case may be. 

8. We also implead following as respondents in the matter: 

(1). MoEF&CC through its Secretary, Indira Paryavaran 

Bhawan Jorbagh Road New Delhi – 110 003. 

(2). CPCB through its Member Secretary,  

Parivesh Bhawan, East Arjun Nagar, Delhi-110032 

(3). Maharashtra Pollution Control Board through its Member 

Secretary, Kalpataru Point, 2nd – 4th Floor Opp. Cine Planet 

Cinema, Nr. Sion Circle, Sion (E) Mumbai – 400 022 

(4). Gujarat Pollution Control Board through its Member 

Secretary, Paryavan Bhavan, Sector 10- A Gandhinagar – 

382 043. 

(5). Rajasthan State Pollution Control Board through its 

Member Secretary, 4, Jhalana Institutional Area, Jhalana 

Doongri, Jaipur, Rajasthan - 302 004. 

(6). Assam Pollution Control Board through its Member 

Secretary, Bamunimaidan, Guwahati, Assam – 781021. 

(7). State of Maharashtra through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 
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Department, Govt. of Maharashtra, New Administrative 

Bhavan, 15th Floor, Madame Kama Road, Mantralaya, 

Mumbai - 400 032, 

(8). State of Gujarat through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, Government of Gujarat Block 14, 8th floor, 

Sachivalaya, Gandhinagar - 382 010. 

(9). State of Assam through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, 2nd Floor, Janata Bhawan, Dispur.  

(10). State of Rajasthan through Additional Chief 

Secretary/Principal Secretary, Environment and Forest 

Department, Govt. of Rajasthan, Secretariate, Jaipur, 

Rajasthan 302005. 

9. Registry is directed to issue notices to above respondents so that 

they may file their responses within two months. 

10. List on 05.07.2024.  

11. A copy of this order be forwarded to CPCB, SPCBs of Maharashtra, 

Gujarat, Rajasthan and Assam, ISRO and MoEF&CC by e-mail for 

compliance. 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 
March 19, 2024 
Original Application No. 247/2024 
DV 
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Central Pollution Control Board 

“Parivesh Bhawan”, East Arjun Nagar, Delhi-110032  

  

Minutes of the meeting held at 4.00PM on dated 03/06/2024 in compliance to Hon'ble 

NGT, PB Order dated 19.03.2024 in OA No. 247/2024, News item titled "Ahmedabad 

Surat landfills among worst three methane hotspots in India" appearing in the Times of 

India dated 07.02.2024. 

  

A meeting was convened by CPCB at 4.00 PM on June 03, 2024 through video 

conferencing in compliance with Hon’ble NGT order dated 19.03.2024.   Members of 

Joint Committee, officials of Regional Offices, concerned State Pollution Control 

Board, concerned officials of Regional Directorates of Pune, Bhopal, Vadodara, 

Shillong and CPCB officials participated in the Meeting. List of participants is attached 

at Annexure-I 

Divisional Head, UPC-II, CPCB welcomed the participants and in her opening 

remarks, briefed the committee on the matter.  

  

Mrs Suniti Parashar Scientist ‘C’, UPC-II division gave a detailed presentation covering 

agenda of the meeting, composition of Joint Committee constituted by Hon’ble NGT & 

the directions of Hon’ble NGT vide Order dated 19.3.2024 and other relevant issues. 

The presentation given by CPCB is enclosed as Annexure II. Further the formats 

which were shared with the SPCBs to provide requisite information as per the Hon’ble 

NGT order were also shared with the Committee members. Formats are attached as 

Annexure III  

  

Subsequently, Indian Institute of Remote Sensing (IIRS) , ISRO, Dehradun  made a 

presentation on methane emission from Landfill sites and findings of the study 

conducted by them . The presentation made by IIRS, ISRO Dehradun is placed as 

Annexure IV.  

  

Sh. Amit Love, Scientist E, MoEF&CC enquired whether the validation and ground 

truthing of the data obtained in the study conducted by IIRS had been done or not. He 
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further enquired if the validity/reliability of the data which has been obtained from 

Carbon Mapper and used in the study has been ascertained or not. 

It was informed by IIRS that Carbon mapper is an open source data provider. It 

provides emission fluxes, plumes size and data. Validation of ISRO data is required 

however, the findings are relatively correct to some extent but may not be an absolute 

number.   

Further, four States viz Maharashtra, Gujarat, Rajasthan and Assam shared the 

preliminary information about Solid waste management status in 12 Cities including 

waste dumped /disposed, landfill sites, status of bio mining, provision of ambient air 

quality monitoring, methane monitoring etc.   

Based on a detailed deliberations and discourses held by the joint Committee following 

decisions were made: 

i. Ground truthing for the ISRO data related to methane as feasible, may be 
carried out. 

ii. Some cities have multiple Landfill /legacy sites. Based on IIRS, ISRO data 
and findings of where high concentration of Methane gas has been detected 
through Satellite studies, such landfill/dumpsites are to be identified for 
assessment as per Hon’ble NGT order.  

iii. SPCBs to submit the duly filled up format by 8th of June, 2024. The 
information shall be compiled. The same shall be assessed by CPCB. The 
overview of the information provided by SPCBs/PCCs and proposed course of 
action shall be discussed in the next Committee meeting     

iv. It is observed that very limited information is available w.r.t Methane emission, 
its collection and utilisation at Landfills/legacy waste dumpsites in the States 
as per the information provided by SPCBs/PCCs. Concerned Regional 
Directorates of CPCB, MoEF&CC as well as ISRO shall be associated for the 

detailed assessments, as per requirement. 

  

The meeting ended with vote of thanks to all. 

  

 

 

 

***** 
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Annexure I  

List of Participants attended the meeting held on 03/06/2024 at 4.00 PM in compliance 
to Hon'ble NGT, PB Order dated 19.03.2024 in OA No. 247/2024, News item titled 
"Ahmedabad Surat landfills among worst three methane hotspots in India" appearing 
in the Times of India dated 07.02.2024. 
  

S N Officials and 
Designation  

Organization Email id  Phone No  

1 Ms. Divya Sinha, 
Director and Divisional 
Head  UPC-II  

CPCB divyasinha.cpcb@nic.in 9868262316 

2 Sh. Amit Love,  Sc. E MOEF&CC  amit.love@nic.in 9968689432 
3 Dr. Raghavendra 

Pratap Singh, Director 
IIRS, ISRO, 
Dehradun  
  

 director@iirs.gov.in +91 135 
2524101 
  

4 Dr. Asfa Siddaqui IIRS Dehradun asfa@iirs.gov.in 9557448903 
5 Sh Sujit Dholam , 

Regional Officer  
(HQ ) SPCB , 
Maharashtra 

rohq@mpcb.gov.in 9820255945 

6 Sh. Jagdish 
Choudhary, Regional 
Officer , Jaisalmer  

SPCB , Rajasthan rorpcb.jai@gmail.com 7023042914 

7 Sh. Rajkumar Sehra, 
Regional Officer, 
Balotra 

SPCB , Rajasthan ro.balotara@gmail.com 
  

9829664373 

8 Sh. Deepak 
dhanetwal,Regional 
Officer , Jhunjhunu 

SPCB , Rajasthan rorpcb.jjn@gmail.com 
  

9785291723 

9 Dr Jignabaen Oza , 
Regional Officer , 
Surat 

SPCB , Gujarat ro-gpcb-sura@gujarat.gov.in 
  

9825329663 

10 Dr Talika Patel ( 
Regional Officer , 
Ahmedabad )  

SPCB ,Gujarat  ro-gpcb-ahmc@gujarat.gov.in 
  

9974380240 

11 Sh. Hiren Pegu( 
Executive Engineer 
and Regional Officer , 
Tinsukia 

SPCB Assam  ro_dibrugarh@pcbassam.org     
  
rodibrugarh.pcba@gmail.com 
  

9435154044 

12 Sh. Jayanta Kumar 
Das(Regional 
Executive Engineer, 
Sivasagar) 

SPCB Assam rosivasagar.pcba@gmail.com 
ro_sivasagar@pcbassam.org 
  

9435401956 
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CPCB Officials:   

S N Officials and 
Designation  

Organization Email id  Phone No  

1 Sh.  P. Jagan, Regional 
Director 

RD Bhopal jagan191.cpcb@gov.in 9755559745 

2 Sh. M K Choudhary, 
Regional Director 

RD Shillong mkc.cpcb@gov.in 9868129126 

3 Sh.  Sashikant 
Lokhande, Sc. E 

RD Pune lokhandesl.cpcb@gov.in 
  

9974199416 

4 Mrs Kavitha B.V, Sc. E RD Vadodara kavitha.cpcb@nic.in 
  

 9810031261 

5 Dr Y.K. Saxena, Sc. C  
  

RD Bhopal yksaxena.cpcb@nic.in 
  

9425677776 

6 Mrs. Suniti Parashar, Sc. 
C 

CPCB, HO suniti.cpcb@gov.in 9868819711 

7 Sh. Amit Kumar, Sc. B CPCB, HO amitk22.cpcb@gov.in 8303154631 
  

  

***** 
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List of Concerned Officers & Organizations (Joint Committee Members) 

 

SN Officer & Organization Email 

1.  Sh. Amit Love,  

Scientist ‘E’, 

Ministry of Environment, Forest and Climate Change 

Indira Paryavaran Bhawan, 

Jorbagh Road, New Delhi — 110 003 

amit.love@nic.in; 

 

2.  Dr. Raghavendra Pratap Singh 

Director, Indian Institute of Remote Sensing ISRO, 

Govt. of India 4, Kalidas Road, Dehradun- 248001 

director@iirs.gov.in; 

3.  Sh. Sujit Dholam, 

Regional Officer (HQ), 

Maharashtra Pollution Control Board 

Kalpataru Point, 3rd floor, 

Sion Matunga Scheme Road No. 8 

Near Sion Circle, Sion (East) 

Mumbai-400022 

rohq@mpcb.gov.in; 

4.  Sh. Rajkumar Sehra, 

Regional Officer, 

Rajasthan State Pollution Control Board, Regional 

Office, Balotra 

Infront of JdVVNL Office, Jasol Fanta, 

Nakoda ji Road, Balotra, District- Barmer 

Pincode: 344022 

  

ro.balotara@gmail.com; 

5.  Sh. Jagdish Choudhary, 

Regional Officer, 

Rajasthan State Pollution Control Board, 

Regional Office, Jaisalmer 

Field Hostel of Indira Gandhi Nahar Pariyojna 

Residential Colony, 

Jaisalmer, 

Pincode: 345001 

rorpcb.jai@gmail.com; 

6.  Sh. Deepak Dhanetwal 

Regional Officer, 

Rajasthan State Pollution Control Board, 

Regional Office, Jhunjhunu, 

C.P.1/90, Rajcomplex, 1st Floor, RIICO Industrial 

Area Phase-2, Jhunjhunu 

Pincode: 333001 

rorpcb.jjn@gmail.com; 
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SN Officer & Organization Email 

7.  Dr. Jignaben Oza, 

Regional Officer, Surat 

Gujarat Pollution Control Board 

RO Surat 

Plot No:11-12/2,3 

GIDC-Pandesara 

Surat-394221 

ro-gpcb-sura@gujarat.gov.in; 

8.  Dr. Talika Patel, 

Regional Officer, Ahmedabad 

Gujarat Pollution Control Board 

RO Ahmedabad 

Room No. 201, Old Buidling, 

Paryavaran Bhavan, Sector 10-A, 

Gandhinagar - 302010 

ms-gpcb@gujarat.gov.in; 

uh-gpcb-msw@gujarat.gov.in; 

ro-gpcb-ahmc@gujarat.gov.in; 

 

9.  Sh. Hiren Pegu, 

Executive Engineer and Regional Officer, Tinsukia 

Pollution Control Board, Assam 

RO Tinsukia  

Bairagimath, Dibrugarh 

Pin: 786001 

ro_dibrugarh@pcbassam.org; 

rodibrugarh.pcba@gmail.com; 

10.  Sh. Jayanta Kumar Das, 

Executive Engineer, 

Regional Laboratory cum Office 

Pollution Control Board, Assam 

Melachakar, Sibsagar, 

PIN: 785640 

ro_sivasagar@pcbassam.org; 

rosivasagar.pcba@gmail.com; 
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Central Pollution Control Board 

“Parivesh Bhawan”, East Arjun Nagar, Delhi-110032 

  

  

Minutes of the Second meeting held on 18/06/2024 at 4:30 PM in compliance to 

Hon'ble NGT, PB Order dated 19.03.2024 in OA No. 247/2024, on basis of News 

item titled "Ahmedabad Surat landfills among worst three methane hotspots in 

India" appearing in the Times of India dated 07.02.2024. 

  

Second Meeting of the Joint Committee was held on 18.06.2024 at 4:30 PM in OA No. 

247/2024, under the Chairpersonship of Mrs Divya Sinha, Director and Divisional Head, 

UPC-II to discuss about the information submitted by concerned regional offices w.r.t 

format circulated by CPCB. List of participants is attached at Annexure-I. 

 

At the outset, Mrs Divya Sinha Divisional Head, UPC-II, CPCB welcomed the 

participants and informed the committee that the information received so far has been 

compiled by CPCB and shall be presented in the meeting. 

 

Thereafter, Mrs. Suniti Parashar Scientist ‘C’, UPC-II division made a detailed 

presentation on the compiled information w.r t individual and overall status on dumpsites 

& Sanitary Landfill sites (SLFs), methane mitigation measures taken, ambient air quality 

monitoring around the dumpsites/SLF   etc.  She also highlighted the identified 

gap/incomplete details provided by respective Regional Offices of concerned SPCB. The 

presentation made by CPCB is enclosed as Annexure-II. 

 

Ms. Asfa Siddique, Scientist, Indian Institute of Remote Sensing (IIRS), ISRO, Dehradun 

clarified that some sites viz Jaisalmer, Barmer, Dibrugarh, Tinsukia, and Nazira, exhibit 

methane emissions primarily from Oil & Gas (O&G) operations rather than from solid 

waste sites. She further suggested that CPCB should verify these sites through ground 

truthing. 

 

Sh. Amit Love, Scientist E, MoEF&CC suggested to share the coordinates provided by 

regional offices with IIRS, ISRO, Dehradun so that they can overlay with their identified 

sites of methane emission and inform the committee about the specific locations. He 

inquired about the number of sanitary landfill sites (SLFs) equipped with gas control 

systems, operations of these SLFs commenced before or after 2016, causes of landfill 

fires at the site, and whether such fires were primarily due to methane emissions. Based 

on these points, the committee can make informed decisions. 

 

Sh Mantu Kumar Chaudhary, Regional Director, Regional Directorate, Shillong opined 

that potential for methane emission depends mainly on the depth, age and 

characteristics of the waste deposited at the dumping sites. 
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Sh. Jayanta Kumar Das, Executive Engineer, Regional Office, Shivsagar, SPCB Assam, 

requested to include concerned ULBs in the meeting from next time if required. 

 

Based on deliberations during the meeting following actions were decided: 
 

i. CPCB to share the coordinates of landfill/dumpsites to IIRS, ISRO (Action: 

CPCB). 

ii. IIRS, ISRO to overlay the coordinates of sites provided by CPCB & inform the 

committee regarding their locations relative to the coordinates reported by IIRS 

(Action: IIRS). 

iii. Format to be shared with SPCBs/PCCs to provide the information w.r.t as Oil & 

Gas Establishments located in the selected cities as per IIRS report (Action: 

CPCB). 

iv. Regional Offices of concerned SPCB to provide site-specific information after 

verifying the details provided with the ULBs, as per the format circulated by 

CPCB (Action: SPCB ROs). 

v. CPCB to compile the inputs & prepare a matrix of the site containing the relevant 

information such as Location & Coordinates of sites, Status of bio mining, 

provision for collection of methane gas, height & age of dumping sites, reasons 

of landfill fire, if occurred in last five years, status of CTO/Authorization of SLF, 

methane mitigation / monitoring measures taken etc., Methane flux reported in 

IIRS report (Action: CPCB). 

vi. CPCB to share the compiled results with the Committee members, based on 

which the future course of actions on the matter (Action: CPCB & committee 

members). 

 

The meeting ended with vote of thanks to all. 

 

***** 
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Annexure-I 

 

List of Participants who attended the meeting held on 18/06/2024 at 4.30 PM in compliance 

to Hon'ble NGT, PB Order dated 19.03.2024 in OA No. 247/2024, News item titled 

"Ahmedabad Surat landfills among worst three methane hotspots in India" appearing in 

the Times of India dated 07.02.2024. 

 

S N Officials and 

Designation  

Organization Email id  Phone No  

1 Ms. Divya Sinha, 

Director and 

Divisional Head, 

UPC-II  

CPCB divyasinha.cpcb@nic.in 9868262316 

2 Sh. Amit Love, Sc. E MoEF&CC  amit.love@nic.in 9968689432 

3 Dr. Asfa Siddiqui IIRS, ISRO 

Dehradun 

asfa@iirs.gov.in 9557448903 

4 Sh Sujit Dholam, 

Regional Officer  

(HQ) SPCB, 

Maharashtra 

rohq@mpcb.gov.in 9820255945 

5 Sh. Jagdish 

Choudhary, Regional 

Officer, Jaisalmer  

SPCB, Rajasthan rorpcb.jai@gmail.com 7023042914 

6 Sh. Rajkumar Sehra, 

Regional Officer, 

Balotra 

SPCB, Rajasthan ro.balotara@gmail.com 

  

9829664373 

7 Sh. Deepak 

Dhanetwal,Regional 

Officer , Jhunjhunu 

SPCB, Rajasthan rorpcb.jjn@gmail.com 

  

9785291723 

8 Dr Jignabaen Oza, 

Regional Officer, 

Surat 

SPCB, Gujarat ro-gpcb-sura@gujarat.gov.in 

  

9825329663 

9 Dr Talika Patel 

(Regional Officer, 

Ahmedabad)  

SPCB, Gujarat  ro-gpcb-ahmc@gujarat.gov.in 

  

9974380240 

10 Sh. Hiren Pegu 

(Executive Engineer 

and Regional Officer, 

Tinsukia 

SPCB Assam  ro_dibrugarh@pcbassam.org     

  

rodibrugarh.pcba@gmail.com 

  

9435154044 

11 Sh. Jayanta Kumar 

Das (Regional 

Executive Engineer, 

Sivasagar) 

SPCB Assam rosivasagar.pcba@gmail.com 

ro_sivasagar@pcbassam.org 

  

9435401956 
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CPCB Officials: 

 

S N Officials and 

Designation  

Organization Email id  Phone No  

1 Sh.  P. Jagan, Regional 

Director 

RD - Bhopal jagan191.cpcb@gov.in 9755559745 

2 Sh. M K Choudhary, 

Regional Director 

RD - Shillong mkc.cpcb@gov.in 9868129126 

3 Sh.  Sashikant 

Lokhande, Sc. E 

RD - Pune lokhandesl.cpcb@gov.in 

  

9974199416 

4 Mrs Kavitha B.V, Sc. E RD - Vadodara kavitha.cpcb@nic.in 

  

9810031261 

5 Sh Nripendra Semwal, 

Sc C,   

RD - Vadodara semwaln.cpcb@gov.in 

 

9722027220 

6 Dr Y.K. Saxena, Sc. C  

  

RD - Bhopal yksaxena.cpcb@nic.in 

  

9425677776 

7 Mrs. Suniti Parashar, 

Sc. C 

CPCB, HO suniti.cpcb@gov.in 9868819711 

8 Sh Madnesh Kumar 

Dubey, Sc B  

CPCB, HQ mkdubey.cpcb@gov.in 956070083 

9 Sh. Amit Kumar, Sc. B CPCB, HO amitk22.cpcb@gov.in 8303154631 

  

  

***** 
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Central Pollution Control Board 

“Parivesh Bhawan”, East Arjun Nagar, Delhi-110032  

 

Minutes of the meeting held at 2.30 PM on dated 02/07/2024 in compliance to Hon'ble 

NGT, PB Order dated 19.03.2024 in OA No. 247/2024, News item titled "Ahmedabad 

Surat landfills among worst three methane hotspots in India" appearing in the Times of 

India dated 07.02.2024. 

 

A meeting was held at 2.30 PM on July 02nd ,2024 through video conferencing under 

the chairpersonship of Mrs Divya Sinha, Director and Divisional Head, UPC-II with the 

members of Joint Committee, officials of Regional Offices, concerned State Pollution 

Control Board, concerned officials of Regional Directorates of Pune, Bhopal, 

Vadodara, Shillong and CPCB officials in compliance with Hon’ble NGT order dated 

19.03.2024. List of participants is attached as Annexure-I 

Mrs Divya Sinha, Director and Divisional Head, UPC-II welcomed the participants and 

informed the committee about the directions of Hon’ble NGT and action taken so far 

for compliance. She informed that, the coordinates of methane emission sources 

identified by IIRS, ISRO have been compared with those of dumpsites, SLFs, and 

O&G sites provided by SPCBs. 13 Sites with coordinates that are close to IIRS, ISRO-

identified hotspots have been identified with matching coordinates (except 1 Site at 

Nazira) . She Proposed to carry out further assessment of these 13 sites. The detailed 

presentation is enclosed as Annexure II.  

 

Dr Raghvendra Pratap Singh, Director, IIRS, ISRO informed that methane plumes are 

spread over a large area and the size of the plume depends upon various composite 
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factors such as transport of gases, wind direction etc. It was also informed by CPCB 

that the waste disposal sites which are closest to the coordinates provided in the IIRS, 

ISRO reports have been identified for further assessments.  

 

Sh Amit Love, Scientist E, MoEF&CC informed that SWM Rules specifies the provision 

of bioremediation and bio mining of dumpsites. Concerned local authorities are 

required to prepare action plan and adhere to the same with linkage to Swacch Bharat 

Mission 1 and 2.    

Based on the deliberations held, following decisions were taken:  

 

1) Information as compiled by CPCB for dumpsites, SLFs and Oil and Gas sites 

in all 12 Cities was endorsed by the committee. 

2) The committee recommended that, the concerned officials of SPCB, Assam 

shall visit the location as specified in the IIRS report (at Nazira) to identify the 

actual source of methane.  

3) SPCBs were requested to provide the remaining information as indicated during 

the meeting by tomorrow 12.30 PM. 

 

 The meeting ended with thanks to all. 

***** 
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Annexure-I 
 
List of Participants attended the meeting held on 02/07/2024 at 2.30 PM in compliance to 
Hon'ble NGT, PB Order dated 19.03.2024 in OA No. 247/2024, News item titled "Ahmedabad 
Surat landfills among worst three methane hotspots in India" appearing in the Times of 
India dated 07.02.2024. 
  

S N Officials and 
Designation  

Organization Email id  Phone No  

1 Ms. Divya Sinha, 
Director and Divisional 
Head  UPC-II  

CPCB divyasinha.cpcb@nic.in 9868262316 

2 Sh. Amit Love,  Sc. E MOEF&CC  amit.love@nic.in 9968689432 
3 Dr. Asfa Siddaqui IIRS Dehradun asfa@iirs.gov.in 9557448903 
4 Sh Sujit Dholam , 

Regional Officer  
(HQ ) SPCB , 
Maharashtra 

rohq@mpcb.gov.in 9820255945 

5 Sh. Jagdish 
Choudhary, Regional 
Officer , Jaisalmer  

SPCB , Rajasthan rorpcb.jai@gmail.com 7023042914 

6 Sh. Rajkumar Sehra, 
Regional Officer, 
Balotra 

SPCB , Rajasthan ro.balotara@gmail.com 
  

9829664373 

7 Sh. Deepak 
dhanetwal,Regional 
Officer , Jhunjhunu 

SPCB , Rajasthan rorpcb.jjn@gmail.com 
  

9785291723 

8 Dr Jignabaen Oza , 
Regional Officer , 
Surat 

SPCB , Gujarat ro-gpcb-sura@gujarat.gov.in 
  

9825329663 

9 Dr Talika Patel ( 
Regional Officer , 
Ahmedabad )  

SPCB ,Gujarat  ro-gpcb-ahmc@gujarat.gov.in 
  

9974380240 

10 Sh. Hiren Pegu( 
Executive Engineer 
and Regional Officer , 
Tinsukia 

SPCB Assam  ro_dibrugarh@pcbassam.org     
  
rodibrugarh.pcba@gmail.com 
  

9435154044 

11 Sh. Jayanta Kumar 
Das(Regional 
Executive Engineer, 
Sivasagar) 

SPCB Assam rosivasagar.pcba@gmail.com 
ro_sivasagar@pcbassam.org 
  

9435401956 
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CPCB Officials:   

S N Officials and 
Designation  

Organization Email id  Phone No  

1 Sh.  P. Jagan, Regional 
Director 

RD Bhopal jagan191.cpcb@gov.in 9755559745 

2 Sh. M K Choudhary, 
Regional Director 

RD Shillong mkc.cpcb@gov.in 9868129126 

3 Sh.  Sashikant 
Lokhande, Sc. E 

RD Pune lokhandesl.cpcb@gov.in 
  

9974199416 

4 Mrs Kavitha B.V, Sc. E RD Vadodara kavitha.cpcb@nic.in 
  

 9810031261 

5 Sh. Nriprendra Semwal  
Sc. C  

   

6 Dr Y.K. Saxena, Sc. C  
  

RD Bhopal yksaxena.cpcb@nic.in 
  

9425677776 

7 Mrs. Suniti Parashar, Sc. 
C 

CPCB, HO suniti.cpcb@gov.in 9868819711 

8 Sh. Madnesh Dubey, 
Sc.B 

CPCB, HO mkdubey.cpcb@gov.in 956070083 

9 Sh. Amit Kumar, Sc. B CPCB, HO amitk22.cpcb@gov.in 8303154631 

  

  

***** 
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ANNEXURE VI 

Details of Literature review 

A. STUDY & RESEARCH BY INDIAN INSTITUTE OF REMOTE SENSING (IIRS) , ISRO , 

DEHRADUN 

 

The lead author of the paper titled “Detecting Methane Emissions from Space in India: 

analysis using EMIT and Sentinel-5P TROPOMI datasets”, by Dr. Asfa Siddiqui has 

undertaken the study which is related to detecting methane emissions through remote 

sensing datasets from EMIT (Earth Mineral Dust Source Investigation Onboard 

International Space Station) and TROPOMI (Tropospheric Monitoring Instrument) 

sensors. The document (preprint at Research Square) highlights the methane 

enhancement over selected plumes at 17 unique locations in India as per data 

collected until September, 2023. The sites include solid waste, sewage outlet, oil 

refinery, sewage treatment plant, oil collection station, gas compressor station, Oil 

India Ltd. station, textile industry and wetlands. The data had been taken from 

www.carbonmapper.org (a nonprofit data dissemination platform) related to EMIT. The 

website demonstrates plumes and quantifies the emission fluxes and the same has 

been reported in the manuscript. The regional hotspots at few locations have also 

been identified using TROPOMI sensor. The authors indicated the role of remote 

sensing in detecting methane hotspots but informed that methane quantification need 

ground verification. Methane detection from satellite is a very challenging task and 

high resolution (spatial and spectral) sensors are only few in number. As per IIRS, 

ISRO publication there is a chart containing 17 locations identified as methane hots 

spots.. 

 
B. CPCB Publication on “Status of Methane Emission from Municipal Solid 
Waste Disposal Sites” April, 2006  
 
 

The Central Pollution Control Board (CPCB) in co-ordination with National 

Environmental Engineering Research · Institute (NEERI) and Indian Agricultural 

Research Institute (IARI), Delhi assessed the status of methane emissions from 

solid waste landfills for MSW disposal sites at Nagpur, Amravati and in Delhi were 

carried out. Static Flux Box chamber was used for monitoring LFG emission for both 

these sites. 
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 Approach of the Study  

 

The site was suitably divided into imaginary zones. LFG emission was monitored 

through flux box. Samples collected in the flux box were withdrawn for 0, 5, 10 & 15 

minutes and immediately analysed in the laboratory using Gas Chromatograph with 

flame ionization detector. GC was standardized with pure methane standards and 

operating conditions were optimized for sample analysis. Methane flux expressed 

in mg.m2.sec was calculated by volume of the box divided by the area and multiplied 

by the rate of change of gas concentration with time. 

 

 Monitoring of LFG Emission  

 

Methane concentration in the atmosphere is reported as 1 .7 parts per million by 

volume. Due to addition from anthropogenic activities, it is expected to result 17% 

enhanced climatic changes (IPCC 1 996) 

LFG production potential in a landfill gives quantitative estimate only whereas 

emission of LFG gives flux and rate of emission from the surface of disposal site. 

Emission of LFG depends on various factors such as porosity in the waste and 

adjoining soil, practices adopted for waste disposal, methane oxidation potential at 

the surface, etc. In order to plan strategy for developing preventive measures and 

capture of LFG, the rate of LFG emission is essential. Various techniques exist in 

the literature for monitoring LFG emission from the surface of landfills to the 

atmosphere 

Gas emission approaches can be categorized as direct or indirect techniques 

(Hwang, 1 985; Balfour et al.,1 987). Direct emission rate measurement technique 

utilizes vent sampling, measurement of velocity, passive sampling technique and 

flux chamber technique (Reinhart et al., 1 992). Indirect emission rate monitoring 

involves ambient air concentration measurements, and technique specific 

atmospheric dispersion model. 

The flux chamber is used for direct measurement of gas emission from MSW 

landfills, surface impoundments, natural sediments, etc. Other methods including 

accumulation chambers, air borne infra-red thermography, external recirculation 

chamber, measurement inside the landfills are applied for measuring LFG emission 
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(Tregours et al., 1 999). Nozhevnikova, et al) 

Estimation of Methane Potential 

 

MSW consists of biodegradables, resistant and inert components. Under anaerobic 

conditions, biodegradable fraction generates methane, carbon dioxide, water, 

traces of hydrogen sulphide, ammonia and volatile organic compounds through 

biochemical reactions. Biodegradable organics consist mainly of celluloses and 

hemicelluloses. Carbohydrates (cellulose and hemicellulose) comprise 25-40 per 

cent of organic matter. Protein concentration normally varies between 3-9 per cent. 

Pectins, sugars and starches occur in very small concentration. 

 

Celluloses, hemicelluloses and proteins mainly contribute for biogas generation. 

From the results of analysis for celluloses, hemicelluloses and proteins, the potential 

of methane yield is estimated. Studies carried out by Barlaz et al. (1 989) related 

with anaerobically decomposed refuse indicated that 373 litres of methane is 

produced on complete decomposition of carbohydrates. Similarly, protein on 

complete degradation, yields 51 7.4 litres of methane per kg of protein. Protein 

content is much less in MSW. However, considering physico-chemical binding of 

carbohydrate and protein components in organic matter, approximately 1 -30 parts 

of biodegradable fraction contribute for LFG generation (Barlaz1 989). This 

approach is adopted to estimate potential of biogas yield from cellulose, 

hemicellulose and protein content. 

 

Based on the literature survey, approach for the study was planned which 

encompasses chemical analysis viz. cellulose, hemicellulose and protein contents 

for MSW samples for estimating the methane production potential 

Findings  

 

Investigations carried out for monitoring the LFG flux at Nagpur ( Bhandewadi) was 

applied to the disposal site at Amravati for observing the suitability of the approach 

(static flux box method). Results of LFG analysis at disposal site at Nagpur is in the 

range 0.27 to 1.659 mg/m2s ( 1.83 Gg/yr to 11.2 Gg/yr) whereas at Amravati i t is 
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0.02 to 0.88 mg/m2s (0.059 Gg/yr to 2.63 Gg/yr). Values were extrapolated for the 

year 2004 from the NATCOM data for National level and specifically for Maharashtra 

State (cities having population > 10 lakhs in plain areas). The values computed for 

Nagpur and Amravati landfill sites using default method are 1.141 mg/m2s (7.65 

Gg/yr) and 0.761 mg/m2s (2.28 Gg/yr) respectively and those computed by 

Triangular method are 0.919 mg/m2s (6.16 Gg/yr) and 0.6024 mg/m2s (1.81 Gg/yr) 

respectively for Nagpur and Amravati. This indicates that the values obtained in the 

present study compare well with the earlier values obtained through NATCOM data 

 

The results of the analysis of the LFG samples show that methane emission occurs 

at all the sampling points. It was revealed that in spite of unplanned and haphazard 

deposition of waste, emission is observed from the various zones throughout the 

disposal area. It was also observed that the potential for methane generation 

decreases from top to bottom in the landfills. 

During the study, it was observed that there was a variation in methane emission 

from the landfills which might be due to variation in characteristics and composition 

of waste dumped at the landfill site, and non-availability of records of quantity of 

solid waste dumped earlier at each landfill from the year of start. 

 

C. INTERNATIONAL PRACTICES OF METHANE MITIGATION AND 

REGULATIONS  

 

 International practices of methane mitigation 

Country Guidelines/directives to control methane emission Weblink 

EUROPI
AN 
UNION(
EU)  

 The reduction of food waste promoted by Farm 
to Fork strategy will reduce methane emissions. 

 The Waste Framework Directive, 1975-22 

establishes five-steps “waste hierarchy”: Waste 
prevention, re-use, recycling composting & 
energy recovery.  

 The EU Landfill Directive, 1999, introduces 
restrictions on landfilling of all waste suitable for 
recycling or other material or energy recovery, 
limits the share of municipal waste landfilled, 
and requires landfill operators to manage landfill 
gas by either using it for energy or flaring it. The 
directive was amended in 2018 to introduce an 

 https://www.ccaco
alition.org/sites/def
ault/files/resources
//European%20Uni
on%20Methane%2
0Action%20Plan.p
df 

 

 https://www.eea.e
uropa.eu/publicatio
ns/methane-
emissions-in-the-
eu  
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obligation to collect biodegradable waste 
separately by 2024 and set a new target of a 
maximum 10% landfilling of waste by 2035. 

SWEDE
N 

 The Swedish government and the EU have 
implemented a landfill tax and strong waste-
sector goals, including a 50% organics target 
separation rate, which has led to a strong waste-
diversion program 

 The government also developed a robust 
educational program on waste sorting for home 
and business. 

https://rmi.org/top-
strategies-to-cut-dangerous-
methane-emissions-from-
landfills/  

GERMA
NY  

 In 2005, landfilling untreated municipal solid 
waste was banned, avoiding methane formation 
in landfills. Waste is diverted from landfills, 
recycling has been expanded and so as the 
thermal or mechanical biological treatment of the 
municipal solid waste. 

 In 2013, the National Climate Initiative 
started promoting landfill aeration to further 
reduce methane emissions from landfills. 

 

USA  In 2022, the Washington Legislature set a 
target to reduce the amount of organic 
materials going into landfills to 75% by 2030. 
The Legislature also directed to adopt 
regulations requiring municipal solid waste 
landfills to take steps to monitor and capture 
methane emissions.  

 

 Landfill owners and operators affected by the 
new rule will be required to install gas collection 
and control equipment, energy recovery 
devices, and/or treatment and processing 
systems to reduce their methane emissions. 
Collecting and burning methane gas, as it 
leaves a landfill limits its heat-trapping power, 
and the gas can be processed for electricity 
generation and vehicle fuel. 

 
 In addition, the rule requires quarterly 

monitoring of the landfill surface, quarterly 
monitoring of gas collection and control system 
equipment, and a timeline to ensure any 
methane leaks are quickly fixed. 

 In October 2009, EPA issued a rule (40 CFR 

Part 98) that requires the reporting of (GHG) 
emissions from large sources and suppliers in 

https://ecology.wa.gov/abou
t-us/who-we-
are/news/2024-news-
stories/new-rule-to-
decrease-landfill-methane-
emissions  
 
 
 
 
 
https://www.epa.gov/ghgre
porting 
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the United States, and is intended to collect 
accurate and timely emissions data to inform 
future policy decisions. 

 Annually, EPA issues an inventory report to 
present the U.S. government's. estimates on 
human-related GHG emissions and sinks for 
each year since 1990. Emissions from the 
waste sector as well as other sectors are 
presented in this inventory. 

 

 

 Current EPA regulations under the Clean Air 
Act require many larger landfills to collect and 
combust LFG. There are several compliance 
options, including flaring the gas or installing an 
LFG energy recovery system. Only LFG 
energy recovery gives communities and landfill 
owners the opportunity to reduce the costs 
associated with regulatory compliance by 
turning pollution into a valuable community 
resource 

China In November 2023, China released its long-
awaited methane mitigation action plan. 
Methane mitigation in Waste Sector such as : 
 

 Implement waste source reduction, and 
establish waste recycling systems to reach 
about 60% by 2025 

 Promote the construction of organic waste 
treatment facilities, and further utilize methane 
from landfills 

 Mitigate methane emissions from wastewater 
treatment to reach 90% by 2025 

 

https://ccci.berkeley.edu/sit
es/default/files/China%E2%8
0%99s%20Climate%20Action
%20Brief.pdf 
 

Argen
tina 

Argentina Ministry of Environment and Sustainable 
Development has undertaken a number of 
methane reduction initiatives as a part of its actions 
under the Global Methane Pledge. 
 

 Two projects were launched to enhance the 
capacity of local authorities, farmers, and 
markets to establish sustainable organic waste 
diversion and processing systems. 

 

https://www.ccacoalition.or
g/news/municipalities-
markets-and-reducing-
waste-methane-argentina 
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City wise information required for OA No. 247/2024 

S.No. Questions   Details 

1.  State Name   

2.  City Name & Solid waste generated ( TPD)   

3.  Number of Sites in the city   
 

a. Legacy waste dumpsites (Annexure-A)  
b. Sanitary Landfill (Annexure-B) 

 

4.  Location Details  
GPS locations and map 

 

5.  Total Coverage area of all the sites (Sq.km)  

6.  Total Quantity of waste disposed at the sites 
(Tonnes) 

 

7.  Number of dumpsites cleared (As on Date) 
 

 

8.  Number of dumpsites where biomining has 
commenced  
 

 

9.  Process adopted to remediate at each site 
 

 

10.  Timeline to process at each site 
 

 

11.  Final destination of the component  

12.  Details of Authorization and other permissions 
granted for operation of these sites and validity 

 
a. Number of landfill sites to which 

authorization/other permissions have 
been granted and details of the same  
 

b. Number of dumpsites to which 
authorization/other permissions have 
been granted and details of the same 

 

13.  Ambient Air Quality in and around the sites in the 
city along with GPS location of the monitoring 

stations 
 

a. Status of compliance with SWM rules, 
2016, for each site/city 

 
 

 

14.  Fire incidents, if any, at sites in the city (please 
provide details and number of incidents reported 

and their location in last 5 years) 
 

 

15.  Details of methane monitoring, if any carried out 
at the site in the city (Please provide details  

 

16.  Methane detectors, if any, provided at the site in 
the city 

 

17.  Mitigation measures taken for reduction in 
organic emissions at the site in the city  

 

Annexure-VII
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18.  Status of compliance of Directions w.r.t 
controlling fire at dumpsites , issued by CPCB in 

each city 

 

19 Overall Observations (Site wise and City Wise)  

20 Overall Recommendations (Site wise and City 
Wise) 
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Annexure A 

Format For Legacy waste Biomining  

Serial No. Item Details 

1 
    

General Information 
  

 A 
  

City & Location ( Lat., Long) of 
Landfill  

 

 B 
  

Name,Designation & Contact Details 
of Nodal Officers for Biomining 

 

 C 
  

Stage of Biomining (Planned/Being 
Executed/Completed  

 

2 
    

Volume of Waste   

  
A 

  
Has Contour Survey of site been 
Done (Y/N) 

 

  
B 

  
Length (Initial -M)  

  
C 

  
Width (Initial -M)  

   D   
Height (Initial -M)  

   E   
Total Volume (Cub.Meter)  

3 

    

Characteristics of Waste  
Inerts- Construction waste, wood 
glass etc (%) 
Compost – Organic (%) 
RDF- Plastic (%) 
Any other material (%) 
 

 

4  
  

Leachate Characteristics  

5   
  

Baseline Survey   

 A 
  

Ground Water Analysis  

 B 
  

Soil Analysis  

 C 
  

Quantity Of Waste Processed Per 
Day (TPD)  

 

6   
  

Process Flow sheet of Bio-Mining  

7   
  

Stabilization of waste    

 A 

  

Type of biomining method Adopted 
(Tractor tiller,Trenchmethod; Cone 
Method;Windrow,Thin Layer 
Method) 

 

 B 
  

Machinery used for Excavating 
dumpsite (Tractor Tiller Etc ) 

 

 

C 
  

Machinery Used for preparing 
Windrows (JCB etc ) 
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D 

 
Are large objects removed prior to 
windrow preparation 

 

 

E 
  

Are  Windrows Turned Every 4-5 
Days 

 

 

F 
  

Duration of Stabilization  

 

G 
  

Bio-culture Used   

 

H   Is End Product Stabilized (No Heat / 
Gas /leachate /Smell) 

 

 

I   Is leachate Being Generated From 
the waste  

 

 

J   If Yes,methodology for leachate 
Management Adopted  

 

8 
    Processing Of Legacy Waste    

 

    Machinery Used For processing of 
legacy waste 

  

 

A   Screening   

 

  i Trommel (Number & Capacity (TPD)  

 

  ii Size of screens used (Mostly used 
150 mm. 80 to 100 mm, 24 to 
50mm, 1216 mmand 4-6) 

 

 

  iii Vibrating Screen (No)  

 

  iv Electromagnet (For separating 
ferrous metals) 

 

 

  v Air Classifier (for separating light 
material from heavy organic) 

 

 

  vi Disc/Star (No)  

 

B   Handling  

 

  i Loader (No.)  

 

  ii Conveyor (No.)  

 

  iii Fork Lift (No.)  

 

  iv Categories in which the waste is 
segregated 
(Compost/Recyclables/RDF/C&D/In
erts etc.) 

 

 

  v Quantity of items which is being 
generated in each category 

 

 

  vi Quantity of items being utilized of 
different categories 

 

 

  vii Documents supporting usage of 
different fractions 
(Bioearth/Recyclable/RDF/Other 
wastes) 
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  viii Analysis results of fine earth  

 

  ix Frequency of testing of bio-earth  

9 
   Miscellaneous  

 

  A Have fires being reported at the site  

 

  B Methodology to tackle fires  

 

 C Status of compliance of Directions 
w.r.t controlling fire at dumpsites , 
issued by CPCB 

 

 

  D Is fresh waste being dumped at the 
site 

 

 

  E Percentage land recovered so far  

 
  

F Is third party audit of biomining 
being done 

 

10  
 Ambient air quality monitoring    

  
A Landfill Gas control System ,   

  

 
B 

Methane gas measurement and 

mitigation measures adopted 

 

  
C Use of Landfill Gas   

  

D Ambient Air quality monitoring in & 

around the site along with GPS 

location   

 

  

E Compliance with standards   

11    Detailed observations: 
 
 

12  
  

Recommendations 
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Annexure B  
Format for Sanitary Landfill  
 

SN
.  Questions  Details  

1  General information  

 i Name of State   

 ii 
City & Location ( Lat., Long) and 
map of Landfill   

 iii 
Name, Designation & Contact 
Details  of Nodal Officers for   

 iv Coverage area of the site  

 v 
Quantity of the waste disposed at 
the site  

A  
Site selection   

 
i 

Landfill site initiated in the year  
 

 
ii 

Distance of Landfill site as per (vii) 
of Schedule 1  

 

 

iii 
Buffer zone around landfill 
/processing site  

 

 
iv 

Provisions for Disposal of Bio 
Medical, Hazardous and E  Waste  

 

 

v 
Temporary storage facility at landfill 
site  

 

B 
 

Development of facilities at 
sanitary landfill 

 

 

i 
Fencing /hedging of sites with gate 
to monitor incoming vehicles  

 

 
ii 

Paved/concretized internal road  
 

 

iii 

Record keeping for waste received, 
processed and disposed at the site 
, with office facility, shelter for 
equipment’s & machinery  

 

 iv 
Provision of weigh bridge ( Manual 
or computerized )  

 

 v 
Fire protection equipment   

 vi 
Drinking water and Sanitary 
facilities for workers  

 

 vii 
Safety provisions including health 
inspection of workers at landfill site  

 

C.  
Landfill operations and Closure  

 

i Compaction of waste /alternative 
measures  

 

 
ii Measures taken for rainy season  

 

 
iii Final cover type  
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D  
 For Pollution prevention  

 

 

i Storm water drains to avoid mixing 
of surface runoff with leachate  

 

 

ii Non permeable lining system at the 
base and wall of waste disposal area  

 

 

iii Provision for management of 
Leachate , collection and treatment 
system , details  

 

 

iv Arrangement to prevent leachate 
runoff from landfill area entering 
any water body  

 

E  
 Water Quality monitoring  

 

 
i Groundwater analysis  

 

 

ii Use of groundwater in and around 
landfill ( irrigation & Drinking ) 
purpose  

 

F  
  Ambient air quality monitoring   

 

 
i Landfill Gas control System ,  

 

 

ii Methane gas 
measurement/mitigation measures 
adopted  

 

 
iii Use of Landfill Gas  

 

 

iv Ambient Air quality monitoring in & 
around the site along with GPS 
location   

 

 
v Compliance with standards  

 

 
vii Fire incident, if any at the site  

 

vii Status of compliance of Directions 
w.r.t controlling fire at dumpsites , 
issued by CPCB 
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Additional information to be provided (O.A. No. 247/2024) 

Citywise Details 

S.No. Items  Details 

1 Quantity of waste 
generated in the city 

  

2 Quantity of waste 
collected 

  

3 Quantity of waste 
segregated 

  

4 Quantity of waste 
processed with method 
of processing 

 Composting 
(Quantity in 
%) 

Biomethanation 
(Quantity in %) 

WtoE 
(Quantity 
in %) 

MRF 
(Quantity 
in %) 

Landfilling 

(%) 



Any 
other 
(%) 

     

5 % Gap in SW 
generation Vs SW 
processed 

  

6 How is unprocessed 
solid waste (SW) 
disposed of? 

 

Sanitary Landfill Site Details (Site wise) 

7 Status of CTO for SLF 
with Validity  

  

8 Authorization status of 
SLF with validity 

  

Details of dumpsite & SLF (Site wise) 

9 Whether methane gas 
detector has been 
installed & temperature 
at windrow is being 
monitored.(Site wise) 

  

10 Whether treated 
leachate/water is being 
sprayed during high 
temperature.(Site wise) 

  

11 Whether CCTV 
cameras have been 
installed at the site & 
patrolling, mock drills, 
and safety audits are 
being conducted 
regularly.(Site wise) 

  

12 Whether arrangement 
of fire extinguishing has 
been provided.(Site 
wise) 

  

13 Weather health and 
safety measures for 
workers have been 
provided.(Site wise) 

 

14 Whether an 
onsite/offsite 
emergency plan 
there.(Site wise) 
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Format for Cities having O&G sites : Onshore 

S.No. Particulars  Remarks 

1.  State Name   

2.  City Name   

3.  Name & Address of the O & G Unit with 

contact details  

 

4.  Lat, Long of site  

5.  CTO/CTE/Authorization given by SPCB 

: Details with validity status 

 

6.  Methane gas generation (Specify the 

latest quantity) 

Conversion to production (% Utilization) 

Balance- % Disposed to the environment 

1. Flaring 

2. Other purposes 

 

7.  Mitigation measures taken for reduction 

in organic emission including methane 

 

8.  Methane detector  installed (Yes/No)  

9.  Fire incident at site in last 5 years  

(If yes , mention the year & reason for 

the fire) 

 

10.  Emergency plan for fire prevention 

(Onsite & Offsite with details) 

 

11.  OCEMS installed & connected to 

CPCB/SPCB Server (Yes/No) 

 

12.  Ambient air quality monitoring with 

standards 

(Recent data & Compliance of the 

parameters ) 

 

13.  Any other information  
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Annexure-VIII 

CITY & SITE WISE COMPILED INFORMATION 

(A) CITY WISE DETAILS OF DUMPSITES, SLFS AND O& G SITES  

The city wise compiled information for 08 sites in 07 cities in three states viz Gujarat, 

Maharashtra & Rajasthan w.r..t dumpsite, and Sanitary Landfill sites. In three cities of 

Assam viz Nazira, Dibrugarh and Tinsukia , there is no solid waste dumpsite & SLF 

sites identified by IIRS, ISRO study as methane emission hot spot . The status of Oil 

and Gas sites in Assam & Rajasthan for 5 cities (05 O& G sites) are mentioned in 

further section.  The detailed observations of Solid waste dumpsites and SLF in cities 

of Gujarat, Maharashtra and Rajasthan are given below: 

 

7.1 AHMEDABAD & SURAT IN GUJARAT 

There are two cities in Gujarat where methane hotspot areas have been identified by 

IIRS, ISRO. These cities are Surat & Ahmedabad. Details are given below: 

1. There are two dumpsites (one in Surat as Khajod & another at Ahmedabad as 

Pirana )  .  

2. Bio mining at Pirana dumpsite in Ahmedabad has been completed & capping 

has been done at Khajod  in Surat . 

3   Fresh waste disposal is not done at Surat as it is capped. 

3. Provision of gas collection is done at Khajod in closed landfill cells. 

4. Leachate is collected in tankers at Khajod site and treated in leachate treatment 

unit  

5. Methane detectors not in place at Khajod  

 

7.2 CENTRAL MUMBAI, KALYAN- DOMBIVLI & PUNE IN MAHARASHTRA 

There are 3 cities in Maharashtra as methane hotspots identified by IIRS, ISRO 

Dehradun which are Central Mumbai, Kalyan ,Dombiveli and Pune . The details are 

given below: 

1. There are 02 dumpsites (Deonar and Adharwadi) & 02 sanitary landfills 

(Kanjurmarg and Pimpri –Chinchwad) in these three cities of Maharashtra. 

2. Bio mining at Adharwadi –Kalyan Dombiveli dumpsites has been 

commenced whereas at one dumpsite (Deonar) it has not been initiated as 

yet.  
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3. Fire incidents are not reported during last five years at both the dumpsites.  

4. Ambient air quality is monitored at both the dumpsites. 

5. Fresh waste is not disposed at Adharwadi while disposed at Deonar 

dumpsite  

6. 02 Sanitary landfill sites are established i.e one at Kanjurmarg (after 2016) 

& another at Pimpri-Chinchwad (prior to 2016)  

7. Authorization granted by SPCB for both the SLFs sites and validity exists till 

date.  

8. Fire incidents have been reported once at Pimpri-Chinchwad SLF, however 

reason not ascertained. Ambient air quality is being monitored at both SLF 

sites however as per latest reports PM10 is exceeding at both the sites. 

9. The provision for leachate collection and treatment is available at both SLF 

sites in Maharashtra. 

10. Gas collection system is in place at Kanjurmarg no tat Pimpri-Chinchwad.  

 

7.3 CHIRAWA & TARANAGAR IN RAJASTHAN 

There are two cities in Rajasthan where methane hotspots have been identified by 

IIRS, ISRO. These cities are Chirawa & , Taranagar, Details are given below: 

1. There are two dumpsites (one in Chirawa and another in Taranagar)  

2. There is a 44% gap in solid waste management in Chirawa & 100% gap in 

Taranagar. Fresh waste is being dumped at both dumpsites i.e Chirawa and 

Taranagar. 

3. Biomining has not been initiated at Taranagar . 

4. Bio mining has been started at Baghania, Johar dumpsite in Chirawa on 

May 2024 & proposed to be completed by July 2025.Seven small fire 

incidents have been reported during last 5 years due to flammable material 

at Chirawa dumpsite. 

5. Ambient air quality monitoring is not being carried out at both dumpsites of 

Chirawa and Taranagar.  

6. On-site monitoring of methane emissions is not done at dumpsites of both 

cities. 
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OIL & GAS SITES IN 5 CITIES OF ASSAM & RAJASTHAN  

1. There are 3 O&G sites in Assam and 2 in Rajasthan.  

2. CTO/CTE has been granted by SPCBs of Assam and Rajasthan to all 5 Oil 

and Gas sites and validity exits. 

3. The natural gas produced on the site contains varying percentage of 

methane content. At O & G sites of Assam viz. Dibrugarh & Tinsukia , 89% 

methane content is found out of which 0.34%  & 1.12 % is flared respectively 

, at Nazira - 7.13% methane is flared in the environment . 

4. At O&G sites of Rajasthan viz.  Jaisalmer, & Barmer , 85% & 16% methane 

content is found respectively, with utilization of entire methane content at 

Jaisalmer  and 100% flaring at Barmer . 

5. No fire incidents have been reported in last 5 years at any of the sites except 

at Nazira site, Assam due to gasket failure. 

6. Air quality monitoring at the sites shows that the ambient air quality is within 

the prescribed limits, except at Barmer, Rajasthan, where the PM10 

concentration exceeds the acceptable levels of National Ambient Air Quality 

Standards (NAAQS). 
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(B) SITE WISE COMPILED INFORMATION IN 12 CITIES  

Assam:  

There are 3 cities in Assam viz. methane hotspot area is identified by IIRS, ISRO 

Dehradun which are Dibrugarh, Tinsukia and Nazira. The details are given below: 

A. Solid Waste Management Status 

S.N
o. 

Particulars Details  

1 Name of City Tinsukia 

2 Population of City  1.25 Lakhs 

3 Quantity of Waste 
Generated  

70 TPD 

5 Quantity of Waste 
Collected  

60-65 TPD 

6 Quantity of waste 
segregated  

2-3 TPD 

7 Quantity of waste 
processed  

4%  

8 % Gap in solid waste 
management  

80%  

B. Status of legacy waste Bio mining 

1 No, of Dumpsites 01, Tinsukia (Lat 27.45, Long 95.36) 

2 Age & Height of 
dumpsites 

Age is 31 years & height is 6.5 m (Before Bio mining) 

3 Volume of waste 
accumulated at the 
dumpsite 

14,500 Cum ( Before Bio mining) 

4 Bio mining Started/ 
Completed  

Completed  (Year 2024) 

5 Area cleared & use 
of reclaimed land 

Site restoration is being carried out 

6 Quantity of waste 
processed per day 

NA 

7 Proposed plan for 
completion of 
biomining 

NA 

8 Leachate 
management  

Leachate is generated from the waste but there is no 
leachate control measures adopted 

9 No. of Fire incidents 
& reasons thereof 

No fire incidents occurred in last 5 years 

10 Ambient air quality 
monitoring  

Air quality not monitored 

11 Methane gas 
measurement and 
mitigation measures 
adopted 

No provision  

C. Status of sanitary landfill 

1 No. of SLF No SLF in Tinsukia 
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 NA – Not applicable  

Observation: 

 Out of 70 TPD, only 2-3 TPD waste is being segregated in Tinsukia 

 There is 80% gap between solid waste generation and solid waste disposal. 

 Biomining is completed at the legacy waste dumpsite through the process of 
bioremediation and windrow. 

 The reclamation of land is ongoing. 

 There is no provision of leachate collection and treatment system. 

 There are no fire incidents reported during last 5 years. 

 There is no ambient air quality monitoring done around the site. 

 There is no methane gas measurement and mitigation measures adopted. 

 There is no SLF in Tinsukia. 
 

1 No. of SLF 01,  Lekai Ghoramara (Lat 27.412, Long 94.925) 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Dibrugarh 

2 Population of City  1.5 Lakhs 

3 Quantity of Waste Generated  100 TPD 

5 Quantity of Waste Collected  90 TPD 

6 Quantity of waste segregated  90 TPD 

7 Quantity of waste processed  NP  

8 %  Gap in solid waste 
management 

NIL 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01,  Lekai Ghoramara (Lat 27.413, Long 94.925) 

2 Age & Height of dumpsites Age is 2 years & height is Not Provided 

3 Volume of waste accumulated 
at the dumpsite 

50,000 MT 

4 Biomining Started/ Completed  Started  (Year 2022) 

5 Area cleared & use of 
reclaimed land 

NA 

6 Quantity of waste processed 
per day 

NP 

7 Proposed plan for completion 
of biomining 

Within 6 months 

8 Leachate management  No Leachate is being generated from the waste  
9 No. of Fire incidents & 

reasons thereof 
No such fire incidents has occurred in last 5 years 

10 Ambient air quality monitoring  Air quality not monitored 

11 Methane gas measurement 
and mitigation measures 
adopted 

No provision  

C. Status of sanitary landfill Site (SLF) 
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2 Operation year of SLF 
(Prior or after 2016. 

 After 2016 

3 Quantity of waste 
disposed at Site 

NP 

4 CTE/CTO status NA 

5 Details of 
authorization under 
SWM Rules, 2016 

NP 

6 Provision of gas 
collection system 

 NP 

7 Provision of leachate 
collection & treatment 

 Yes 

8 Ambient air quality 
monitoring  

 No 

 

Observation: 

 100% waste is being segregated in the Dibrugarh. 

 The biomining at the dumpsite has been initiated through the process of windrow. 
100 TPD fresh waste processing plant has been commissioned and fully operational. 

 There is no fire incident reported during last 5 years. 

 Ambient air quality monitoring is not being carried out at the dumpsite. 

 On-site monitoring of methane emissions is also lacking. 

 The operation year of SLF at Lekai Ghoramara was after 2016 

 The provision of leachate collection and treatment was provided at SLF. The SLF is 

converted to dumpsite. It is also informed by the Regional Office, Dibugarh , 
Assam that the solid waste management project at Lekai was set up by Dibrugarh 

Municipal Board during 2021 with facility to dispose Solid Waste of 70 TPD capacity 
with Integrated composting and Sanitary Landfill facility, however due to various 
operational reasons it was observed that sanitary landfill facility was used as dumping 
site since September, 2022. At present bio mining is under progress at that site to 
restore Sanitary landfill facility.  

 

 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Nazira (New site)  Simaluguri ( 
Closed site)  

2 Population of City    13,300   8286 

3 Quantity of Waste 
Generated  

3.1 TPD 2.1 TPD 

5 Quantity of Waste 
Collected  

2.7 TPD 1.7  TPD 

6 Quantity of waste 
segregated  

0.7 TPD 0.6  TPD 

7 Quantity of waste 
processed  

25 % ~25-30% 

8 % Gap in solid 
waste 
management 

35% 75% 
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B. Status of legacy waste Biomining 

1 No, of Dumpsites 01 Nazira , Lat Long (Lat 26.92 Long 94.741)  01, Tetaliguri 
master chuk 

(Lat 26.919, 

Long 94.740) 

2 Age & Height of 
dumpsites 

Age is 5 months & height is 2 m 10 years , 2 

meter 

3 Volume of waste 
accumulated at 
the dumpsite 

300 m3 2520 Tons 

(approx.) 

4 Biomining Started/ 
Completed  

No Site Non 

functional  

5 Area cleared & 
use of reclaimed 
land 

NA NA 

6 Quantity of waste 
processed per day 

NP NP 

7 Proposed plan for 
completion of 
biomining 

NP NP 

8 Leachate 
management  

No leachate control measures adopted.   NP 

9 No. of Fire 
incidents & 
reasons thereof 

NIL 02 in last five 
years  

10 Ambient air quality 
monitoring  

Air quality not monitored NP 

11 Methane gas 
measurement and 
mitigation 
measures adopted 

No provision  Not carried 
out  

C. Status of sanitary landfill 

1 No. of SLF No SLF in Nazira 

 

 

Observation: 

 There are two dumpsites one at viz Nazira(New site) and another at Simaluguri  (Old 
site) . The old site has been nonfunctional since 31March, 2024 due to public 
complaints and new site is functional at Nazira .  

 Out of 2.7 TPD only 0.7 TPD waste is being segregated in Nazira . 

 There is approx. 35% gap between solid waste generation and solid waste disposal. 

 Bio mining has not yet initiated at the Simaluguri legacy waste dumpsite. 

 No provision of leachate collection and control system at both dumpsites. 

 Fire incidents have been reported twice at Simaluguri site, reason has not 
ascertained. 

 Ambient air quality monitoring is not being carried out at dumpsite 

 On-site monitoring of methane emissions is also lacking. 

 There is no SLF in Nazira. 
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Gujarat:  

There are two cities in Gujarat where methane hotspot areas have been identified by IIRS, 

ISRO Dehradun. These cities are Surat & Ahmedabad. Details are given below: 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Surat 

2 Population of City  44,67,797 (As per 2011 Census) 

3 Quantity of Waste 
Generated  

2450 TPD 

5 Quantity of Waste 
Collected  

2450 TPD 

6 Quantity of waste 
segregated  

2450 TPD 

7 Quantity of waste 
processed  

Approx. 94% 

8 % Gap in Solid 
waste 
management 

Approx. 6% (Generation Vs. Processed) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 02 , namely Bhatar dumpsite (Lat. 21.159, Long. 72.819) and 
Khajod dumpsite (Lat. 21.100, Long. 72.803 

2 Age & Height of 
dumpsites 

Age is 20-25 years  

3 Volume of waste 
accumulated at 
the dumpsite 

1,50,000 Cum at Bhatar (Prior to biomining) & 35,00,000 
Cum at Khajod  

4 Biomining Started/ 
Completed  

At bhatar biomining has been completed & at Khajod capping 
has been undertaken prior to 2017-18 

5 Area cleared & 
use of reclaimed 
land 

 70,000 sq M at Bhatar, an ecological park has been 
developed on the reclaimed land 

6 Quantity of waste 
processed per day 

NA 

7 proposed plan for 
completion of 
biomining 

Completed 

8 Leachate 
management  

Leachate collected in Tankers and treated 
in Leachate Treatment Unit 

9 No. of Fire 
incidents & 
reasons thereof 

No 

10 Ambient air quality 
monitoring  

No 

11 Methane gas 
measurement and 
mitigation 
measures adopted 

No (Gas vent provided in scientifically closed area) 
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C. Status of sanitary landfill 

1 No. of SLF 01. Khajod (Lat. 21.1004, Long. 72.8032) 

2 Operation year of 
SLF (Prior or after 
2016. 

2004-2005 ( prior to 2016)  

3 Quantity of waste 
disposed at Site 

10 Lakh M.T. 

4 CTE/CTO status NP 

5 Details of 
authorization 
under SWM 
Rules, 2016 

Expired & renewal is under consideration  

6 Provision of gas 
collection system 

Yes, in closed sanitary landfill cell 

7 Provision of 
leachate collection 
& treatment 

Provisions for leachate collection and treatment, along with a 
non-permeable lining system at the base and sides of the 
sanitary landfill site, have been implemented. Leachate is 
collected in leachate collection wells and subsequently treated 
in the nearby sewage treatment plant (STP). Landfill gas 
control system has not been deployed. 

8 Ambient air quality 
monitoring  

At Khajod, as per ambient air quality report dated April 25, 
2024, PM2.5, PM10, SO2, NOx & SPM are within prescribed 
limit 

 

Observation: 

 

 94% of fresh waste is being processed in Surat. 

 Information w.r.t. completion year of bio mining at Bhatar, CTO status & validity, 

Authorization validity of SLF at Khajod has not been provided.  

 Bio mining work at Bhatar dumpsites has been completed & capping has been under 

taken at Khajod prior to NGT guideline, in year 2017-2018. 

 Fire incidents have been reported at Khajod SLF, twice. Fire erupted due to 

concentration of sunlight. 

 SLF at Khajod has been initiated before 2016. 

 Authorization of SLF at Khajod is expired & renewal application is pending at GPCB. 

 Ambient air quality is monitored at SLF Khajod . Latest data during 2024 indicates 

compliance of criteria parameters of NAAQS. 

 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Ahmedabad 

2 Population of 
City  

75 Lakh 

3 Quantity of 
Waste 
Generated  

3495 TPD 

5 Quantity of 
Waste 
Collected  

3495 TPD 
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6 Quantity of 
waste 
segregated  

3495 TPD 

7 Quantity of 
waste 
processed  

100% (Generation Vs. Processed) 

8 % Gap in 
Solid waste 
management 

Nil 

B. Status of legacy waste Biomining 

1 No, of 
Dumpsites 

1. Pirana (22.976711, 72.563286) 

2 Age & Height 
of dumpsites 

Age is 44 approx. years & Avg. height is 50 m (Prior to biomining) 

3 Volume of 
waste 
accumulated 
at the 
dumpsite 

126.32 lakh tonnes (Prior to biomining) 

4 Biomining 
Started/ 
Completed  

Completed in Dec 2023 

5 Area cleared 
& use of 
reclaimed land 

45 Acres of land cleared; an ecological park has been developed 
on the reclaimed land. 

6 Quantity of 
waste 
processed per 
day 

40,000 TPD (Biomining completed) 

7 proposed plan 
for completion 
of biomining 

NA 

8 Leachate 
management  

Leachate is collected through leachate 
channel and treated along with STP  (Prior to biomining) 
water 

9 No. of Fire 
incidents & 
reasons 
thereof 

No big/considerable scale fire reported 

10 Ambient air 
quality 
monitoring  

No (Prior to biomining) 

11 Methane gas 
measurement 
and mitigation 
measures 
adopted 

No (Prior to biomining) 

C. Status of Sanitary landfill Site  

1 No. of SLF 1. Gyaspur SLF (Ahmedabad (22.960629, 72.546685) 

2 Operation 
year of SLF 
(Prior or after 
2016. 

2011 
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3 Quantity of 
waste 
disposed at 
Site 

11 Lakh M.T. 

4 CTE/CTO 
status 

Valid till July 2024 

5 Details of 
authorization 
under SWM 
Rules, 2016 

Authorization obtained (valid till July 2024) 

6 Provision of 
gas collection 
system 

No 

7 Provision of 
leachate 
collection & 
treatment 

leachate is collected in leachate 
collection well which is then treated in 
the nearby STP. 

8 Ambient air 
quality 
monitoring  

Air quality monitored  

 

Observations: 

 100% of fresh waste is being processed in Ahmedabad. 

 Biomining work at Pirana dumpsite has been completed in Dec 2023. 

 Fire incidents have not been reported during last 5 years. 

 SLF has been initiated before 2016. 

 The Gyaspur Sanitary Landfill (SLF) lacks provisions for a gas collection system and 

methane detectors. 

 Ambient air quality monitoring is being conducted but the data showing compliance 

with air quality standards has not been provided. 

 

Maharashtra 

There are 3 cities in Maharashtra as methane hotspots identified by IIRS, ISRO Dehradun 

which are Central Mumbai, Kalyan Dombivli & Pune. The details are given below: 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Central Mumbai 

2 Population of City  1.24 Crores 

3 Quantity of Waste 
Generated  

6400 TPD 

5 Quantity of Waste 
Collected  

6360 TPD 

6 Quantity of waste 
segregated  

6360 TPD 

7 Quantity of waste 
processed  

5500 TPD 
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8 % Gap in solid 
waste 

management 

14 % (Generation Vs processing) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 02, Deonar (Lat : 19.05, Long 72.08) 
Mulund (Lat : 19.17, Long : 72.97) 

2 Age & Height of 
dumpsites 

Deonar : Age 103 & height is 40 m 
Mulund : Age is 60 years & height is 52 m 

3 Volume of waste 
accumulated at 
the dumpsite 

Deonar : 200 Lakh MT 
Mulund : 70 lakh MT 

4 Biomining Started/ 
Completed  

Deonar : Not started  
Mulund : Started (Year 2019) 

5 Area cleared & 
use of reclaimed 

land 

NP 

6 Quantity of waste 
processed per day 

Mulund : 7000-8000 TPD 

7 Proposed plan for 
completion of 

biomining 

NP 

8 Leachate 
management  

NA 

9 No. of Fire 
incidents & 

reasons thereof 

Not recorded 

10 Ambient air quality 
monitoring  

Air quality monitored 

11 Methane gas 
measurement and 

mitigation 
measures adopted 

No provision  

C. Status of sanitary landfill Site (SLF) 

1 No. of SLF 1, kanjurmarg (Lat 19.12, Long 72.95) 

2 Operation year of 
SLF (Prior or after 

2016) 

 After 2016 

3 Quantity of waste 
disposed at Site 

 2.03 Lakh MT 

4 CTE/CTO status 
 

5 Details of 
authorization 
under SWM 
Rules, 2016 

MPCB Authorization dated 23.08.2022, validity upto 2026 

6 Provision of gas 
collection system 

Methane gas measured, collected and used for generating 
electricity and rest is flared. 

7 Provision of 
leachate collection 

& treatment 

Yes 

8 Ambient air quality 
monitoring  

 Yes 
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Observation: 

 There is a 14% gap between solid waste generation and solid waste processing. 

 The biomining has started at Mulund dumpsite whereas at deonar dumpsite 

biomining has not started yet. 

 No fire incidents have been reported during last 5 years at both the dumpsites.  

 There is no leachate management provision at any of the dumpsites. 

 Ambient air quality monitoring is being carried out at both the dumpsite. 

 On-site monitoring of methane emissions is also lacking. 

 The SLF at kanjumarg is operational after 2016 

 CTO/CTE for operation of SLF is granted & validity of authorization is upto 2026. 

 The methane gas at SLF is collected, used for generating electricity and rest is 

flared. 

 There is no leachate management provision at any of the two dumpsites. 

 Ambient air quality at the site is not being monitored at both dumpsites. The reports 

indicating compliance of air quality parameters measured at SLF has not been 

provided for SLF Kanjurmarg. 

 

 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Kalyan Dombivli 

2 Population of City 20 Lakhs 

3 Quantity of Waste 
Generated  

650 TPD 

5 Quantity of Waste 
Collected  

650 TPD 

6 Quantity of waste 
segregated  

650 TPD 

7 Quantity of waste 
processed  

650 TPD 

8 % Gap in solid waste 
management 

NIL(Generation Vs processing) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Aadharwadi Dumpsite (Lat : 19.265, Long : 73.104) 
 

2 Age & Height of 
dumpsites 

42 years & height is 15 m 

3 Volume of waste 
accumulated at the 
dumpsite 

16 Lakh cum 

4 Biomining Started/ 
Completed  

Started (Year 2024) 

5 Area cleared & use of 
reclaimed land 

1.5 ha 
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6 Quantity of waste 
processed per day 

1814 TPD 

7 Proposed plan for 
completion of biomining 

NP 

8 Leachate management  No Leachate generated 

9 No. of Fire incidents & 
reasons thereof 

Not recorded since last 5 years 

10 Ambient air quality 
monitoring  

Air quality monitored  

11 Methane gas 
measurement and 
mitigation measures 
adopted 

No provision  

C. Status of sanitary landfill Site (SLF) 

1 No. of SLF 02, Umbarde SLF (Lat : 19.27, Long : 73.12) 
Barave SLF (Lat : 19.26, Long : 73.15) 

2 Operation year of SLF 
(Prior or after 2016. 

Umbarde : after 2016 
Barave : after 2016 

3 Quantity of waste 
disposed at Site 

 Umbarde : 45246 MT 
Barave : 14295 MT  

4 CTE/CTO status Not obtained 

5 Details of authorization 
under SWM Rules, 2016 

 Umbarde: Validity upto Dec 2024 
Barave: Validity upto Dec 2023 (applied for renewal) 

6 Provision of gas 
collection system 

At Umbarde 

7 Provision of leachate 
collection & treatment 

 No Leachate generated 

8 Ambient air quality 
monitoring  

 Yes 

 

Observation: 

 There is no gap between solid waste generation and solid waste disposal at Kalyan 

Dombivili. 

 The biomining has started at Aadharwadi dumpsite during 2024. 

 No fire incident reported during last 5 years. 

 Ambient air quality is being monitored at Adharvadi dumpsite and both SLFs. 

However, reports/ data are not provided regarding compliance of Criteria parameters 

with NAAQS. 

 Provisions for on-site monitoring gas collection system is available at Umbarde , 

and not available at Barave .Information on methane measurement at both SLF is 

not provided 

 The SLF of Umbarde and Barave site is operational after 2016  

 Authorization is granted for the operation of SLF Umbarde site with validity upto 

Dec 2024 and Barave SLF site is presently operational without valid authorization. 
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A. Solid Waste Management Status 

S.N
o. 

Particulars Details  

1 Name of City Pune 

2 Population of City 55 Lakhs 

3 Quantity of Waste 
Generated  

2300 TPD 

5 Quantity of Waste 
Collected  

2300 TPD 

6 Quantity of waste 
segregated  

2300 TPD 

7 Quantity of waste 
processed  

2300 TPD 

8 % Gap in Solid waste 
management 

NIL(Generation Vs processing) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Uruli Devachi Dumpsite (Lat : 18.4702841 ,Long: 
73.9525822) 
 

2 Age & Height of dumpsites 30 years & 12m 

3 Volume of waste 
accumulated at the 
dumpsite 

33 Lakh MT 

4 Biomining Started/ 
Completed  

Started (Year 2020) 

5 Area cleared & use of 
reclaimed land 

20 acre & reclaimed land not used yet 

6 Quantity of waste 
processed per day 

2000 TPD 

7 Proposed plan for 
completion of biomining 

NP 

8 Leachate management  Leachate treatment plant established 

9 No. of Fire incidents & 
reasons thereof 

Not recorded Since last 5 years 

10 Ambient air quality 
monitoring  

Air quality monitored Quarterly 

11 Methane gas measurement 
and mitigation measures 
adopted 

No   

C. Status of sanitary landfill Site (SLF) 

1 No. of SLF 02, Uruli Devachi Site  (Lat : 18.4702841 Long : 
73.9525822 ) 
Pimpri-Chinchwad 

2 Operation year of SLF 
(Prior or after 2016. 

Uruli Devachi – After 2016 
Pimpri-Chinchwad- Prior to 2016  

3 Quantity of waste disposed 
at Site 

Uruli- 300 TPD 
Pimpri-Chinchwad-110 TPD 
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4 CTE/CTO status Uruli- Applied 
 

5 Details of authorization 
under SWM Rules, 2016 

Uruli- Validity upto  2026 
Pimpri-Chinchwad- Validity upto 2024 

6 Provision of gas collection 
system 

No 

7 Provision of leachate 
collection & treatment 

 Uruli- Yes 
Pimpri-Chinchwad- Yes, Separate system to collect 

and convey Leachate treatment plant is available 

 

8 Ambient air quality 
monitoring  

 Uruli : Yes 
Pimpri-Chinchwad -Yes 

 

Observation: 

 There is no gap between solid waste generation and solid waste disposal. 

 The bio mining has started in year 2020 at the Uruli Devachi legacy waste 

dumpsite. 

 Leachate treatment plant established on the legacy site. 

 There is no fire incident reported during last 5 years. 

 On-site monitoring of methane emissions is also lacking at both Legacy waste 

dumpsite as well as SLF. 

 The SLF at Uruli is operational after 2016 and SLF at Pimpri-Chinchwad is 

operational prior to 2016. 

 CTO/CTE for SLF Uruli and Pimpri –Chinchwad is not there.  Validity of 

authorization fo SLF Uruli at upto 2026 and Pimpri  is upto  2024 . 

 There is no provision of gas collection system at both the SLF sites. 

 Ambient air quality monitoring is being done at both the legacy waste site and SLFs. 

However, as per latest reports/data provided the PM10 value exceeds the limit as 

per NAAQS. 

Rajasthan:  

There are four cities in Rajasthan where methane hotspots have been identified by IIRS, ISRO 

Dehradun. These cities are Chirawa, Taranagar, Jaisalmer and Barmer. Details are given 

below: 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Chirawa, Jhunjhunu, Rajasthan 

2 Population of City   43953 (As per 2011 census) 

3 Quantity of Waste 
Generated  

18 TPD 

5 Quantity of Waste 
Collected  

16 TPD 

6 Quantity of waste 
segregated  

9 TPD 
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7 Quantity of waste 
processed  

56% (Collection Vs Segregation) 

8 % Gap in Solid waste 
management 

44% 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Baghania, Johar (28.261, 75.639) 

2 Age & Height of 
dumpsites 

Age is 39 years & Height 20 Feet ( approx.) 

3 Volume of waste 
accumulated at the 
dumpsite 

81118 Cum (68,951 tonnes) 

4 Biomining Started/ 
Completed  

Biomining started on May 2024  

5 Area cleared & use of 
reclaimed land 

10,000 Cum cleared 

6 Quantity of waste 
processed per day 

900 TPD 

7 Proposed plan for 
completion of biomining 

July 2025 

8 Leachate management  No Leachate management 

9 No. of Fire incidents & 
reasons thereof 

7 small fire incidents reported due to flammable material 

10 Ambient air quality 
monitoring  

Air quality not monitored 

11 Methane gas 
measurement and 
mitigation measures 
adopted 

No  

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF) at Chirawa 

 

Observation: 

 There is a 44% gap in solid waste management in Chirawa. 

 Biomining has been started at Baghania, Johar dumpsite on May 2024 & proposed to 

be completed by July 2025. 

 Seven small fire incidents have been reported during last 5 years due to flammable 

material  

 Fresh waste is being dumped at dumpsite. 

 Remediation of legacy waste at Baghania, dumpsite, Chirawa has been started but all 

necessary process including conducting a baseline survey, ensuring waste 

stabilization and implementing bio-culture and aeration before processing the waste is 

not being followed. 

 Ambient air quality monitoring is not being carried out at dumpsite. 

 On-site monitoring of methane emissions is not done. 

 There is no SLF at Chirawa. 
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A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Taranagar, Churu, Rajasthan 

2 Population of City (As 

per 2011 Census) 

 32640 

3 Quantity of Waste 
Generated  

11 TPD 

5 Quantity of Waste 
Collected  

9 TPD 

6 Quantity of waste 
segregated  

   - 

7 Quantity of waste 
processed  

Nil 

8 % Gap in Solid waste 
management 

100% (All fresh waste is being dumped) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Alasla road, Bhootiya 
village (28.665, 75.024) 

2 Age & Height of 
dumpsites 

20 years & Average height is 6 m 

3 Volume of waste 
accumulated at the 
dumpsite 

12045 Cum (10,630 Tonnes) 

4 Biomining Started/ 
Completed  

Proposed to be started after August ,2024  

5 Area cleared & use of 
reclaimed land 

NA 

6 Quantity of waste 
processed per day 

NA 

7 proposed plan for 
completion of biomining 

NA 

8 Leachate management  Not done 

9 No. of Fire incidents & 
reasons thereof 

None 

10 Ambient air quality 
monitoring  

No 

11 Methane gas 
measurement and 
mitigation measures 
adopted 

No 

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF) at Taranagar 

 

 

Observation: 

 

1. There is no processing of solid waste in Taranagar and 100% fresh waste is being 

dumped at the dumpsite. 
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2. Biomining proposed to be started after August 2024. 

3. Fire incidents have not been reported during last 5 years. 

4. Ambient air quality monitoring is not being carried out at dumpsite. 

5. On-site monitoring of methane emissions is not done. 

6. There is no SLF at Taranagar. 

 

 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Barmer, Rajasthan 

2 Population of City   96225 (As per 2011 census) 

3 Quantity of Waste Generated  50 TPD 

5 Quantity of Waste Collected  45-50 TPD 

6 Quantity of waste segregated  20 TPD 

7 Quantity of waste processed  Approx. 40% 

8 % Gap in Solid waste 
management 

Approx. 60% (Collection Vs Segregation) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01. Gehu Road Dumping site (25.778, 71.348) 

2 Age & Height of dumpsites Age is 20 years  

3 Volume of waste 
accumulated at the dumpsite 

105954 Cum 

4 Biomining Started/ 
Completed  

Biomining has been initiated on March 2022 

5 Area cleared & use of 
reclaimed land 

50 % land recovered 

6 Quantity of waste processed 
per day 

NP 

7 Proposed plan for completion 
of biomining 

October 2024 

8 Leachate management  No 

9 No. of Fire incidents & 
reasons thereof 

None 

10 Ambient air quality 
monitoring  

Yes ( PM10 is exceeding the limit of NAQQS) 

11 Methane gas measurement 
and mitigation measures 
adopted 

No 

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF)at Barmer 

 

Observation: 

 

1. There is a 60% gap in solid waste management in Barmer. 

2. Biomining has been initiated at Barmer dumpsite during May 2022 & proposed to 

be completed by October, 2024. 

86

219

120

400



3. Fire incidents have not been reported during last 5 years. 

4. Quantity of legacy waste processed per day has not been provided. 

5. Provision of leachate management is not there. 

6. Ambient air quality monitoring is carried out at dumpsite. 

7. On-site monitoring of methane emissions is not done. 

8. There is no SLF at Barmer. 

A. Solid Waste Management Status 

S.No. Particulars Details  

1 Name of City Jaisalmer 

2 Population of City (As per 
2011 Census) 

 65471 

3 Quantity of Waste 
Generated  

30 TPD 

5 Quantity of Waste 
Collected  

30 TPD 

6 Quantity of waste 
segregated  

18 TPD 

7 Quantity of waste 
processed  

35% 

8 % Gap in Solid waste 
management 

65% (Generation Vs. Processed) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Badabagh, Jaislmer (Lat. 26.9742, Long. 
70.8761) 

2 Age & Height of 
dumpsites 

Age is 16 years & Average height is 2.9 m 

3 Volume of waste 
accumulated at the 
dumpsite 

72692 Cum 

4 Biomining Started/ 
Completed  

Not initiated 

5 Area cleared & use of 
reclaimed land 

NA 

6 Quantity of waste 
processed per day 

NA 

7 proposed plan for 
completion of biomining 

NA 

8 Leachate management  NP 

9 No. of Fire incidents & 
reasons thereof 

None 

10 Ambient air quality 
monitoring  

No 

11 Methane gas 
measurement and 
mitigation measures 
adopted 

No 

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF) Jaisalmer (1 SLF 
proposed) 
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Observation: 

 

1. There is a 65% gap in solid waste management in Jaisalmer. 

2. Fresh waste is being dumped at Badabagh, Jaislmer dumsite. 

3. Leachate management status has not been provided. 

4.  Bio mining has not yet started at Badabagh dumpsite. 

5. Fire incidents have not been reported during last 5 years. 

6. Ambient air quality monitoring is not being carried out at dumpsite. 

7. On-site monitoring of methane emissions is not done. 

8. There is not SLF at Jaisalmer. 

 

OIL & GAS SITES IN ASSAM & RAJASTHAN 

The Oil and Gas sites identified by IIRS, ISRO as hospots locations for methane 

emissions in cities of Nazira, Tinsukia, Dibrugarh, Jaiselmer, Barmer have been 

verified and details are given below:  

Assam: 
There are 03 O & G sites viz  Kathalguri, Dibrugarh, Jorajan OCS,Tinsukia and ONGC 

site at Nazira. Details are given below:  

 

S.No. Particulars  Remarks 

1.  State Name  Assam 

2.  City Name  Dibrugarh 

3.  Name & Address of the O & G Unit 
with contact details  

Kathalguri OCS, Duliajan, 
Dist : Dibrugarh, Pin-

786602 
4.  Lat, Long of site 27.368, 95.446 

5.  CTO/CTE/Authorization given by 
SPCB : Details with validity status 

Yes 
Validity upto  31.03.2027  

6.  Methane gas generation (Specify the 
latest quantity) 
Conversion to production (% 
Utilization) 
Balance- % Disposed to the 
environment 

1. Flaring 
2. Other purposes 

4,45,000 (natural gas 
)SCMD 

89 % Methane content 
Utilization – HP & LP gas  

Flaring : 1500 SCMD 
Other purpose : NIL 

7.  Mitigation measures taken for 
reduction in organic emission including 
methane 

LEL monitoring system 

8.  Methane detector  installed (Yes/No) Yes 

9.  Fire incident at site in last 5 years  
(If yes , mention the year & reason for 
the fire) 

No 

10.  Emergency plan for fire prevention 
(Onsite & Offsite with details) 

Inhouse Firefighting 
facilities, 
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Emergency response plan 
available 

11.  OCEMS installed & connected to 
CPCB/SPCB Server (Yes/No) 

No 

12.  Ambient air quality monitoring with 
standards 
(Recent data & Compliance of the 
parameters ) 

Yes 
Under prescribed limit   

(SOx – 8.1µg/m3 
NOx – 24.1 µg/m3 

PM2.5 - 31.1 µg/m3 

PM10 - 62.2 µg/m3) 
 

13.  Any other information NIL 

 

Observations:  

 There is one site of O&G in Dibrugarh which is Kathaguri OCS Duliajan. 

 CTO/CTE/Authorization is given by SPCB having validity upto 31.03.2027. 

 There is 89 % methane content in natural gas out of which 0.34 % is flared 

in the environment. 

 Continuous LEL monitoring system is in place to monitor and control fugitive 

emissions. 

 No fire incident reported at the site in last 5 years. 

 Ambient air quality measured on April 2024, which is under prescribed limit.  

 

S.No. Particulars  Remarks 

1.  State Name  Assam 

2.  City Name  Tinsukia 
3.  Name & Address of the O & G Unit with 

contact details  
JORAJAN OCS, Vill- 
JORAJAN, P.O. DIGBOI, 
Dist : Tnsukia, Pin : 
786171 

4.  Lat, Long of site 27.341, 95.484 

5.  CTO/CTE/Authorization given by SPCB 
: Details with validity status 

Yes 
Validity : 31.03.2027 

6.  Methane gas generation (Specify the 
latest quantity) 
Conversion to production (% Utilization) 
Balance- % Disposed to the 
environment 

3. Flaring 
4. Other purposes 

2,04,447(Natural gas) 
SCMD 
89 % Methane content 
Utilization – HP & LP gas 
Flaring: 2285 SCMD 
Other purpose : NIL 

7.  Mitigation measures taken for reduction 
in organic emission including methane 

LEL monitoring system 
 

High energy ignition based 
remote ignition system 
 
Online gas monitoring 
system 

8.  Methane detector  installed (Yes/No) Yes 
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9.  Fire incident at site in last 5 years  
(If yes , mention the year & reason for 
the fire) 

No 

10.  Emergency plan for fire prevention 
(Onsite & Offsite with details) 

Inhouse Firefighting 
facilities, 
Emergency response plan 
available 

11.  OCEMS installed & connected to 
CPCB/SPCB Server (Yes/No) 

No 

12.  Ambient air quality monitoring with 
standards 
(Recent data & Compliance of the 
parameters ) 

Yes 
Under prescribed limit 
(SOx – 7.3 µg/m3 
NOx – 23.2 µg/m3 

PM2.5 – 39.3 µg/m3 

PM10 – 66.8 µg/m3) 
 

13.  Any other information NIL 

 

Observations:  

 There is one site of O&G in Tinsukia which is Jorajan OCS, Digboi. 

 CTO/Authorization is given by SPCB having validity upto 31.03.2027. 

 There is 89 % methane content in natural gas out of which 1.12 %  flared 

in the environment. 

 Continuous LEL monitoring system is in place to monitor and control fugitive 

emissions. Implementation of high energy ignition based remote ignition 

system for flaring is going on. 

 No fire incident reported at the site in last 5 years. 

 Ambient air quality measured on April 2024, which is under prescribed 

limit.  

 

 

S.No. Particulars  Remarks 

1.  State Name  Assam 

2.  City Name  Nazira 
3.  Name & Address of the O & G Unit 

with contact details  
ONGC, Assam Asset, Nazira, 
Assam-785685. 

4.  Lat, Long of site 26.91, 94.74 

5.  CTO/CTE/Authorization given by 
SPCB : Details with validity status 

Yes 
Validity : 31.03.2026 

6.  Methane gas generation (Specify 
the latest quantity) 
Conversion to production (% 
Utilization) 
Balance- % Disposed to the 
environment 

5. Flaring 
6. Other purposes 

Natural Gas production and 
utilization data of the year 
2023-24 is as follows: 
Natural Gas production: 
274.31 MMSCM. 
Natural Gas Sales: 80.09 
MMSCM. Internal Use: 
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174.67 MMSCM Technical 
Flare: 19.55 MMSCM 

7.  Mitigation measures taken for 
reduction in organic emission 
including methane 

Preventive maintenance of 
equipment and pipeline, 
Patrolling and line walks of 
pipelines, Installation of 
Advanced flaring systems 
 

8.  Methane detector  installed (Yes/No) Yes 

9.  Fire incident at site in last 5 years  
(If yes , mention the year & reason 
for the fire) 

In 2023, due to gasket failure, 
a fire incident took place 
which was brought under 
control and no crew members 
were injured during this 
incident. 

10.  Emergency plan for fire prevention 
(Onsite & Offsite with details) 

Installation wise ERP 
(Emergency response Plan) 
is maintained 

11.  OCEMS installed & connected to 
CPCB/SPCB Server (Yes/No) 

No 

12.  Ambient air quality monitoring with 
standards 
(Recent data & Compliance of the 
parameters ) 

Yes 
Under prescribed limit 
(SOx –   12µg/m3 
NOx –   16µg/m3 

PM2.5 – 16µg/m3 

PM10 –   68µg/m3) 
 

13.  Any other information In 2023 – 24, approximately 
15000 saplings were planted 
by ONGC Assam Asset to 
maintain carbon sink in and 
around Sivasagar district. 
This FY (2024-25) too, the 
target to be achieved. 
Carbon Capture Utilization 
and Storage - under 
preliminary/ testing stage. 

 

Observations:  

 

 There is one site of O&G in Nazira, Assam . 

 CTO/Authorization is given by SPCB having validity upto 31.03.2026. 

 Out of 274.31 MMSCM, 7.13 % is flared in the environment. 

 Preventive maintenance of equipment and pipeline, Patrolling and line 

walks of pipelines & installation of Advanced flaring systems as mitigation 

measures. 

 Fire incident reported once in 2023 due to gasket failure. 

 Ambient air quality measured on Dec 2023, which is under prescribed limit.  
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Rajasthan: 

There are 2 O & G sites viz. methane hotspot area is identified by IIRS, ISRO 

Dehradun which are in Focus energy limited, Jaisalmer and O&G Banda , 

Barmer. 

 

S.No. Particulars  Remarks 

1.  State Name  Rajasthan 

2.  City Name  Jaisalmer 

3.  Name & Address of the O & G Unit with 
contact details  

M/s Focus energy limited, 
SGL Gas field, block-RJ-
ON/6 
Vill-Langtala, Tehsil & 
District- Jaisalmer 

4.  Lat, Long of site 27.141, 69.759 

5.  CTO/CTE/Authorization given by SPCB 
: Details with validity status 

Yes 
Validity : 31.01.2028 

6.  Methane gas generation (Specify the 
latest quantity) 
Conversion to production (% Utilization) 
Balance- % Disposed to the 
environment 

7. Flaring 
8. Other purposes 

78000 (Natural gas) 
SCMD 
85 % Methane gas 
 
Flaring: NIL 
Other purpose : Supplied 
to gas based thermal 
power plant 

7.  Mitigation measures taken for reduction 
in organic emission including methane 

Vapour recovery units to 
capture methane 
emissions. 
 
Installation of leak 
detection and repair 
system, methane oxidizing 
bio-filters. 
 
Regular assessments and 
audits. 
 

8.  Methane detector  installed (Yes/No) Yes 

9.  Fire incident at site in last 5 years  
(If yes , mention the year & reason for 
the fire) 

No 

10.  Emergency plan for fire prevention 
(Onsite & Offsite with details) 

Fire extinguishers, Fire 
detection and alarm 
system, Regular fire drills 

11.  OCEMS installed & connected to 
CPCB/SPCB Server (Yes/No) 

No 
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12.  Ambient air quality monitoring with 
standards 
(Recent data & Compliance of the 
parameters ) 

Yes 
Under prescribed limit 
(SOx –  8.12 µg/m3 
NOx –  25.72 µg/m3 

PM2.5 – 45.12  µg/m3 

PM10 – 90.23   µg/m3) 
 

13.  Any other information NIL 

 

 

 

 

Observations:  

 There is one site of O&G in Jaisalmer which is O&G-GGS. 

 CTO/Authorization is given by SPCB having validity upto 31.01.2028. 

 There is 85 % methane in natural gas out of which no flaring is being 

carried out. 

 Installation of vapor recovery to capture and process methane emissions, 

regular maintenance and inspection of equipment to prevent leaks, 

implementation of leak detection and repair system, methane oxidizing 

bio-filters to reduce emissions 

 No fire incident reported at the site in last 5 years. 

 Ambient air quality measured at 2 locations on April 2024.Out of 2 locations, 

all sites comply with SOx, NOx & PM10 data as per NAAQS norms.  

 

S.No. Particulars  Remarks 

14.  State Name  Rajasthan 
15.  City Name  Barmer 

16.  Name & Address of the O & G Unit with 
contact details  

Vedanta Limited , Cairn oil 
& Gas 
Aishwarya NA 01 &AWP 
08 (ABH facility) 
Village- Kauka Khera, 
Tehsil & District- Barmer 

17.  Lat, Long of site 25.903, 71.572 

18.  CTO/CTE/Authorization given by SPCB 
: Details with validity status 

Yes 
Validity : 30.09.2025 

19.  Methane gas generation (Specify the 
latest quantity) 
Conversion to production (% Utilization) 
Balance- % Disposed to the 
environment 

9. Flaring 
10. Other purposes 

318795(Natural gas) 
SCMD 
16 % Methane content 
(52091 SCMD) 
No utilization 
Flaring: 52091 SCMD 
Other purpose : NIL 

20.  Mitigation measures taken for reduction 
in organic emission including methane 

Separation and flaring 
after proper combustion 
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through designed flaring 
system 

21.  Methane detector  installed (Yes/No) Yes 

22.  Fire incident at site in last 5 years  
(If yes , mention the year & reason for 
the fire) 

No 

23.  Emergency plan for fire prevention 
(Onsite & Offsite with details) 

Emergency plan available 

24.  OCEMS installed & connected to 
CPCB/SPCB Server (Yes/No) 

No 

25.  Ambient air quality monitoring with 
standards 
(Recent data & Compliance of the 
parameters ) 

Yes 
Under prescribed limit 
(Monitored at 3 sites ) 

26.  Any other information NIL 

 

Observations:  

 There is one site of O&G in Barmer which is Vedanta limited, Cairn Oil & 

gas. 

 CTO/Authorization is given by SPCB having validity upto 30.09.2025. 

 There is 16 % methane in natural gas out of which 100% flaring is being 

carried out. 

 Separation and flaring after proper combustion through designed flaring 

system to reduce emissions. 

 No fire incident reported at the site in last 5 years. 

 Ambient air quality measured at 3 locations on June 2024. Out of 3 

locations, all sites comply with the NOx, SOx data, but PM10 exceeds as 

per NAAQS norms 
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Format for Cities having O&G sites: Onshore 

 
 

Ref.:  i) Letter No. PCBA/T-404/24-25/18, dated 24.06.2024 

ii) Site visit of Geleky oilfield by PCBA, Sivasagar officials on 03.07.2024 

 

S. No. Particulars Remarks 

1. State Name Assam 

 

2. City Name Geleki, Nazira, Dist. Sivasagar, Assam 

 

3. Name & Address 

of the O&G Unit 

with contact details 

Following O&G units are in the same campus: 

 
S/N Installation Name 

i GELEKY GGS-2 

ii GELEKY CTF 

iii GELEKY ETP (old) 

iv GELEKY WIP (old) 

v GLK NEW ETP-WIP 

vi GELEKY CPP  

vii GELEKY GCP-I  

viii GELEKY GCP-II & III 

 

Address: Chutia Gaon, Assam-785696 

 

4. Lat, Long of site  
S/N Installation Name Lat Long 

i GELEKY GGS-2 26.80196 94.68829 

ii GELEKY CTF 26.79406 94.68591 

iii GELEKY ETP (old) 26.79306 94.68278 

iv GELEKY WIP (old) 26.79306 94.68278 

v GLK NEW ETP-WIP 26.79194 94.68333 

vi GELEKY CPP  26.79694 94.68528 

vii GELEKY GCP-I  26.80075 94.68536 

viii GELEKY GCP-II & III 26.80075 94.68536 

    
 

5. CTO/CTE/Authori

zation given by 

SPCB: Details with 

validity status 

 

CTO (Consent To Operate) Certificates: 

i) GLK GGS-2: valid up to 31.03.2026. 

ii) GLK CTF: valid up to 31.03.2026. 

iii) GLK ETP OLD: valid up to 31.03.2025. 

iv) GLK WIP OLD: valid up to 31.03.2026. 

v) GLK NEW ETP-WIP: valid up to 31.03.2026. 

vi) GLK CPP: valid up to 31.03.2026. 

vii) GLK GCP-I: valid up to 31.03.2026. 

viii) GCP-II&III: valid up to 31.03.2026. 

 

HWM Authorization Certificate: No. WB/OTWA/HW-

353/20-21/373, dated 29/06/2022, Valid up to 31/03/2027. 
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6. Methane gas 

generation 

(Specify the 

latest quantity) 

Conversion to 

production (% 

Utilization) 

Balance- % 

Disposed to the 

environment. 

1. Flaring 

2. Other purposes 

In the above-mentioned complex of 8 installations, technical 

flaring is being done from Geleki GGS-2 and Geleki GCP (I, 

II & III). 

Average Natural gas produced from Geleky GGS-2 is 

45,266 SCM/day (% of Methane in Natural gas is 81 to 83% 

approx.). 

1) Average Technical Flaring of GLK GGS-2: 333 

SCM/day (0.8%) 

2) Other purpose: Nil 

Utilization: 99.2% 

 

No Natural Gas is generated in Geleky GCP (I, II & III). 

Natural Gas received from Geleki GGS-1, 2 & 3 is 

compressed in Geleky GCP (I, II & III). 

1) Average Technical Flaring of GCP: 5,501 SCM/day  

2) Other purpose: Nil 

 

7. Mitigation 

measures taken 

for reduction in 

organic emission 

including 

methane 

▪ Preventive maintenance of equipment and pipeline is 

carried out to protect equipment and integrity of the system 

to avoid accidental release of oil and gas. Patrolling and 

line walks of pipelines is undertaken to detect any leakage. 

 

 

▪  Measures like cathodic protection, corrosion inhibitor 

injection, pigging etc. are taken for pipeline health 

maintenance. 

 

▪ Advanced and eco-friendly flaring systems are being 

installed at Geleky GGS-2 and GCP under Flare 

Revamping Project of ONGC, Assam Asset. 

 

 

8. Methane detector 

installed (Yes/No) 

Yes. Fixed Hydrocarbon Gas Detection system is installed in 

the operational areas of the installations. 

 

9. Fire incident at site 

in last 5 years (If 

yes , mention the 

year & reason for 

the fire) 

No. 

10. Emergency plan 

for fire 

prevention 

(Onsite & 

Offsite with 

details) 

ERP (Onsite and offsite) available.  

Inhouse firefighting facilities are available in the installation. 

ONGC Fire Station with Fire tenders is located at Atkhal 

Village near GGS-2 Geleky.  
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11. OCEMS installed 

& connected to 

CPCB/SPCB 

Server (Yes/No) 

 

No. 

12. Ambient air quality 

monitoring with 

standards (Recent 

data & Compliance 

of the parameters) 

 

Available. Ambient air quality monitoring was done in 

November 2023 and next cycle of monitoring is ongoing. All 

parameters are within normal limits. 

13. Any other 

information 

In 2023 – 24, approximately 15,000 saplings were planted by 

ONGC Assam Asset to maintain carbon sink in and around 

Sivasagar district. This FY (2024-25) too, the target to be 

achieved. 
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-67195031
Email : icclab@mpcb.gov.in
Website : http://mpcb.gov.in

Central Laboratory
Central Laboratory, Maharashtra Pollution 

Control Board, P-3, "Nirmal Bhavan", 
MIDC Industrial Area, Mahape, Navi 

Mumbai- 400 710

Repot Outward No.: MPCB/CLab/Ambient/24-25/04/11
Date: 01/04/2024 04:03 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

Dumping Ground
R14 Common treatment and disposal facilities (CETP, TSDF, E-Wast

Sample Details

Field Sample ID : BR-0068514

Laboratory Sample Code : MPCB/CLab/AMB/23-24/881

Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Kalyan I (Rajesh D. Nandgaonkar) (SRO-Kalyan I)

Seal No. : 217

Type of Industry / Location details :

Sample Collected On : Mar 7 2024 01:00:00:000PM

Sr.No Parameter Starting Time Closing Time Result Unit Method of
analysis

1 PM10 07-03-2024 13:00 07-03-2024 21:00 822 µg/m3

2 PM10 07-03-2024 21:00 08-03-2024 05:00 1249 µg/m3

3 PM10 08-03-2024 05:00 08-03-2024 13:00 203 µg/m3

4 SO2 07-03-2024 13:00 07-03-2024 17:00 BDL µg/m3

5 SO2 07-03-2024 17:00 07-03-2024 21:00 BDL µg/m3

6 SO2 07-03-2024 21:00 08-03-2024 01:00 BDL µg/m3

7 SO2 08-03-2024 01:00 08-03-2024 05:00 BDL µg/m3

8 SO2 08-03-2024 05:00 08-03-2024 09:00 BDL µg/m3

9 SO2 08-03-2024 09:00 08-03-2024 13:00 BDL µg/m3

10 NOx 07-03-2024 13:00 07-03-2024 17:00 BDL µg/m3

11 NOx 07-03-2024 17:00 07-03-2024 21:00 BDL µg/m3

12 NOx 07-03-2024 21:00 08-03-2024 01:00 BDL µg/m3

13 NOx 08-03-2024 01:00 08-03-2024 05:00 BDL µg/m3

14 NOx 08-03-2024 05:00 08-03-2024 09:00 BDL µg/m3

15 NOx 08-03-2024 09:00 08-03-2024 13:00 BDL µg/m3

Annexure-IX

98

231

132

412



Report Type: final

Report generated on: 01/04/2024 03:50 PM

Complied by: Archana Lendait

Approved by:  Dr P D Khadkikar

Reviewed on Date: 01/04/2024 04:03 PM

Reviewed by: Dr P D Khadkikar

Dr P D Khadkikar
Senior Scientific Officer, 
I/c Central Laboratory, 
MPCB, Navi Mumbai.

* Electronic report does not require signature

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-25820423
Fax : -
Email : mpcbthanelab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Thane, 

Maharashtra Pollution Control Board, 
Office Complex Building, 5th Floor, 

Wagle Estate, Near Mulund check 
Naka. Thane-400 604.

Repot Outward No.: MPCB/RL-Thane/Ambient/24-25/04/5
Date: 12/04/2024 03:39 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

Deonar Dumping Ground
Local Body

Sample Details

Field Sample ID : BR-0069751

Laboratory Sample Code : MPCB/RL-Thane/AMB/24-25/2

Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Mumbai III (Shri. Nilesh Marbhal) (SRO-Mumbai III)

Seal No. : 183

Type of Industry / Location details :

Sample Collected On : Mar 27 2024 11:00:00:000AM

Sr.No Parameter Starting Time Closing Time Result Unit Method of
analysis

1 PM10 27-03-2024 11:00 27-03-2024 19:00 172 µg/m3

2 PM10 27-03-2024 19:00 28-03-2024 03:00 233 µg/m3

3 PM10 28-03-2024 03:00 28-03-2024 11:00 164 µg/m3

4 PM 2.5 27-03-2024 11:00 28-03-2024 11:00 54 µg/m3

5 SO2 27-03-2024 11:00 27-03-2024 15:00 BDL µg/m3

6 SO2 27-03-2024 15:00 27-03-2024 19:00 BDL µg/m3

7 SO2 27-03-2024 19:00 27-03-2024 23:00 BDL µg/m3

8 SO2 27-03-2024 23:00 28-03-2024 03:00 BDL µg/m3

9 SO2 28-03-2024 03:00 28-03-2024 07:00 BDL µg/m3

10 SO2 28-03-2024 07:00 28-03-2024 11:00 BDL µg/m3

11 H2S 27-03-2024 11:00 27-03-2024 15:00 0 µg/m3

12 H2S 27-03-2024 19:00 27-03-2024 23:00 0 µg/m3

13 H2S 27-03-2024 23:00 28-03-2024 03:00 0 µg/m3

14 H2S 27-03-2024 15:00 27-03-2024 19:00 0 µg/m3

15 H2S 28-03-2024 03:00 28-03-2024 07:00 0 µg/m3

16 H2S 28-03-2024 07:00 28-03-2024 11:00 0 µg/m3

100

233

134

414



Sr.No Parameter Starting Time Closing Time Result Unit Method of
analysis

17 NOx 27-03-2024 11:00 27-03-2024 15:00 BDL µg/m3

18 NOx 27-03-2024 15:00 27-03-2024 19:00 BDL µg/m3

19 NOx 27-03-2024 19:00 27-03-2024 23:00 BDL µg/m3

20 NOx 27-03-2024 23:00 28-03-2024 03:00 BDL µg/m3

21 NOx 28-03-2024 03:00 28-03-2024 07:00 BDL µg/m3

22 NOx 28-03-2024 07:00 28-03-2024 11:00 BDL µg/m3

Report Type: final

Report generated on: 12/04/2024 03:39 PM

Complied & Approved by: Dr. Smita Wagh

Reviewed on Date: 12/04/2024 03:38 PM

Reviewed by: Dr. Smita Wagh

Dr. Smita Wagh
Scientific Officer, 
I/c Regional Laboratory, 
Thane, 

* Electronic report does not require signature

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD 
Regional Laboratory, Pune.

Regional Laboratory, Pune, Maharashtra Pollution Control Board, Jog Center, 
3rd Floor,Mumbai Pune Road, Wakdewadi,Pune- 411 003 Tel : 020-

25811698
Fax : 020-25811698

e-mail : sopunelab@mpcb.gov.in
website : http://mpcb.gov.in

NABL Accreditation: ISO/IEC 17025:2017, TC-11275
Issue Date: 10-01-2023
Validity: 09-01-2025

Certification Standards: ISO 9001: 2015, C.NO.944015/r1-S-2
Issue Date: 18-04-2023 
Validity: 25-02-2024

Certification Standards: ISO 45001: 2018, C.NO.944015/S-2
Issue Date: 09/04/2021 
Validity: 25-02-2024

MoEF Recognition: LB/99/7/2021-INST LAB-CPCB-HO/Govt./6646
Issue Date: 16-06-2023 
Validity: 25-02-2024 

COA/Test Report No.:  MPCB/RL-Pune/Ambient/24-25/04/47 Date: 10/04/2024 01:15 PM

ULR No.: TC-1127524000000147F

Test Report-Air (Ambient)

Field Sample ID BR-0069774 Type of Industry Red (LSI)

Name & Address of the
Industry

Antony Lara Renewable Energy Private Limited

Industry Consent No./UAN
No.

MPCB-CONSENT-
0000095070

Type of Sample Air

Sample collected by (Officer
Name)

FO-Pimpri Chinchwad (Mrs.
Seema Salve) (SRO-Pimpri
Chinchwad)

Location of sample collection N/A

Seal No.: 210 Method of sample collection N/A

Sample
Collection

Date 19/03/2024 Total No. of Containers N/A

Time 10:00 PM Nature/Description of Sample -

Sampler UID - Sampling Duration 480

Serial No 3304

Lab ID
MPCB/RL-Pune/AMB/24-
25/2

Receipt

Date 02/04/2024 Anylysis Started On 02/04/2024 12:44 PM

Time 11:46 AM
Anylysis Completed
On

10/04/2024 01:01 PM

Sample recived by (Name &
Degsignation)

Anil Sandansing (Scientific
Officer)

Sr.No Parameter Results Unit Test Method Permissible Limit

1 PM10 216 µg/m3 As Per SOP 100
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Sr.No Parameter Results Unit Test Method Permissible Limit

2 SO2 7 µg/m3 As Per SOP 80

3 SO2 9 µg/m3 As Per SOP 80

4 NOx 21 µg/m3 As Per SOP 80

5 NOx 24 µg/m3 As Per SOP 80

Remarks:

Approved & Reviewed By

Anil Sandansing
I/c Scientific Officer, 
Regional Laboratory, Pune, 

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 020-25811698
Fax : 020-25811698
Email : sopunelab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Regional Laboratory, Pune, Maharashtra 
Pollution Control Board, Jog Center, 3rd 

Floor,Mumbai Pune Road, 
Wakdewadi,Pune- 411 003

Repot Outward No.: MPCB/RL-Pune/Ambient/24-25/04/47
Date: 10/04/2024 01:15 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

Antony Lara Renewable Energy Private Limited

R9 Power generation plant [except Wind and Solar renewable power plants of all capacities and Mini Hydel power plant of
capacity <25MW]

Sample Details

Field Sample ID : BR-0069774

Laboratory Sample Code : MPCB/RL-Pune/AMB/24-25/2

Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Pimpri Chinchwad (Mrs. Seema Salve) (SRO-Pimpri Chinchwad)

Seal No. : 210

Type of Industry / Location details : red

Sample Collected On : Mar 19 2024 10:00:00:000PM

Sr.No Parameter Starting Time Closing Time Result Unit Method of
analysis

Report Type: final

Report generated on: 10/04/2024 01:02 PM

Complied & Approved by: Anil Sandansing

Reviewed on Date: 10/04/2024 01:15 PM

Reviewed by: Anil Sandansing

Anil Sandansing
I/c Scientific Officer, 
Regional Laboratory, Pune, 

* Electronic report does not require signature

Copyright © 2020 LIMS. All rights reserved.
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Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.

105

238

139

419



MAHARASHTRA POLLUTION CONTROL BOARD 
Regional Laboratory, Thane.

Office complex building, 5th floor, Wagle Estate, Near Mulund Check Naka, 
Thane- 400604, Tel : 022-25820423
e-mail : sothanelab@mpcb.gov.in

website : http://mpcb.gov.in
TC-11520

NABL Accreditation:- ISO/IEC 17025:2017, TC-11520
Issue Date: 30-03-2023
Validity: 29-03-2025

Certification Standards:- ISO 45001: 2018, 944015/r1-S-7
Issue Date: 18-04-2023 
Validity: 25-02-2024

MoEF Recognition: 
Issue Date: 
Validity: 

COA/Test Report No.:  MPCB/RL-Thane/Ambient/24-25/05/18 Date: 18/05/2024 04:30 PM

ULR No.: TC-1152024000000040F

Test Report-Air (Ambient)

Field Sample ID BR-0072380 Type of Industry Red (LSI)

Name & Address of the
Industry

Antony Lara, Enviro Solution Pvt. Ltd.

Industry Consent No./UAN
No.

MPCB-UNCONSENTED-
0000047682

Type of Sample Air

Sample collected by (Officer
Name)

FO-Mumbai III (Shri. Nilesh
Marbhal) (SRO-Mumbai III)

Location of sample collection N/A

Seal No.: 183 Method of sample collection N/A

Sample
Collection

Date 08/05/2024 Total No. of Containers N/A

Time 10:00 AM Nature/Description of Sample -

Sampler UID - Sampling Duration 480

Serial No 1633

Lab ID 
MPCB/RL-Thane/AMB/24-
25/39 

Received by lab

Date 10/05/2024 Anylysis Started On 13/05/2024 11:41 AM

Time 03:44 PM
Anylysis Completed
On

18/05/2024 04:30 PM

Sample recived by (Name &
Designation)

Dr. Smita Wagh (Scientific
Officer)

Sr.No Parameter Results Unit Test Method Permissible Limit

1 PM10 187 µg/m3 0 100

2 PM10 351 µg/m3 0 100

3 PM10 225 µg/m3 0 100

4 SO2 BDL µg/m3 0 80
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Sr.No Parameter Results Unit Test Method Permissible Limit

5 SO2 BDL µg/m3 0 80

6 SO2 BDL µg/m3 0 80

7 SO2 BDL µg/m3 0 80

8 SO2 BDL µg/m3 0 80

9 SO2 BDL µg/m3 0 80

10 NOx BDL µg/m3 0 80

11 NOx BDL µg/m3 0 80

12 NOx BDL µg/m3 0 80

13 NOx BDL µg/m3 0 80

14 NOx BDL µg/m3 0 80

15 NOx BDL µg/m3 0 80

Remarks:

Approved & Reviewed By

Dr. Smita Wagh
Scientific Officer, 
I/c Regional Laboratory, Thane, 

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 022-25820423
Fax : -
Email : sothanelab@mpcb.gov.in
Website : http://mpcb.gov.in

Regional Laboratory
Office complex building, 5th floor, 
Wagle Estate, Near Mulund Check 

Naka, Thane- 400604

Repot Outward No.: MPCB/RL-Thane/Ambient/24-25/05/18
Date: 18/05/2024 04:30 PM

Analysis Report-Air (Ambient)

Client/Industry/location Name & Address

Antony Lara, Enviro Solution Pvt. Ltd.
Local Body

Sample Details

Field Sample ID : BR-0072380

Laboratory Sample Code : MPCB/RL-Thane/AMB/24-25/39

Sample Details (Water/Air/HW) : Air

Sample Volume Received :

Sample Collected By : FO-Mumbai III (Shri. Nilesh Marbhal) (SRO-Mumbai III)

Seal No. : 183

Type of Industry / Location details :

Sample Collected On : May 8 2024 10:00:00:000AM

Sr.No Parameter Starting Time Closing Time Result Unit Method of
analysis

1 PM 2.5 08-05-2024 10:00 09-05-2024 10:00 4 µg/m3

2 H2S 08-05-2024 10:00 08-05-2024 14:00 0 µg/m3

3 H2S 08-05-2024 14:00 08-05-2024 18:00 0 µg/m3

4 H2S 08-05-2024 18:00 08-05-2024 22:00 0 µg/m3

5 H2S 08-05-2024 22:00 09-05-2024 02:00 0 µg/m3

6 H2S 09-05-2024 02:00 09-05-2024 06:00 0 µg/m3

7 H2S 09-05-2024 06:00 09-05-2024 10:00 0 µg/m3

Report Type: final

Report generated on: 18/05/2024 04:32 PM

Complied & Approved by: Dr. Smita Wagh

Reviewed on Date: 18/05/2024 04:30 PM

Reviewed by: Dr. Smita Wagh

Copyright © 2020 LIMS. All rights reserved.
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Dr. Smita Wagh
Scientific Officer, 
I/c Regional Laboratory, 
Thane, 

* Electronic report does not require signature

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.Copyright © 2020 LIMS. All rights reserved.
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Annexure-X
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Report No.  :  982

Report On   :  24/06/2024

I hereby certify that I Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981  received on

the 24/06/2024  from Harish Parihar, JSO, Balotra ,RSPCB Balotra   a sample of Ambient Air

Quality of M/S Vedanta Limited, Cairn Oil and Gas(Old Name Cairn India Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer  Collected from Ambient Air Quality

Monitoring of Aishwarya well pad no.-08  Collected on  23/06/2024. The Sample was in a

condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on  24/06/2024  and declare the

result of the analysis to be as below :-

S. No. Parameters Result

1 Nitrogen Dioxide as NO2 µg/M3 12.72

2
Particulate Matter (PM10)

µg/m3
248

3 Sulphur Dioxide as SO2 ug/m3 3.73

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/06/2024

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJDVVNL office,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 9667576064

Digitally signed by Narain Bhoot
Date: 2024.06.24 15:31:47 IST
Reason: SelfAttested
Location:

Signature Not Verified
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Report No.  :  983

Report On   :  24/06/2024

I hereby certify that I Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981  received on

the 24/06/2024  from Harish Parihar, JSO, Balotra ,RSPCB Balotra   a sample of Ambient Air

Quality of M/S Vedanta Limited, Cairn Oil and Gas(Old Name Cairn India Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer  Collected from Ambient Air Quality

Monitoring of Aishwarya well pad no.-NA 01  Collected on  23/06/2024. The Sample was in a

condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on  24/06/2024  and declare the

result of the analysis to be as below :-

S. No. Parameters Result

1 Nitrogen Dioxide as NO2 µg/M3 16.72

2
Particulate Matter (PM10)

µg/m3
157

3 Sulphur Dioxide as SO2 ug/m3 3.71

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/06/2024

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJDVVNL office,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 9667576064

Digitally signed by Narain Bhoot
Date: 2024.06.24 15:32:38 IST
Reason: SelfAttested
Location:

Signature Not Verified
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Report No.  :  984

Report On   :  24/06/2024

I hereby certify that I Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981  received on

the 24/06/2024  from Harish Parihar, JSO, Balotra ,RSPCB Balotra   a sample of Ambient Air

Quality of M/S Vedanta Limited, Cairn Oil and Gas(Old Name Cairn India Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer  Collected from Ambient Air Quality

Monitoring of Aishwarya well pad no.-06  Collected on  23/06/2024. The Sample was in a

condition fit for analysis as reported below :-

I further certify that I have analyzed the aforementioned sample on  24/06/2024  and declare the

result of the analysis to be as below :-

S. No. Parameters Result

1 Nitrogen Dioxide as NO2 µg/M3 14.87

2
Particulate Matter (PM10)

µg/m3
220

3 Sulphur Dioxide as SO2 ug/m3 3.84

The condition of the seals, fastening and container on receipt was as follows : Intact

Signed This On 24/06/2024

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Office Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJDVVNL office,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 9667576064

Digitally signed by Narain Bhoot
Date: 2024.06.24 15:33:58 IST
Reason: SelfAttested
Location:

Signature Not Verified
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Test Reoott No.: A231202C -73.

MANTEC ENVIRONMENTAL LABORATORY
{Recognized by MoEF&CC-Govt. of India}

D-3O SECTOR-VI, NOIDA' Diskict-Gautam Budh Nagar, U. p.
Ph.01204215000, 4215805, Fax, 0120-4215809, e-mail :manteclab@gmail.com

Sample Identification 423L202L3
Name & Address of the Customer l\,I/s Oil & Nature Gas Corporation Ltd,

Environmental Monitoring Around Surface
Installqtions of Nazira (Assam)

Start Date & Time of Sampling 20.11.2023, 09:55 AM
End Date & Time of Sampling 21.11.2023, 09:55 AM
Date of Receipt 02.12.2023
Sample Description Ambient Air
Sample Condition OK
Start Date of Analysis 02.12.2:023
End Date of Analysis 08.12.2023 .r '

Date of Reporting 08.72.2023
Sampling Location Demulgaon GGS-1
Sample Submitted by Md. Danish Alam & Mr. Ankit Kumat Tiwarl
Environmental Condition at.Lab Temp. 25 I 2 oC Humidity 50 t 10 %
Ref. of Sampling Procedure No. IlEl4],/SP/7.3p-0^r

#Below Detection Limit

L4?"
Manoranjan
Analyzed by:
Notes:

c,;"ffiri.r
Quali( Manager:

> This Test llcport shall not be
lor in part without prior written consent of the

> The results relate only to the sampld

laboratory.

) The samples received shall be destroyed after two weeks fIom the date of issue of the Test Report unless
specified otherwise.

> This Test Report shall not be used in any advertising media or as evidence in the court of Law without
prior wdtten consent of the laboratory.

*,c.r*End of Repo*,r,i*,.
Page 9 of43
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Test Report No.: W231202C -72.

MANTEC ENVIRONMENTAL LABORATORY
lRecognized by MoEF&CC-Govt. of Indial

D-36, SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U. P.
Ph.0120-4215000, 42L5805,Fa>9 01204215809, e-mail :manteclab@grr.ail.com

Page 10 of43

it;!rap
Sample Identification No. w2372027:
Name & Address of the Customer I\,I/s Oil & Nature Gas Corporation Ltd.

Environmental Monitoring Around Surface
Installations of Nazira (Assam)

Date of Sampling 30.71.2023

Date of Receipt 02.12.2023
Sample Description Water

e Condition ok
Sta* Date of Analviii 02.12.2023
End Date of Analvsis 12.2023

rate of Reporting
ng Location Demuleaon GGS-1

Sample Cc v Md;.Danish,Alani''& Mr. Ankit Kumar Tiwari
Environmental Condition,at Temp. 25 i 2 "C HumidiW 50 t 10 %
Ref. of Sampling Procedure No. 7.3/P,01

sl.
No.

Parameters qtilc ,:', -'Linili iiiiiii:ll Test Method

1. pH 6.68 6-5-8.5 No Relaxation IS 3025 (Part-l1):2022

2. Temperafure 21. ISr3025 (Part 9):2017

Conductivitv pmhos/cm 294 IS 3025 (Part-14):2019

4. Total Dissolved Solids m*,/l "t91_ 500 - . 2000 ':" IS 3025 (ParL16):20U

5. P-Alkalinitv .ms./l 000 200 IS 3025,,pait23):2019
6. M-1 AlkaliniW ms./l 000 200 . 600 IS 3025 fart-23):2019
7. Total Hardness as CaCO: IJ:.s./l 1 200 t00 IS 3@5 (Pa*-21):2019

8. Calcium as Cir .. ..me/l I 75 200 - 1S 3025 (Part40):2019

9. Magnesium as Ms nie/1 30 100 IS 3025 (Pari-46):2019

10. Chloride as Cl I)l.A/1 18 2s0 1000 IS.,3025 Part-32):2019
11. Phosphaie as PO; ma/l :.0 28 :r.1S 3025 (Part-31):2021

12. Nitrate as NO3 mz/l 2.60 r'. 45 No Relaxation IS 3025 (Part-34):2019

13. Sulphate as SOr .. mE/l 28.00 200 400 IS 3025 (Part-24);2019

1,4. Fluoride as F m*./l :aA6 <1.0 1.5 IS 3025 (Part-60):2019

15. Phenolic Compound mE/l <0.001 0.001 0.002 IS 3025 (Part43):2019

16. Oil & Grease ms/l <0.4 IS 3025 (Pat-39):2021

17. Total Arsenic as As mE/l <0.01 0.01 0.05 IS 3025 (Part-2):2019

18. Nickel as Ni ms/l <0.005 0.02 No Relaxation IS 3025(Part-2):2019
19. Zimc as Zn rr.s/l <0.02 5 15 IS 3025(Pat-2):2019
20. Lead as Pb Ix.E/L <0.01 0.01 No Relaxation IS 3025 @art-2):2019

21". Total Chromium as Cr ms/l <0.05 0.05 No Relaxation IS 3025( Parr2):2019
22. Copper as Cu ma/l <0.01 0.05 1.5 IS 3025( Part-2):2019

23. Cadmium as Cd ma/l <0.00] 0.003 No Relaxation IS 3025( Part-2):2019

24. Iron as Fe ms,/l 0.12 0.3 No Relaxation IS 3025( Part-2):2019
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25. Mercury m8/l <0.0005 0.001 No Relaxation IS 3025 (Part-48):2019

26. COD ms/l <5 IS 3025 @art-58):2017

Test Report No.: W237202C -72.

Seal of Lab:

the sample

Page 1l of43

Notes: .

without prior wdtten cijilsent of the laboratory.
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Test Report No; 5237202C -30.

MANTEC ENVIRONMENTAL LABORATORY
{Recognized by MoEF&CC-Govt of India}

D-36, SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U, P.
Ph.01204215000, 4275805, F ax, 01204215809, e-mail :manteclab@gmail.com

v,s/
\N

\A*
Prabhat Ranjan Dutta

Analyzed by:

tqe4

"";,ffi.uQuafigy'Manager:

/,ro
*Y

Notes:
The results relate only to the
This Test Report shall not be or in part without prior written consent of
the laboratory.

F The samples received shall be destroyed after two weeks from the date of issue of the Test
Report unless specified otherwise,

F This Test Report shall not be used in any advertising media or as evidence in the court of Law
without prior written consent of the laboratory.

****End of Repoitrlll.:i,.

Page 12 of 43
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Test Report No.: 5237202C -37.

MANTEC ENVIRONMENTAL LABORATORY
lRecognized by MoEF&CC-Govt. of Indial

D-34 SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U. P.
Ph.01204215000, 4215805, Fax, 0120-4215809, e-mail :manteclab@gmail.com

o.,\-!- ffiN
poun,$u,,iu,'o,tt" ffiil;; 

'\ 
""i",V#"uAnalyzed by: \\S{of ra!; ,i euality Manager:

Notes: \?.\-/\'tZ
F The results relate only to the samp]NSSS#/
) This Test Report shall not be reproduc wholly or in part without prior wdtben consent of

the laboratory.
The samples received shall be destroyed after two weeks from the date of issue of the Test
Report unless specified otherwise.
This Test Report shall not be used in any advertising media or as evidence in the court of Law
without prior written consent of the laboratory.

**x*End of Report****
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Test Report No.: 5237202C -32,

MANTEC ENVIRONMENTAL LABORATORY
{Recogrized by MoEF&CC-Govt of India}

D-35, SECTOR-VI, NOIDA, Dishict-cautam Budh Nagar, U. P,
Ph.0120-4215000, 4215805, Fax, AD(M215809, e-mail :manteclab@prail.com

*."Y /.C,',":.h.
p,.uur,H;',,j",,n,,nu ff:+';;;" 'r c";"ffiri.r

Analyzed by: ii $*al of Labi.. i aualfry Manager:
Notes: \(,';)..--.(; ,i'

! The results relate only to the sam$1q!!gl.g,2'
> This Test Report shall not be reprodir'8 d-wholly or in part without prior written consent of

the laboratory.
The samples received shall be destroyed after two weeks from the date of issue of the Test
Report unless specified otherwise.
This Test Report shall not be used in any advertising media or as evidence in the court of Law
without prior r/ritten consent of the laboratory.

****End of RePort****
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Test Report No.: 5237202C -33.

MANTEC ENVIRONMENTAL LABORATORY
lRecognized by MoEF&CC-Govt of India|

D-30 SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U. p.
Ph.01204215000, 4215805, F ax, U1204?J:5809, e-mail :manteclab@gnail.com

t

*"'*Y,""r"n" ffi c";,Nffiri.t
Analyzedby: l\B{alUe?fbljj; Ouafi(Manaser:
Notes:

) The results relate only to the v
> This Test Report shall not be reprodb olly or in part without prior written consent of

the laboratory.
F The samples received shall be destroyed after two weeks from the date of issue of the Test

Report unless specified otherwise.
F This Test Report shall not be used in any advertising media or as evidence in the court of Law

without prior written consent oI the laboratory.
****End of Report****

Page 15 of43
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Test Report No; A231202C -74.

MANTEC ENVIRONMENTAL LABORATORY
[Recognized by MoEF&CC-Govt. of India]

D-36, SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U. P.
Ph.0120-4215000, 4275805, F ax, 012M215809, e-mail :manteclab@gmail.com

Sample Identification 4231202L4
Name & Address of the Customer I\4/s OiI & Nature Gas Corporation Ltd.

Environmental Monitoring Around Surface
Installations of Nazira (Assam)

Start Date & Time of Sampling 21.11.2023, 10:05 AM
End Date & Time of Sampling 22.1L.2023,70:05 AM
Date of Receipt 02.12.2023
Sample Description Ambient Air
Sample Condition OK
Start Date of Analysis 02:12.2023
End Date of Analysis 08.12.2023
Date of Reporting 08.72.2023
Sampling Location Lakhmani GGS-4
Sample Submitted bv Md. Danish Alam & Mr; Ankit Kumar Tiwari
Environmental Condition at Lab Temp. 25 t 2 "C Humidity 50 t 10 %
Ref. of Sampling Procedure No. l/IEUlil{SP/7.3/P-01.

RESUL

Sl.No, Parameter
Units of

Measurements
Value Protocol

1. RPM is/m3 64 100 IS 5182(Part-23):2022
2. PMro pc/m3 64 100 IS 51.82 (P ar t -23\ :2022

3. PMz.s us/m3 17 60 IS 5182(Part-24):2019
4. So, uglm3 "tl 80 lS 5182(Part-2):2022
5. No, us./ m3 13 80 155182(Part-Q:2A2
6. NHs 400 IS 5182(Part-25):2018
7. 03 $E/ 1113 10 100(8 hours) IS 5182(Part-O9):2019

8. CO m8/m3 0.58 02
IS 5182(Part-10):2019
NDIR spectroscopy

9. CeHo 05 .., 155182(Part-11\:2017
10. B(a)P ng/rfi BDL# 01 IS 51.82(P ar t-12\ :2079
11". Pb I|s/m3 BDL* 01 IS 5182(Part-22):2019
1.2. Ni ng/m3 BDL# 20 1S 5182(P art-26\:2020
13. As ng/ rn3 BDL* 06 CPCB Guidelines Vol. I,2011

14. HC DDM
lS 5182(Part-17):2019
(Gas Chromatoqraph)

15. VOC LLs/ m3 6.1. TO17-USEPA

TS

#Below Detection LimitwL-
Mf6oranjan
Analyzed by:
Notes:

c";affii.t
Quality Manager:

or in part without prior written consent of the
laboratory.

) The samples received shall be destroyed aftei two weeks from the date of issue of the Test Report unless
specified otherwise.

> This Test Report shall not be used in any advertising media or as evidence in the cout of Law without
prior written consent of the laboratory.

*.*'*xEnd of RePorfr*x,.
Page 18 of43

! The results relate only to the

> This Test Report shall not be
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Test Report N o,: 5237202C -31L

MANTEC ENVIRONMENTAL LABORATORY
lRecognized by MoEF&CC-Govt. of India|

D-34 SECTOR-VI, NOIDA' District-Gautam Budh Nagar, U. P.
Ph.0120-4215000, 4215805, F ax, 012O-4215809, e-mail :manteclab@gmail.com

(
(\-/

s\o
^ rdir
\.

Prabhat Ranjan Dutta
Analyzed by:
Notes:

c";"ffi*
Quali( Manager:

) The results relate only to the
) This Test Report shall not be

the laboratory.
D The samples received shall be destroyed after two weeks from the date of issue of the Test

Report unless specified otherwise.
F This Test Report shall not be used in any advertising media or as evidence in the court of Law

without prior written consent of the laboratory.
****End of Report****

Page 21 of43

or in part without prior written consent of
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Test Report No; 5237202C -35.

MANTEC ENVIRONMENTAL LABORATORY
lRecognized by MoEF&CC-Govt. of Indial

D-36, SECTOR-VI, NOIDA, District-Gautam Budh Nagar, U. P.
Ph.0120-4215000, 42L5805, Fax, 0L204215809, e-mail :manteclab@gmail.com

the laboratory.
F The samples received shall be destroyed after two weeks from the date of issue of the Test

Report unless specified otherwise,
! This Test Report shall not be used in any adyertising media or as evidence in the court of Law

without prior written consent of the laboratory.
****End of Repott****

Page 22 of 43

"rg\-
Q6*

Prabha0Ranjan Dutta
Analyzed by:
Notes:

) The results relate only to the
> This Test Report shall not be or in part without prior written consent of

G"j"Nd#ri"k
QuaI( Manager:
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Test Report No.: 5237202C -36.

MANTEC ET{VIRONMENTAL LABORATORY
[Recognized by MoEF&CC-Govt, of Indial

D-3O SECTOR-VI, NOIDA, District-Gautarn Budh Nagar, U. p.
Ph.0120-4215000, 4215805, F ax, 01204!n5809, e-mail :manteclab@gmail.com

ryrl-/

a6s*
PrabhaiRanjan Dutta

Analyzed by:
Notes:

c"j"Nrl$#i"k
Qualif Manager:

F The results relate only to the
> This Test Report shall not be or in part without prior written consent of

the laboratory.
The samples received shall be destroyed after two weeks from the date of issue of the Test
Report unless specified otherwise.
This Test Report shall not be used in any advertising media or as evidence in the court of Law
without prior written consent of the laboratory.

****End of RePorl****

Page 23 of43
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Test Reoort No.: A231202C -15.

MANTEC ENVIRONMENTAL LABORATORY
[Recognized by MoEF&CC-Govt. of India]

D-3O SECTOR-VI, NOIDA, Diskict-Gautam Budh Nagar, U. P.
Ph.0120-41215000, 4275805, Fax,0L20-4215809, e-mail :manteclab@gmail.com

RESULTS

#Below Detection Limit
)-15t--

I\,ff,6oranj an
Analyzed by:
Notes:

"uju#r,"uQuality Manager:

) The results relatc only to the sample

> This Test Report shall not be or in part without prioi written consent of the
laboratory.

! The samples received shall be destroyed after two weeks from the date of issue of the Test Report unless
specified otherwise.

> This Test Report shall not be used in any advertising media or as evidence in the court of Law without
prior written consent of the laboratory.

*:'*'rEnd of Repoffr***
Page 27 of 43

Environmental Monitoring Around Surface

End Date & Time of
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25. Mercury m8/l <0.0005 IS 3025 (Part48):2019
26. COD m8/l 46 IS 3025(Part-58):2017

Test Report No.: W237202C -76.

Page-43-of43

Jq
Gaia lrl6nd Mallick

. - . Quality Manager:

Designated Best Use Class
round Water source without conventional treatment but #ter disir#ection A

Qutdoor Bathing(Organized) B
C
D

Irrigahon, Induskial cool.ing, Controlled Waste Disposal E

Bilow E
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 Item No.16         Court No. 1 
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

  
 

 

 Original Application No. 247/2024 
  

 

News item titled "Ahemdabad Surat landfills among worst three methane 
hotspots in India" appearing in the Times of India dated 07.02.2024 
 

Date of hearing: 05.07.2024 

 
 

 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 
 

  

 Respondent: Mr. Rajkumar, Mr. Ankit Choudhary, Mr. Sumit Choudhary, Ms. Neetu 

Singh, Mr. Bharat Bhushan, Ms. Vandana Sachdeva & Ms. Anamika 

Singh, Advs. for CPCB (Through VC) 

Mr. Mukesh Verma, Adv. for MPCB (Through VC) 
Mr. Maulik Nanavati, Adv. for Gujarat PCB (Through VC) 

Mr. Nishant Awana & Ms. Rebecca Mishra, Advs. for RSPCB (Through 

VC) 

 

 
 

   
 

 

ORDER 
 

 

 

1.  In this original application, Tribunal is considering the issue of 

emission of methane gas from landfill sites in certain cities in the States 

of Maharashtra, Gujarat, Rajasthan and Assam. 

 

2.  Tribunal by order dated 19.03.2024 had constituted a Joint 

Committee.  

 

3.  Report dated 04.07.2024 has been filed by Central Pollution 

Control Board (CPCB). Said report, however, neither states that it is a 

report by Joint Committee nor it is signed by Joint Committee, though, it 

refers to some of the meetings of the Joint Committee. 

 

4.  Learned Counsel for CPCB seeks time to clarify the position and file 

a proper report of the Joint Committee. It will also be opened to all the 

other respondents to file their response within four weeks. 
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Annexure-XI263
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2 
 
 

6.  Let a proper report of the Joint Committee be also filed within four 

weeks by giving an advance copy to Counsel for all the parties. 

 

 

7.  List on 27.09.2024. 

 

 
 

 

Prakash Shrivastava, CP 

 

 
Arun Kumar Tyagi, JM 

 
 
 

 

 
Dr. A. Senthil Vel, EM 

July 05, 2024 
Original  Application No. 247/2024 
JG. 
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Annexure-IV
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To, 

(1) The Member Secretary, 
Maharashtra Pollution Control Board, 
Kalpataru Point, 3rd and 4th floor,  
Opp. PVR Cinema, Sion Circle, 

     Mumbai-400 022 
  

(2) The Member Secretary, 
Rajasthan Pollution Control Board, 
4, Jhalana Institutional Area 
Jhalana Doongri, Jaipur- 302004 
  

(3) The Member Secretary, 
 Pollution Control Board Assam, 
 Bamunimaidam, Guwahati – 21 
  

 (4) The Member Secretary, 
   Gujarat Pollution Control Board 
   Paryavaran Bhavan, Sector-10 A, 
   Gandhinagar-382010  
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Annexure-V
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Annexure-VI
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Annexure I 

List of Participants in the meeting held at 12:00 PM on dated 16/01/2025 in compliance 

to Hon'ble NGT, PB Order dated 27.09.2024 in OA No. 247/2024, News item titled 

"Ahmedabad Surat landfills among worst three methane hotspots in India" appearing 

in the Times of India dated 07.02.2024. 

S.No. Name & Designation 

1 Ms. Divya Sinha  
Director & DH, UPC-II, CPCB-HO 

2 Sh. Jayanta Kumar Dutta 
Regional Officer, Sivasagar, Assam SPCB 

3 Sh. Prabhakar Wavde 
Field Officer, Maharashtra SPCB 

4 Sh. Sudhir Yadav 
Regional Officer, Jhunjhunu, Rajasthan SPCB  

5 Sh. Jagdish choudhary 

Regional Officer, Jaisalmer, Rajasthan SPCB  

6 Sh. Rajkumar Shera 
Regional Officer, Balotara, Rajasthan SPCB  

7 Sh. Saurabh 

AEE, RO Surat, Gujarat SPCB 

8 Ms. Anjana Patel 
Unit head, Gujarat SPCB 

9 Dr. Talika Patel 
Regional Officer Ahemdabad, Gujarat SPCB 

10 Sh. N. Semval 
Scientist ‘D’, UPC-II, RD-Vadodara CPCB 

11 Sh. Shashikant Lokhande 
Scientist ‘E’, RD-Pune, CPCB 

12 Ms. Suniti Parashar 

Scientist ‘D’, UPC-II, CPCB-HO 

13 Sh. Amit Kumar 
Scientist ‘B’, UPC-II, CPCB-HO 
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MEETING

In compliance to 
Hon’ble NGT order dated 27.9.2024 in O.A No. 247/2024, News 

item titled "Ahmedabad Surat landfills among worst three methane 
hotspots in India" appearing in the Times of India dated 07.02.2024

UPC-II Div, CPCB

16 Jan, 2024 ,12.00 PM
( Through Video Conference) 
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Background

• Hon’ble NGT vide order dated 19.3.2024 constituted a joint
committee and directed to submit the factual report on the sites
identified as possible methane emission sources as per IIRS, ISRO.

• The Joint Committee report submitted before Hon’ble NGT on
13.08.2024.

• In accordance with the above said report, Hon’ble NGT vide order
dated 27.9.2024 directed CPCB in para 4 reproduced below:

Para 4: Learned Counsel for Respondent No. 2-CPCB, Respondent No. 3-
Maharashtra Pollution Control Board, Respondent No. 4- Gujarat Pollution
Control Board and Respondent No. 8-State of Gujarat and Respondent
No.5-Rajasthan Pollution Control Board seek time for filing of 2 action
taken reports. The same be filed at least one week before the next date of
hearing fixed.
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Role of SPCBs
As regulatory authorities, SPCBs oversee compliance with the rules by
municipal bodies, and other stakeholders involved in waste generation
and disposal. As per Rule 16 of SWM Rules, 2016, SPCBs shall

• monitor environmental standards and adherence to conditions as
specified under the Schedule I and Schedule II for waste processing
and disposal sites.

• issue authorisation within a period of sixty days in Form II to the local
body or an operator of a facility or any other agency authorised by
local body stipulating compliance criteria and environmental
standards as specified in Schedules I and II.

• monitor the compliance of the standards as prescribed or laid down
and treatment technology as approved and the conditions stipulated
in the authorization and the standards specified in Schedules I and
II.
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Observations of Joint Committee Report
Municipal Solid Waste Dumpsites 

• Bio mining has been completed at 1 site ( Pirana ) , under process at
2 sites ((Kalyan –Dombivelli and Chirawa) , has not been initiated at
2 sites (Deonar & Taranagar) and 1 site has been capped (Khajod,
Surat)

• Gas collection systems is installed at only 1 site i.e Khajod , Surat.

• Methane detectors are not installed at any of the dumpsites.

• Ambient air quality is measured at 2 dumpsites namely Aadaharwadi
& Deonar in Maharashtra and PM10 concentration is exceeding the
limit of NAAQS norms at both sites
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Observations of Joint Committee Report 
Contd…
• Methane emissions have been reported from Khajod (which is

capped) and Pirana, Ahemdabad (where biomining has been
completed)

• Fresh waste disposal is ongoing at 3 dumpsites viz Deonar, Chirawa
,Taranagar .

• Leachate collection and treatment system is installed only at
Khajod, Surat. A fire incident was reported at Chirawa, Rajasthan
(small fires due to flammable materials) in the last five years.

• According to the IIRS report, the Deonar site, which receives the
largest amount of waste disposal, has been identified as the source
of the highest methane emissions.
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Observations of Joint Committee Report 
Contd…
Sanitary Landfill Sites (SLFs)

• Gas collection system is installed only at Kanjurmarg, Greater
Mumbai.

• Collection system not provided at Pimpri-Chinchwad,Pune.
Methane emission reported from this site. A fire incident was
reported at the Pimpri-Chinchwad site, with the cause not
ascertained

• Ambient air quality is monitored at both SLFs viz Pimpri-Chinchwad
& Kanjurmarg. The PM10 concentration is exceeding NAAQS norms
at both SLFs.

• Both SLFs have been granted authorization by SPCBs, valid until
October 2026 for Kanjurmarg and December 2024 for Pimpri-
Chinchwad.
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Observations of Joint Committee Report 
Contd…
O & G Sites

• Ambient air quality is measured at all sites during 2024 (except
Nazira during 2023). Compliance to the standards is given at all sites
for ambient air quality except at Barmer having high PM10
concentration.

• One fire incident has been reported at Nazira site during the year
2023 due to gasket failure.

• Sites with low conversion rates of methane to products and high
flaring rates have reported higher methane generation. Additionally,
sites with nearly 100% conversion to products have also reported
significant methane generation.
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GUJARAT 
Dumpsites Joint committee report Action to be taken

Khajod dumpsite, Surat Average methane emission- 4706 
kg/h
Dumpsite is capped
No Fire reported
Gas collection system provided
Ambient air quality not monitored 
at the dumpsite
Leachate collection and treatment 
system provided
Methane detector not installed
Fresh waste is not being disposed

Methane control measueres
Fire control measures
AAQ montoring
Methane detectors
Gas utilisation

Pirana Dumpite, Ahemdabad Average methane emission- 4272 
kg/h
Biomining completed

To identify source of methane 
emission
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Maharashtra
Dumpsites Joint committee report Action to be taken

Deonar dumpsite, Greater Mumbai Average methane emission- 6202 kg/h
Biomining not initiated
No Fire reported
No provision of gas collection system 
Ambient air quality monitored at the 
dumpsite
No provisons for leachate collection and 
treatment
Methane detector not installed
Fresh waste is still disposed

Methane control measures 
Time line for Biomining
Fire control measures 
Methane detectors
Gas collection & utilisation
Leachate management 
Fresh waste no t to be disposed 

Aadharwadi dumpsite, Kalyan Dombivli Average methane emission- 6202 kg/h
Biomining commenced
No Fire reported
No provision of gas collection system 
Ambient air quality monitored at the 
dumpsite
No provisons for leachate collection and 
treatment
Methane detector not installed
Fresh waste is not being disposed

Methane control measures 
Time line for Biomining
Fire control measures 
Methane detectors
Gas collection & utilisation
Leachate management 
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MAHARASHTRA
SLF Joint committee report Action to be taken

Kanjurmarg SLF, Greater Mumbai  Average methane emission- Not given

 Authorization valid till Oct, 2026

 Gas collection system provided

 Ambient air quality monitored

 No fire reported

 Leachate collection and treatment

system provided

Gas utilisation details to be provided 

Pimpri-Chinchawad SLF, Pune  Average methane emission- 1333 kg/h

 Authorization valid till Dec, 2024

 Gas collection system not provided

 Ambient air quality monitored

 Fire reported

 Leachate collection and treatment

system provided

Methane collection & Utilisation ‘
Fire control measures
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RAJASTHAN
Dumpsite Joint committee report Action to be taken

Chirawa dumpsite  Average methane emission- 478 kg/h

 Biomining commenced

 Fire reported

 Gas collection system not provided

 Ambient air quality not monitored at the

dumpsite

 Leachate collection and treatment system not

provided

 Methane detector not installed

 Fresh waste still disposed

Gas collection & utilisation
Time line for Biomining
Fire control measures 
Methane detectors
Leachate management 
Fresh waste disposal to be stopped 

Taranagar dumpsite  Average methane emission- 589 kg/h

 Biomining not initiated

 No Fire reported

 Gas collection system not provided

 Ambient air quality not monitored at the

dumpsite

 Leachate collection and treatment system not

provided

 Methane detector not installed

Gas collection & utilisation
Biomining to be intiated & timelines to be 
provided
AAQ to be done 
Leachate management 
Methane detectors
Fresh waste disposal to be stopped 
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RAJASTHAN & ASSAM ( O & G) 
O & G Joint committee report Action to be taken

Tinsukia, Dibrugarh, & Nazira ( Assam) 
Rajasthan ( Jaiselmer, & Barmer)

All O & G units are equipped with fire prevention arrangements as reported by SPCBs. 
Emergency response plan for fire prevention is available at all O & G sites. 
Ambient air quality is measured at all sites during 2024 (except Nazira during 2023). 
Compliance to the standards is given at all sites for ambient air quality except at 
Barmer having high PM10 concentration. 
Methane detectors have been provided at all sites. 
Mitigation measures taken for reduction in organic emission including methane have 
been taken at all sites which mainly includes, LEL monitoring System, High-energy 
ignition based remote ignition system, Online Gas monitoring system, Preventive 
maintenance of equipment, Installation of advance flaring system, Vapour recovery 
unit to capture methane emission, Installation of leak detection and repair system, 
Methane oxidising Bio filters, Regular assessments and audits etc. 
One fire incident has been reported at Nazira site during the year 2023 due to gasket 
failure. 
Sites with low conversion rates of methane to products and high flaring rates have 
reported higher methane generation

AAQ to be monitored at Nazira
Strengthening of Fire control measures at 
Nazira
Implementation of measures for higher 
conversion rate of methane 
Measures for control of  PM 10 
concentration
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List of Joint Committee members 
 

S.N Nominees 
Name & 

Designation 

 

1 SPCB 

Maharashtra 
 

Sh. Sujit Dholam, 

Regional Officer 

For kind information, 

please 

4 Rajasthan 

 i) Jaisalmer Sh. Jagdish Choudhary 
Regional Officer, Jaisalmer 

-do- 

 ii) Balotra Sh. Rajkumar Shera Regional 

Officer, Balotara 

-do- 

 iii) Jhunjhunu Sh. Deepak Dhantewal 

Regional Officer, Jhunjhunu 

-do- 

5 Gujarat 

 
i) Surat 

Dr.Jignasa Oza Regional 

Officer, Surat 

-do- 

 
ii) Ahmedabad 

Dr. Talika Patel 
Regional Officer, Ahemdabad 

-do- 

6 Assam 

  
i) Tinsukia 

Sh. Hiren Pegu 

Executive Engineer and Regional Officer 

-do- 

  
ii) Sivasagar 

Sh. Jayanta Kumar Dutta Assistant 

Executive Engineer and Incharge 

-do- 
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Actions taken concerning the Khajod Dump Site in Surat - Regarding

Madam/Sir

Below are the actions taken concerning the Khajod Dump Site in Surat, as discussed during the recent team meeting: 

Dumpsite Joint Committee
Remarks Action taken report

Khajod
Dumpsite,
Surat

Methane control
measures, Fire
control measures,
AAQ Monitoring,
Methane
Detectors, Gas
Utilization

Surat Municipal Corporation has already completed biomining
work and plans to close the entire site within 18 months.
Regular air quality monitoring will be conducted as per the
regulations. Regarding methane control measures, Surat
Municipal Corporation has made provisions to capture and
flare methane gas. However, a detailed feasibility study on
methane generation and its potential for utilization will be
conducted before implementation, starting within the next six
months.

Thanking You,

(Dr Jignasa Oza)
Regional Officer,
Gujarat Pollution Control Board
Plot No: 11 – 12/2, 3 
GIDC PANDESARA, 
SURAT-394221
Phone: (0261) 2891696,                   
E-mail : ro-gpcb-sura@gujarat.gov.in

This message contains confidential information and is intended only for the individual named. If you are 
not the named addressee you should not disseminate, distribute or copy this e-mail. Please notify the 
sender immediately by e-mail if you have received this e-mail by mistake and delete this e-mail from your 
system. E-mail transmission cannot be guaranteed to be secure or error-free as information could be 
intercepted, corrupted, lost, destroyed, arrive late or incomplete, or contain viruses. The sender 
therefore does not accept liability for any error or omissions in the contents of this message, which arise 
as a result of e-mail transmission.

Thu, 16 Jan 2025 6:27:49 PM +0530

To "swm.cpcb@gov.in"<swm.cpcb@gov.in>, "Anjana Patel (GOG-GPCB Dept.)"<uh-gpcb-
biom@gujarat.gov.in>

Cc "Unit Head Surat (GoG-GPCB Dept.)"<uh-gpcb-sura@gujarat.gov.in>

DJ
Dr. Jignasa D Oza(GoG-GPCB Dept.) <ro-gpcb-sura@gujarat.gov.in>

1/17/25, 4:39 PM Actions taken concerning the Khajod Dump Site in Surat - Regarding

about:blank 1/1
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No: MPCB/ID/2501150002                                                 Date: - 15/01/2025 
To, 
The Municipal Commissioner,  
Municipal Corporation of Greater Mumbai,   
Doenar Dumping ground, Deonar, Mumbai.                     

Sub:  Interim Directions under the provisions of the Water (P & CP) Act, 
1974, Air (P & CP) Act, 1981 and Hazardous & Other Waste (M & TM) 
Rules, 2016 r.w. Solid Waste Management Rules, 2016. 

 
Ref:  1. Authorization granted by the Board on 23/08/2022 
         2. Interim direction issued by Board on 15/03/2024 
         3. Office note approved by the competent authority dtd. 15/01/2025. 
      ……….. 

 

We refer to the direction issued by Board vide letter dated 15/03/2024 due to 
unscientific handling of municipal solid waste at the aforesaid site.  You have 
submitted reply of Direction issued by the Board and Sub Regional Officer, Mumbai 
III submitted compliance report. 

Considering the status report submitted by SRO Mumbai-III following interim 
directions are issued 

1. You shall provide Biomining at this Deonar Dumping Site. 

2. You shall install Methane Detectors at the dumpsite. 

3. You shall Gas collection systems at the dumpsite. 

4. You shall install Leachate collection and treatment system at dumpsite. 

5. You shall submit Bio-remediation plan and Scientific Closure Plan for 
Legacy waste dump site. 

6. You shall provide adequate fixed water Sprinkling (Rain Guns) system. 

7. You shall install Fogger Cannon (Mist type) water sprinkling system at the 
dumpsite. 

8. You shall submit additional Bank Guarantee of Rs.  2,00,000/- within 7 
days period from the date of receipt of this direction. 

 

 

MAHARASHTRA  POLLUTION  CONTROL BOARD 
Phone    : (022)- 25505928 

 

Kalpataru Point, 1st floor, Sion-  

Fax        : (022)- 25505926 Matunga Scheme Road No. 8, Opp. Cine 
Planet Cinema, Near Sion Circle, Sion (E), 

Email     : romumbai@mpcb.gov.in  

Mumbai - 400 022 

Visit At   : http://mpcb.gov.in  
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In case of your failure to comply with the above directions within 15 days, 
Board will proceed against you as per provision of Water (P & C P) Act, 1974 and Air 
(P C & C P) Act, 1981 & Solid Waste Management Rules, 2016 which may please 
be noted. 

 
For and on behalf of 

                                                                 Maharashtra Pollution Control Board 
 
 
 

 
                
        (R.B. Andhale) 

                  Regional Officer, Mumbai 
Copy submitted to:- 
1. Regional officer (BMW), MPC Board, Sion, Mumbai – for information. 
 
Copy to:  
1)  Sub Regional Officer, MPC Board, Mumbai -III - He is directed to serve copy of 
direction to industry, take necessary follow-up towards compliance of the direction 
and submit Action taken report. 
2) Master File. 
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No: MPCB/ID/2501150003                                                  Date: -   15/01/2025 
To, 
The Municipal Commissioner,  
Municipal Corporation of Greater Mumbai,   
Integrated Solid Waste Processing Plant (MCGM), 
Survey No.275, CTS No.657, Opp.Eastern Express Highway 
Village Kanjur, Mumbai 400042 
                     

Sub:  Interim Directions under the provisions of the Water (P & CP) Act, 
1974, Air (P & CP) Act, 1981 and Hazardous & Other Waste (M & TM) 
Rules, 2016 r.w. Solid Waste Management Rules, 2016. 

 
Ref:  1. Authorization granted by the Board on 23/08/2022 
         2. Interim direction issued by Board on 15/03/2024 
         3. Office note approved by the competent authority dtd. 15/01/2025. 
      ……….. 

 

We refer to the direction issued by Board vide letter dated 15/03/2024 due to 
unscientific handling of municipal solid waste at the aforesaid site.  You have 
submitted reply of Direction issued by the Board and Sub Regional Officer, Mumbai 
III submitted compliance report. 

Considering the status report submitted by SRO Mumbai-III following interim 
directions are issued 

1. You shall provide adequate Leachate collection system for BLF cell and 
operate it scientifically.  

2. You shall provide Internal roads of concrete/cemented/blacktop to avoid 
fugitive dust emission.  

3. You shall provide proper cleaning and washing of transport vehicles. 

4. You shall install Methane gas detectors at SLF and BLF cell. 

5. You shall install Leakage detection and repair system at SLF site. 

6. You shall carry out regular monitoring of Methane at source and at BLF 
cell and SLF site. 

7. You shall operate pollution control system continuously to avoid any 
pollution nuisance in the vicinity. 

 

MAHARASHTRA  POLLUTION  CONTROL BOARD 
Phone    : (022)- 25505928 

 

Kalpataru Point, 1st floor, Sion-  

Fax        : (022)- 25505926 Matunga Scheme Road No. 8, Opp. Cine 
Planet Cinema, Near Sion Circle, Sion (E), 

Email     : romumbai@mpcb.gov.in  

Mumbai - 400 022 

Visit At   : http://mpcb.gov.in  
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8. You shall submit additional Bank Guarantee of Rs.  2,00,000/- within 7 
days period from the date of receipt of this direction. 

 

In case of your failure to comply with the above directions within 15 days, 
Board will proceed against you as per provision of Water (P & C P) Act, 1974 and Air 
(P C & C P) Act, 1981 & Solid Waste Management Rules, 2016 which may please 
be noted. 

 
For and on behalf of 

                                                                 Maharashtra Pollution Control Board 
 
 
 

 
                
        (R.B. Andhale) 

                  Regional Officer, Mumbai 
Copy submitted to:- 
1. Regional officer (BMW), MPC Board, Sion, Mumbai – for information. 
 
Copy to:  
1)  Sub Regional Officer, MPC Board, Mumbai -III - He is directed to serve copy of 
direction to industry, take necessary follow-up towards compliance of the direction 
and submit Action taken report. 
2) Master File. 
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Action Taken Report 

 

SUBMITTED 

IN COMPLIANCE TO HON’BLE NGT ORDER DATED 19.03.2024 & 27.09.2024 IN 

THE MATTER OF NEWS ITEM TITLED “AHMEDABAD SURAT LANDFILLS 

AMONG WORST THREE METHANE HOTSPOTS IN INDIA” APPEARING IN THE 

TIMES OF INDIA DATED 07.02.2024 

ORIGINAL APPLICATION NO. 247/2024 
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ACTION TAKEN REPORT 

1. BACKGROUND 

 

A. Hon’ble NGT vide order dated 19.3.2024 in O.A No. 247/2024 registered suo-motu on the 

basis of a News item titled "Ahmedabad Surat landfills among worst three methane 

hotspots in India" appearing in the Times of India dated 07.02.2024. The news item 

highlighted emission of high-level methane gas emission sources by Indian Institute of 

Remote Sensing, Indian Space Research Organization (IIRS, ISRO), Dehradun in 04 states 

covering 12 cities viz Maharashtra (Central Mumbai, Pune & Kalyan), Gujarat 

(Ahmedabad & Surat), Rajasthan (Barmer, Jaisalmer, Taranagar & Chirawa). In the order 

Hon’ble NGT directed in para 5, 6 and 7 are reproduced below: 

• Para 5 “for the purpose of submitting factual report we constitute a Joint Committee 

comprising a Senior Officer to be nominated by Member Secretary, Central Pollution Control 

Board (hereinafter referred to as CPCB,) concerned Regional Officers of respective State 

Pollution Control Boards, a representative of ISRO to be nominated by Director and a Senior 

Scientist nominated by Ministry of Environment, Forest and Climate Change (hereinafter 

referred to as MoEF & CC)” 

• Para 6 “CPCB shall be the nodal for coordination and compliance.” 

• Para 7 “The said committee shall collect relevant factual information: if necessary, visit the 

sites and submit factual report particularly relating to compliance of such sites with Schedule 

I of Solid Waste Management Rules, 2016 (herein after referred to as MSW Rules, 2016) and 

remedial measures taken on Para (F) of the said Schedule within three months by email at 

judicial–ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in 

the form of Image PDF. 

• The report should also give status of Authorization granted by State Pollution Control Board, 

accumulation of waste in quantified terms on sites in question and ambient air quality 

monitoring data around these sites as per MSW Rules, 2016. the Committee may also indicate 

mitigation measures taken for reduction in organic emissions, including methane from 

ONGC sites separating them from landfill sites as the case may be.” 

 

B. In response to this, several meetings of committee members were held through video 

conferencing (VC) where further line of action was discussed and formats were shared 

by the CPCB to provide the relevant information. There are two landfill sites namely 

Chirawa (District Jhunjhunu) & Taranagar (District Churu) which comes under the 

jurisdiction of this office. The given formats were filled and the GPS location of the 

aforementioned sites were sent to the CPCB in order to identify if the GPS coordinates 

were close to the hotspots as per the IIRS report.  

 

C. Following are the excerpts from Joint Committee Report related to MSW sites that fall 

under the jurisdiction of Regional Office, Jhunjhunu: 
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a) GPS coordinates:  The GPS location of the hotspots of methane generation in the IIRS report was compared with the GPS location of the dumpsites in the particular 

cities provided by Regional Office, Jhunjhunu and it was concluded that it is close to the hotspots as per the IIRS report. 

 

City Primary 

Emission 

Sources 

Average 

methane 

emission 

(kg/hr) 

Coordinates Dumpsites/ 

SLFs/O&G 

Sites 

Coordinates Corresponding 

Closest sites 

Remarks 

Chirawa SW Dumping 

Chirawa, 

Jhunjhunu 

478 28.26 

75.64 

Baghniya Johar 28.26, 

75.64 

Baghniya 

Johar 

Coordinates are 

nearby 

Taranagar SW Bhootiya 

Taranagar 

589 28.65 

75.07 

Alagla Road, 

Bhootiya 

28.6656, 

75.0247 

Alagla Road, 

Bhootiya 

Coordinates are 

nearby 
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b) Detailed assessment in compliance with NGT Directions:   

 

IIRS, ISRO Site Data provided by RO Jhunjhunu 

State City Place of 

Dumpsites 

IIRS 

ISRO, 

Average 

methane 

Emission 

kg/hr. 

Location 

of Site 

(Lat., 

long.) 

Biomining Status 

(Not 

initiated/Commenced/ 

Completed) 

Age 

(Years) 

& Avg. 

height 

(m) of 

Dumpsite 

Volume of 

Waste in 

the 

dumpsites 

No. of 

fires 

reported 

& 

cause 

of fire 

Provision 

for gas 

collection 

System 

Ambient 

Air 

Quality 

Monito 

ring 

Provision 

for 

leachate 

Collection 

& 

treatment 

Provision 

for 

Methan e 

Detector 

(Y/N) 

Disposal 

of fresh 

waste 

(Y/N) 

Rajasthan Chirawa Chirawa 478 28.261, 

75.639 

Commenced 39 

years & 

3.3-6.1 

m 

0.81118 

Cum 

(0.68951 

Lakh 

MT) 

7 

small fires 

due to 

flammable 

material 

No No No No Yes 

Taranagar Taranagar 589 28.665, 

75.02 

Not initiated 20 

Years & 

6 m 

0.12045 

Lakh Cum 

(0.10630 

Lakh MT) 

None No No No No Yes 
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c) City & site-wise compiled information: 

a) There are two dumpsites (one in Chirawa and another in Taranagar). 

b) There is a 44% gap in solid waste management in Chirawa & 100% gap in 

Taranagar. Fresh waste is being dumped at both dumpsites i.e. Chirawa and 

Taranagar. 

c) Biomining has not been initiated at Taranagar. 

d) Bio mining has been started at Baghania, Johar dumpsite in Chirawa on May 2024 

& proposed to be completed by July 2025. Seven small fire incidents have been 

reported during last 5 years due to flammable material at Chirawa dumpsite. 

e) Ambient air quality monitoring is not being carried out at both dumpsites of 

Chirawa and Taranagar. 

f) On-site monitoring of methane emissions is not done at dumpsites of both cities. 

A. Solid Waste Management Status 

 Particulars Details 

1 Name of City Chirawa, Jhunjhunu, Rajasthan 

2 Population of City 43953 (As per 2011 census) 

3 Quantity of Waste 

Generated 

18 TPD 

5 Quantity of Waste 

Collected 

16 TPD 

6 Quantity of waste 

segregated 

9 TPD 

7 Quantity of waste 

processed 

56% (Collection Vs Segregation) 

8 % Gap in Solid waste 

management 

44% 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Baghania, Johar (28.261, 75.639) 

2 Age & Height of 

dumpsites 

Age is 39 years & Height 20 Feet (approx.) 

3 Volume of waste 

accumulated at the 

dumpsite 

81118 Cum (68,951 tonnes) 

4 Biomining Started/ 

Completed 

Biomining started on May 2024 

5 Area cleared & use of 

reclaimed land 

10,000 Cum cleared 

6 Quantity of waste 

processed per day 

900 TPD 
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7 Proposed plan for 

completion of biomining 

July 2025 

8 Leachate management No Leachate management 

9 No. of Fire incidents & 

reasons thereof 

7 small fire incidents reported due to flammable material 

10 Ambient air quality 

monitoring 

Air quality not monitored 

11 Methane gas 

measurement and 

mitigation measures 

adopted 

No 

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF) at Chirawa 

 

A. Solid Waste Management Status 

 Particulars Details 

1 Name of City Taranagar, Churu, Rajasthan 

2 Population of City 32640 

3 Quantity of Waste 

Generated 

11 TPD 

5 Quantity of Waste 

Collected 

9 TPD 

6 Quantity of waste 

segregated 

- 

7 Quantity of waste 

processed 

Nil 

8 % Gap in Solid waste 

management 

100% (All fresh waste is being dumped) 

B. Status of legacy waste Biomining 

1 No, of Dumpsites 01, Alasla road, Bhootiya village (28.665, 75.024) 

2 Age & Height of 

dumpsites 

20 years & Average height is 6 m 

3 Volume of waste 

accumulated at the 

dumpsite 

12045 Cum (10,630 Tonnes) 

4 Biomining Started/ 

Completed 

Proposed to be started after August ,2024 
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5 Area cleared & use of 

reclaimed land 

NA 

6 Quantity of waste 

processed per day 

NA 

7 Proposed plan for 

completion of biomining 

NA 

8 Leachate management Not done 

9 No. of Fire incidents & 

reasons thereof 

None 

10 Ambient air quality 

monitoring 

No 

11 Methane gas 

measurement and 

mitigation measures 

adopted 

No 

C. Status of sanitary landfill 

1 No. of SLF No Sanitary Landfill Site (SLF) at Taranagar 

 

d) Observations: 

a) Chirawa 

i. There is a 44% gap in solid waste management in Chirawa. 

ii. Biomining has been started at Baghania, Johar dumpsite on May 2024 & 

proposed to be completed by July 2025. 

iii. Seven small fire incidents have been reported during last 5 years due to 

flammable material. 

iv. Fresh waste is being dumped at dumpsite. 

v. Remediation of legacy waste at Baghania, dumpsite, Chirawa has been started 

but all necessary process including conducting a baseline survey, ensuring 

waste stabilization and implementing bio-culture and aeration before 

processing the waste is not being followed. 

vi. Ambient air quality monitoring is not being carried out at dumpsite. 

vii. On-site monitoring of methane emissions is not done. 

viii. There is no SLF at Chirawa. 

b) Taranagar 

i. There is no processing of solid waste in Taranagar and 100% fresh waste is being 

dumped at the dumpsite. 

ii. Biomining proposed to be started after August 2024. 

iii. Fire incidents have not been reported during last 5 years in Taranagar. 

iv. Ambient air quality monitoring is not being carried out at dumpsite. 
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v. On-site monitoring of methane emissions is not done. 

vi. There is no SLF at Taranagar. 

 

D. Thereafter, Hon’ble NGT vide order dated 27.09.2024 has directed the following: 

• “Learned Counsel for Respondent No. 2-CPCB, Respondent No. 3- Maharashtra Pollution 

Control Board, Respondent No. 4- Gujarat Pollution Control Board and Respondent No. 8-

State of Gujarat and Respondent No.5-Rajasthan Pollution Control Board seek time for filing 

of action taken reports. The same be filed at least one week before the next date of hearing 

fixed.” 

E. In compliance to above-mentioned order dated 27.09.2024, action taken report is being 

submitted by Regional Office, Jhunjhunu. 

 

2. ACTION INITIATED BY RPCB, RO JHUNJHUNU 

 

A. Letter to Nagar Palika, Taranagar, & Nagar Palika, Chirawa 

 

As per directions by Hon’ble NGT vide order dated 19.3.2024 regarding “compliance of 

sites with Schedule I of Solid Waste Management 2 Rules, 2016 (hereinafter referred to as ‘MSW 

Rules, 2016’)” a letter dated 23.05.2024 was issued to physically submit the action taken 

till date by the concerned Nagar Palikas in compliance of SWM Rules, 2016 (Annexure 

A) to which replies were submitted dated 28.05.2024 (Annexure B-1 & Annexure B-2), 

respectively. 

 

B. Letter to director, DLB 

 

Letter to the Director of DLB was issued requesting to direct the concerned ULBs to 

ensure the compliances of MSW Rules, 2016 and to apply for Environmental Clearance, 

if applicable. (Annexure- C) 

 

C. Inspection of MSW Sites: 

 

The Municipal Solid Waste (MSW) sites of Chirawa (Jhunjhunu district), Jhunjhunu, and 

Taranagar (Churu district) were inspected on 25.06.2024 by officials from the Pollution 

Control Board, Regional Office, Jhunjhunu to assess compliance with waste management 

regulations.  

 

During the visit of dump site of Nagar Palika Chirawa, municipal solid waste (MSW) it 

was observed that segregation and processing at the dump site were temporarily halted 

due to the expiration of the previous tender. A new tender was informed to be allotted 

soon. Approximately 16 MT of solid waste per day was collected from the Chirawa 

Nagarpalika area is being dumped at this site as informed by the representative (latitude 

28.263946, longitude 75.640626). Local bodies headquarters, Jaipur gave work order to 
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M/s. M.K.G. Computers, dated 22.09.2023 for Chirawa Nagar Palika, for the processing 

and disposal of legacy waste. The contacted representative informed that approximately 

900 MT of legacy waste per day was being processed. During the visit, fresh municipal 

solid waste was observed dumped in heaps on one portion of the total land, separated 

from the legacy waste. No stagnation of leachate noticed at the dumpsite. According to 

the individual in charge of the site for the purpose of biomining of legacy waste, no 

leachate was generated due to the high temperatures observed in this region. However, 

no leachate management was adopted. Powdered culture was informed to be mist-

sprayed for stabilization. RDF material was found segregated and informed to be sent to 

M/s Green Gene Recyclers Pvt. Ltd., Chittorgarh, Rajasthan. No records of quantity of 

RDF waste sent was provided during inspection. No fire incidents were noted during the 

inspection. However, the unit was instructed to take necessary precautions to prevent 

fires and to provide fire safety equipment on a permanent basis, as per CPCB guidelines. 

The unit has also been instructed to develop a sanitary landfill site and a bio-composting 

site at the earliest. 

 

The dump site of Nagar Palika Taranagar was also inspected on June 25, 2024. During 

the visit, municipal solid waste (MSW) segregation and processing at the dump site was 

not carried out. Approximately 11 MT of solid waste per day was collected from the 

Taranagar Nagarpalika area was being dumped at this site as informed by the 

representative (latitude 28.654262, longitude 75.069032). Local bodies headquarters, 

Jaipur gave work order to M/s. M.K.G. Computers, dated 22.09.2023 for Taranagar Nagar 

Palika, for the processing and disposal of legacy waste. Bio-mining was not yet started. 

No stagnation of leachate noticed at the dumpsite. According to the individual in charge 

of the site for the purpose of biomining of legacy waste, no leachate was generated due 

to the high temperatures observed in this region. However, no leachate management was 

adopted. The dumpsite had wall on one side; however, the remaining sides remained 

open. However, the waste was even found outside the wall boundary. During the visit, 

fresh municipal solid waste was observed dumped on one portion of the total land, 

separated from the legacy waste. No fire incidents were noted during the inspection. 

However, the unit was instructed to take necessary precautions to prevent fires and to 

provide fire safety equipment on a permanent basis, as per CPCB guidelines. The unit 

has also instructed to develop a sanitary landfill site and a bio-composting site at the 

earliest. 

 

D. Issuance of Show Cause Notices: 

 

Based on the inspection findings, Show Cause Notices highlighting deficiencies and non-

compliance issues were issued to the concerned Nagar Palikas. The notices were issued 

vide letters dated 02.07.2024. Copies of the notices are attached as Annexure D-1 and 

Annexure D-2.  
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E. Submission of Replies to Show Cause Notices: 

 

The concerned Nagar Palikas submitted their replies to the Show Cause Notices where 

they requested provide additional time to ensure compliance. The responses were 

received via letters dated 22.07.2024 and 31.07.2024, respectively.  

 

F. Ambient Air Quality Monitoring: 

 

Ambient Air Quality Monitoring was conducted at the MSW dumpsites. The analysis 

reports of the air samples collected are attached as Annexure E-1 and Annexure E-2. 

 

G. Present Status Report and Compliance Action Plan: 

 

The concerned Nagar Palikas were directed to submit a Present Status Report on the 

observed deficiencies from the site inspections and the non-compliances noted in the 

Joint Committee Report (Annexure F-1 & Annexure F-2, respectively). 

The report shall include detailed corrective actions taken, supporting evidence, and an 

updated compliance plan with timelines for achieving full compliance. 

 

 

 

                                                                                                     (Sudheer Yadav) 

                                                                                                    Regional Officer 

                                                                                                      RSPCB, Jhunjhunu 
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qfTn g'e ig* .1*. +t Ot*o fr,
oil and Natural Gas corporation Limited

Oftice of Asset HSII, Assam Asset
3TI det, &d dffig, R1_qqTTR 785640

Itrl [.']eep, Ccntral Workshop, Sivasagar _ 7gS 640

Date: 1 1 .01.2025ITiIe No.: AA/ SVS/ AI-ISE/ RT.o M/ 2024_25

File Ref. No. : A) PCRA mail with Subjcct IIcad - ,1{on'ble NG
ws ite,m titlc'rl

4-req'- dzrted
09.0 I .'2025

With reference to the mail mentioned above, following is submitted from 6NGCAssam Asset in respect of the attached conclusion ..pn.t for your kind information:

1' State of the art flare systcm is installcd in I-akwa, Lakhmani and Rudras agarArcas; and installation of thc samc is undcr progrcss in all the GGS/GCp ofGeleky Arca of Assam Assct, ONGC

2. The processes adopted in ail the installations are
no release of methane gas into the environment.
are utilized effectively in the form of internal use
sales to Consumers.

Further, Onlinc Ilydrocarbon Gas (Mcthanc)
areas of all installations of Assam Assct to
methane gas.

All the equipment and pipclines
replaced as per thc schedulc to
accidental methane gas release.

optimizcd such that there is
All the produced natural gas
as fuel, gas lift for wells: and

dctectors are installcd in pro_cess
detect any accidcntal release of

arc marntained (pigging, patrolling etc.) /
cn surc system inte grity and to avoid arry

pipclinc rcvamping pro..lects to avoid anv
to atmosphcrc.

3.

4.

5 Old pipe lines arc rcplaccd u ndcr
accidental release of methane gas

Page I of I

Annexure VII H
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Ir the matter of O.A. lYo.247120241. teEardltrg the news ltem tltled
"Ahmcdabad s[rat landfills among wotst three methatre hotspot3 ln

Indla" publtshed on 7th Februarv 2024 h Tlmes of Itrdla.

Compllance & Actlon TakeD Report

Background: In response to the suo-motu cognizance taken by the Hon'ble
National Green Tribunal (NGT) order dated 19th March 2024 (O.A, No.

24712024), regarding the news item tided "Ahmedabad Surat landlills
among worst three methane hotspots in India" published on 7tl1 February
2024 in Times of India, the Hon'bte NGT took note of the high levels of
methane emissions identified in various parts of India, particulatly from
landfills and oil & Gas facilities. The Indian Institute of Remote Sensing
(llRS) and Indian Space Research Organisation (ISRO) identified several
methane hotspots in four states, including locations in Rajasthal. The
hotspot in the Barmer district was specifrcally related to Oil & Gas facilities.

Flndlngs: The IIRS report provided GPS coordinates of t}Ie hotspots in the
concerned regions, which were then cross-verifred with the GPS locations of
the Oil & Gas (O&G) facilities.This comparison helped in identifying O&G
facilities near these hotspots. The hotspot of high methane emissions
identifled in the IIRS report for Barmer district was found to be in proximity
to the Oil & Gas facilities operated by M/s Vedanta Limited (Cairn India) at
the Aishwarya NA 01 & AwP 08 (ABH Facili9 located at village Kauka
Khera, tehsil & district Barmer. The GPS coordinates for the Aishwarya well
Pad locations are:

. Aishwarya NA 01: Latitude 25'54'12.67" N, Longitude 7l'34'21,75'E

. Alshwarya Wetl Pad Oa (AU,P 08): Latitude 25"54'20.42" N, Inngitude
71"34',7.34', E

Actiors Taken:

1. Assessmelt of Methane Emlsslonl
The hotspot in Barmer was specifically linked to the O&G
facilities operated by M/s Vedanta Limited (Caim India) at
Aishwarya well Pad NA 01 and AWP 08 (ABH Facili9
A thorough assessment was conducted compaiing the location
of the methane hotspot with t-l.e facilities' operational sites,
confirming the proximity of high methane emissions to these
sites.

2. Cons€Et Status (For Crude Oll' Natutal Gas):
Alshlrarya well Pad NA 01: Consent to Opetate - File No.

F(HDF)/Barmer lBaffner)16163(1)l2O2O-2o21'14145-4147
lvalid: L5l lO /2O2O to 30 /o9 /2025).
Aishwarya WeU Pad 08: Consent to Operate - File No.
F(HDF)/Barmer lBarrnerl I 16ll) /2Ola-2O19 1224A-2249 &'

Expansion Coflsent to Operate

1

F(HDF)/Barmer
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lBarmer) / 6 L64\1) / 2O2O-2O21 I 397 4-3976 (Valid: Ol I 02 I 2)24
to 3l lOl /2029 & Expansion O 1/ 04/ 20 20 to 31 l03 /2025).

3. Methane Gas Generatlon and Flarirgt
Total produced associated gas from AWP a and NA :l

approximately (Annual average till date) -281754 SCM/da],
which around 187o is methane, equating to "52,715 SCM/
This gas is being flar:ed through an adequate flaring
which includes:

. Enclosed Ground Flare (EGF)

. Ground Flare

. Vertical Flare (The.mal Oxidizing)
o ln normal operation, associated gases are flared

Enclosed Ground Flare, while the other two flaring
used in emergencies or during maintenance.

through
system

o The associated gas, which contains -80-85o/o COu and 15-
hydrocarbons, is flared after rnixing with fuel gas from
Rageshwari Gas Terminal {RGT), ensuring complete combu
and avoiding cold venting.

4. Mtttgatton Measurea to Reduce Organlc Emissions
Methane:

o The produced associated gas containing high levels of C
being separated and flared after proper combustlon. The

ls
of

the

tl.e
are

CO2 content {>80%) is mixed with fuel gas to ensure com
combustion and mitigate cold venting.

o The designed flaring system (EGF, Ground Flare, arld
Oxidizer) ensures that methane and other hydrocarbons

ral
are

properly cornbusted, minimizing the release of untreated
irto the atmosphere.

5. Methare Detectlon and Moritorlng:
o Metllafre gas detectors are installed at critical locations:

. T\,!o methane gas detectors are installed at each
location.
Open path gas detectors are installed at promi
locations such as PLR, Separation, and Manifold area
Cas detectors in the EGF Flame Front Generator
monitor hydrocarbons.

. Temperature sensors are also installed inside the
combustiort zone to monitor combustion
and ensure optimal operation.

o No reportable fire incidents have been reported
ABH ir.r ttre past flve years.

Ambietrt Alr Quallty Monitorlag:

tempera

lete

GF

at Aish

6.
o Ambient Air Quatity monitoring was conducted at Aish

Well Pad NA 01, Aishwarya well Pad 08, and Aishwarya
Pad 06. The monitoring results, as of 09/01/2025, indicate
the parameters for NO2, SOz, and PMlo are within
piescribed environmental norins.

the

2
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The ambient Air Quality report and Inspection report dated
ogloll2o25 is enclosed and collectively marked as annexure

Mudclpal Solld Waste Man geDent Slte located at Barmct:

1. Locatlon altd w.ste AccuEulatlon:

o The Barmer Municipal Council operates a municipal solid waste

dump site situated at Gehu Road, Ba.rmer, with an accumulated
waste volume of 105,954 cubic meters {CUM). It is pertinent to
note that no Sanitary Landfitl (SLF) has been established at the
site.

2. Inspectlon alrd Issualce ofNotlce:

o An inspection of t}Ie site was conducted on 19106/2024'
wherein several deficiencies were identifred. Consequently, a

formal notice was issued to the Commissioner, Municipal
Council, Barmer, oo 09l07l2024, highlighting the noo-
compliance with t}le provisions of the Solid Waste Management
RuIe;, 2016, and requesting remedial action. Copy of notice
d^ted 09 /O7 12024 is enclosed and marked as Anne'<ure T|''

3. Appllcatlon for coltscrt to Establlshi

In compliance wit]. the notice, the Municipal Council submitted
an application fo! consent to establish t-I.e following facilities:

. A Compost Unit with a proposed capacity of 10 00 TPD

. A Legacy Waste Plant with a proposed capacity of 3o0.OO

TPD.
. A Material Recovery Facility (MRF)

capacity of 40 TPD.
with a proposed

o The State Pollution Contiol Board, vide Order No. 11107
1lll1l2}24, granted approval for the establishment
aforementioned facilities.

dated
of the

4. Furtber Dlrectlons fot CoElrtlarrce:

a On 13lOt/2025, this office issued a Direction to the
Commissioner, Municipal Council, Barmer, mandating the
submission of an application for Consent to Operate the
aforementioned facilities and to ensure full compliance with the
directions issued by the Honble Tribunal in this regard. Copy of
direction letter is enclosed and marked as Ainexure C'.

EnvltoaDental CoEpens.tloD and L€gal ProcecdhgE:

3
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Pursuant to the non-compliance witi the statutory
the State Pollutiofl Control Board imposed an
Compensation amounting to Rs. 13,50,800.00 upon
Municipal Council on lA/0212022 and also recovered the
Copy of direction letter is enclosed and marked as
Additionally, a prosecution was instituted against
Commissioner, Municipal Council, Barmer, under Secti
read with Section 19 of the Environment (Protection) Act,
and under the Solid Waste Management Rules, 201
violations thereof. The prosecution was fled in the Court
ChiefJudicial Magist ate, Barmer, on 24/

,D'.

the
15

for
the

4
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,n,

Format for Citics having O&G sites: Onshore

edanta Limited, Caim oil & Cas

ishwarya NA 0l & AWP 08 (ABH Facilitv)

llage - Kau Ka Khera, Tehsil & Districl _ Barmer Rajasthan

Nrme & Address ofthe O &
G Unit with contact details

.1 r.

A-la Lat-551rr'6i'N L"ng - 7l'34'21.75"E

WP 08: - Lar - 25"5'1'20.'+2"N Long- 7l'14'7.3'1"E

Lnt, long of site

09-lanuary 2025

WcllPrd \A 0l -

. File No.- F-(HDI:)/Barmer ( Barmer)/6163( I )/2020-

202114],45-4147.
. Valid: - l5/10/2020 30/09/2025

riya wcll Pad 08 -

. File No. - F(HDF)/Barmer (Barmer)/l6( l/2018-
201912248-2249 & Expansion CTO: -F(HDF)/Barmer

(Barmer)/6 I 64( I )/2020-2021 1391 4-39'7 6.

. Vali.l: - 01/OZ|2O24 3l/01/2029 & f,xpansion 0l/04/2020

to I l/03/2025

aTo/CTE/Authorization
givcn by SPCB.
: Dctails *ith validity status

S. l\*o.
Remrrks

t.
2.

State Name
-ity N"-"

l.

4.
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l\lrthanc gas g0nera(ion
(SpcciI the hlesl
qurnti!-)
Conversior to production (ol,

Utilization)
lhlance- Y" Disposed to the
enlironment.

l. Flaring
2. other purposes

- -281?54 SCM/daI (AwP 8 - \A-lr. whirlh contains

Mcll-arc.nolc "" - 18"" and in rol' 50715|SCM'DaY'

bcinu 0Jrrd lhro,r-h Jc.lrulc 'l"r;ng ')r'l'1n $ilh

a.Ilri.rr,l bu-nirr- introJuc(J thro rgh luel ga) ror'('e lrorn

T.trt p-,l,rce,l ,q.sso"iatc (;as (annual a\trrgl: till date)i

RCI'
No utilization of produce associated gas due

COr contcnt (-80-8570)

high

Watcr sxlurirlcd gases srrch t's 80_859'; COr 'rn(l
20% lighlcr hldrocarbons S ses rre associirr'(l

.rtil(.,., r.,.' .l( A 'l $.r r\.r l:< J \i ns"r
This associated gas conlainin8 hiSh COr (>8

\eparal(d and llared lhrough de\iEned ndrrng

proper Lombu5tion lhc lL,el gas i\ mr\rnts

complc{c combuslion.
There arc three types ol Uaring in Aish

Enclosed ground flare (ECF). Cround uarc

flare (Thermal Oxidizing). Mostly, the produc

gases b€ing llared through tCF. bul i

em(rg(n() srrppon. $hen LCI- undcr rnarr

(,r., "r I .,r( di l'r(.-..' U\rJi,'(r 'l')'
oparalcLl.

-15,
ong wilh
& ABH),

,) is being

.l\:iocialcd

so being

) is bein!
\slcm. For

ll\c.1

__l

aboul -15'
along wilh
r & ABH).

llleth:rne detoclor
(Ycs,4,{o)

instrlled To rnonilor hydrocarborls gases ihe 8as detcclo

ECF Flnnrc [\onl Cenera(n area.

To nronitor the lemperaturc thc sensors are ins

E0l:combuslion zone.

inslalled tbr each well.
. Al prominenl locaiion (l'l-R. Separation & Ma

- Open path Cas deleclors also inslalled to nlo

hldrocarbons.

There has becn no reponable llre
Field in the hsl 5 r"cars.

irrcident at Aish$

Al each $cll head localion 0? Melhane 8as

ilbld are.r )

Walcr saluraled Eases such as 80_85% C(): rn

20% lighler hydrocarbons Sases are associate'l

crude;il liom the Aishwariya tield (Aishwarl

This rssocinlcd gas conl.rir)ing high CO: (:8
separaled and Ilared through designed flaring

proper combustion lhc luel gas is mi\in
complctc combustion.

\litigation mcl!\ures taken
lbr reducti{}r in 0rganic
rmissi{)n including mcthane

Fire incidenl !t site in last 5

]ears
(lf ycs, mention thc Year
& reason for lht firt)

I

t
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I0. Emergercy plan for fire
prcvenlion
(Onsite & Offsite wilh detsils)

Yes, they have onsite and offsite emergency plan for fire

Prevention.

I t. OCENTS inslollcd & connectcd
to
CPCB,/SPCB Se--tr (Yes/No)

No

12. Ambienl air qurlity
moIitoring with
standards
(Reccnl dats & Complisnce of
the
oarametcrs)

Yes, being monitored. results arc annex. RSPCB monitoring
repon is enclo6ed.

13. Any o(her information

Dr. Harish Parihar
Jr- Scientific Officer Jr. Scientific OU'icer
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FORM . X

RAJASTHAN STATE POLLUTION CONTROL BOARD

REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Repo( No. I 1105

Report On : '!0/01/2025

I hereby certify thal I Dr' Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

ofsection29oftheAir(Prevention&controtofPollution)Act,1981receivedon
the 1oto1l2o25 from Harish Parihar, JSo, Balotra 'RSPCB 

Balotra a sample of Ambient Air

Quality of l\/1/S Vedanta Limited' Cairn Oil and Gas(Old Name Cairn lndia Limited (Aishwariya

Field); , Plant - , , Tehsil- Barmer, Districl- Barmer Collected from Ambient Alr quality

moniioring of Aishwarya well pad no-08 Collected on 09/Ol/2025' The Sample was in a

condJion fil lot analysis as repoieo below :-

lfurthercertify that lhave analyzed the aforemeniioned sample on 10/ol/2025 and declare the

be ow

The condition of ihe seals, fastening and container on receipt was as follows : lntact

Signed This On'10/01/2025
Dr. Naraln Bhoot

BOARO ANALYST

Raiasthan State Pollution Control Board

Regional Otfice Balotra

Regional office,Rajasthan state pollution conkol

goard,Jasol phanta,OppJDVVNL office,Jasol

Road Balotra District -Balotra

Phone: 9667576064

Fax:9667576064

S, NO, Resu t

1 Nitrogen Dioxide as N02 Pg/[,'13 20.3

2
Particulate Matter (PN,'1 1 0)

pg/m3
91

3 Sulphur Dioxide as SO2 ug/m3 5.4

SignatureNot Verified
o,oirarv son-Et bv iararn Ehoot
a;le )o2i.o1j018.20 12 tsr
Reason SelfAttdsted
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FORM . X

RAJASTHAN STATE POLLUTION GONTROL BOARD

REPORT OF THE STATE BOARO ANALYST

(See Rule -'10)

Report No. : 1106

Report on : 10i01/2025

I hereby certily lhal I Or. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

oI Section 29 of the Air (Prevention & Control of Pollution) Act' 1981 received on

the 10/01/2025 from Harish Parihar, JSO, Balot.a ,RSPCB Balotra a sample of Ambient Alr

Quality of M/S Vedanta Limited, Cairn Oil and Gas(Old Name Cairn lndia Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer Collected from Ambient Air quality

monitoring of Aishwarya well pad no'NA-o1 Collected on 09l01l2o25 The Sample was in a

cond(ron fit for analysis as reported below :-

lfurlhercertifythatlhaveanalyzedtheaforemenlionedsampleonl0/01/2025anddeclarethe
ult of the analysis to be as below:

The condition of lhe seals, fastening and container on receipt was as follows : lntact

Signed This On 10/01/2025

Dr. Narain Bhool

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Offlce Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJDWNL omce,Jasol

Road Baloka,District _Balotra

Phone:96675760&

Fax: 9667576064

S. No. Pararneters Result

Nitrogen Dioxide as N02 Pg/N43 21.2

2
Particulate N.4atter (P[.4 1 0)

pg/m3
64

3 Sulphur Dioxide as SO2 ug/m3 5.6

Sionature Not Verified
oiqiarry s,en6ylararn ehoot
D:re 2025 01 lyla:21:43 IST
Re.ason selrA$led
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARO

REPORT OF THE STATE BOARD ANALYSI
(See Rule - 10)

ReportNo.:,l,l07

Repori on | 1010'112025

I hereby cerlify that lDr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on

the 10/01/2025 from Harish Parihar, JSO, Balotra ,RSPCB Balotra a sample ofAmbient Air

Quality o{ M/S Vedanta Limited, Cairn Oil and Gas(Old Name cairn lndia Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer Collected from Ambient Air quality

monitoring ofAishwarya well pad no-06 Collected on 0910112025. The Sample was in a

,:ond tion fit lor andlysis as reooleo bclow :_

lfurther certlfy that lhave analyzed lhe aforemenlioned sample on 10/01/2025 and declare the

The condition of the seals, fastening and coniainer on receipt was as follows : lntacl

Signed This On '10/01/2025

Dr. Narain Bhoot

BOARO ANALYST

Rajasthan State Pollution Control Board

Regional Office Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJOVVNL offi ce,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 9667576064

result ofthe analvsis to be as bek

S. No. Resu t

T Nitrogen Dioxide as N02 pg/l\43 19.9

2
Particulate Nratler (PM10)

pg/m3
89

3 Sulphur Dioxide as SO2 ug/m3 5.s

Sionature Not Verified
,,niu,, onn={ir}u,u,n tnoo,
Drre 2025 01 1o.lA:22 47 tSI
Roe.aron serrATtred
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule -'10)

Report No. : 1106

Report On : 1010112025

I hereby certify thal I Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on

lhe 10/01/2025 from Harish Parihar, JSO, Balotra ,RSPCB Balotra a sample of Ambient Air

Quality of M/S vedanta Limited, Cairn Oil and Gas(Old Name Cairn lndia Limited (Aishwa.iya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer Collecled from Ambient Air quality

monitoring of Aishwarya well pad no-NA-o1 Collecled on 0910112025. The Sample was in a

condition fil for analysrs as reporled below '-

I furlher cedify that I have analyzed the aforementioned sample on 10/01/2025 and declare the

is to be as bel

The condition of the seals faslening and container on receipt was as follows : lntact

S qned This On 10/01/2025

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan Stale Pollution Control Board

Regional Offlce Balotra

Regional office,Rajasthan slale pollution control

Board,Jasol phanta,OppJDWNL offlce,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Fax: 96675760

Siqnature valid

ffiffi"*-'

result ol the a stobeas

S. No. Parameters Result

1 Nitrogen D oxide as N02 pg/M3 212

2
Particulate N,4alter (PM1 0)

pg/m3
64

3 Sulphur Dioxide as SO2 ug/m3 5.6
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FORM . X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule -'10)

Report No. : 1107

Report On : 1010112025

I hereby certify that I Dr. Narain Bhoot, State Board Analyst duly appo nted under sub Section(2)
of Section 29 of the Air (Prevention & Control of Pollution) Act, 1981 received on
lhe'1010112025 from Harish Parihar, JSO, Balotra,RSPCB Balotra a sample ofAmbientAir
Quality of M/S Vedanta Limited, Cairn Oil and cas(Old Name Cairn lndia Limited (Aishwariya
Field)) , Plant - , , Tehsil- Barmer , Oistrict- Barmer Collected from Ambient Air quality
monitoring ol Aishwarya well pad no.06 Collecled on 0910112025. The Sampte was in a

cond lio,1 ll lor analysis as repoied below -

I furlher certify that I have analyzed lhe aforementioned sample on l0/01/2025 and declare the

The condrtion of the seals, fastening and container on receipl was as follows : lntact

Signed This On 10/01/2025

Dr. Narain Bhoot

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Offlce Balotra

Regional office,Rajasthan state pollution control
Board,Jasol phanta,OppJDWNL omce,Jasol

Road Balotra,District -Balotra

Phone: 9667576064

Faxr9667576064

Sionature valid

ffi'ffi"'l='

resulloflhe analvsis lo be as bel

S, NO, Parameters Result

1 Nitrogen Dioxide as N02 pg/N43 19.9

2
Particulate [4atter (PN410)

pg/m3
89

3 Su phur D oxde as SO2 ug/m3 5.5
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FORM - X

RAJASTHAN STATE POLLUTION CONTROL BOARD
REPORT OF THE STATE BOARD ANALYST

(See Rule - 10)

Report No. : 1105

Report On : 1010112025

I hereby cert fy that I Dr. Narain Bhoot, State Board Analyst duly appointed under sub Section(2)

of Section 29 ol the Air (Prevention & Control of Pollution) Act, 1981 received on

the 10/01/2025 from Harish Parihar, JSO, Balotra ,RSPCB Balotra a sample ofAmbient Air
Quality of M/S Vedanta Limited, Cairn Oil and Gas(Old Name Cairn lndia Limited (Aishwariya

Field)) , Plant - , , Tehsil- Barmer , District- Barmer Collecled from Ambient Air quality

monitoring of Aishwarya we,l pad no-08 Collected on Ogl01l2O25. The Sample was in a

condition l,t ror anarysis as reporled below -

I furlher certify thal I have analyzed the alorementioned sample on 10,/01/2025 and declare lhe

ls to be as below

The condition ofthe seals, fastening and container on receipt was as follows : lntact

Signed Thls On 10/01/2025

Or. Narain Bhoot

BOARD ANALYST

Rajasthan State Pollution Control Board

Regional Offlce Balotra

Regional office,Rajasthan state pollution control

Board,Jasol phanta,OppJDWNL office,Jasol

Road Balotra,Dlstrict -Balotra

Phone: 9667576064

Fax: 9667576064

resull ol the analys s lo be as

S. No. Result

1 Nitrogen D oxide as NO2 pg/M3 20.3

2
Particulate Matter (PM10)

pg/m3
91

3 Sulphur D oxde as SO2 ug/m3 5.4

Siqnature valid

ffiffi":*'
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A",-"-<.*',r\- | B I

(d-mq 6lzfu)
{lrrEra {rar rr{rq ft{irq dr6T,rrftd{r

Rajasthan State Pollution Control Board, Balotra
---.ElEru-w

oat"a, 5a\.1tt r-.1Ro/RrcB/BLT/ccn-92/ lllo - t'll2-
CoEaLalolart
Iu.dctFl CoElcll,
BarEGt

Sub: Noticc for Non-comPliancc of provisions of sotid wast' MaT aSEanent
--- ilies, ioro .tta Water (Prevention & control of Potlutionl Act-1974'

;a;-( ;;6t & conuol of Pollutionl Act'lgEl and Environmcnt

Protcction Act. 1986'
R"f, l.;;;;;'ilai ordcr dated 14 /o7l2o2r in thc mattcr of OlL no'

38/2018.
z. i""1ttri-lrct order &ted oalo7l2o22 in the mattcr of O'A' no'

42l20ralczl.
s. H""tbt"-i{cli ordcr dated l5/@12o22 in the maitcr of o-A no'

606/2018.
4. H;;bl" NCT ordcr dated' lglo3l2o24 in thc mattcr of OA no'

247 /2024.
5. Ltter islued by this oltrc! dslted 19/0912023' Ollv2l2o24 A

27l03/2024.
O. i"Jp."h." ""ti"a 

out by the state Board olfrcial on 191061202+ of

MsW digPosal site'
?. Ambiena Air moni@nng carried out by (he Stetc Eoard ofncial on

23l06/2024 of MSw disPosal site

c ;tt.,' is",r.d oo ulbz lzoze by the statc Board to LsG'

Dcpattment-
Sir,
i.'*n..."", thc warer (prevention 6nd conr.ol of pollution) rtct 1974
' 

fi"*trJ,., -*t* to aa the 'water Act') has comc inro forc' in gholc of thc

Statc of Ra.iaslhan w ...t 23I03Irs74'
2. And whcrcas, the Air (Prevention & Conttol of Pollution) Act' l9El
- 

ti.r"i""fa, ""ff.a 
a8 'the Air Act') has come ittto forcc in whole of thc Stat' of

Rqja8i}lqn w.e.l 16/05/ 1981

3. ;t;;:;"" tltc Solid wastc Managcment Ruler (hercinafter catbd ag tlrc
-- ln f."'t have be.n cnacled by Ministry of Envitonmcnt-' forelt.and clirDAte

*."g"", Ca, New Dclhi in exercis' oi power confcrrcd upon it 
'undcr 

thc

Act, with a vicw io cnsurc proper managcrDent' handling- and- dilpolal of

.-.,rri"ipa *ta *u"te and thc Rulcs c€me into lhe forcc on O8/fi/2o16'

4. And whcrca! thc Environment {Protectionl Act' 1986 fao 
bcel clctcd for

the protecdon and improvement of eovironmcnt and for rnatter conncctcd

Jifrifi. *. "".. in the effect in whole of lndia on l9l t 1/ 1986'

5. And wher€as thc Rulcs c''t r dEty ol tha Iudolpd lntiodty or
" ;-..;;;;tr.aour.v to oetc u rpeucettor 3 A:^-Y.:'**

do-* a gaf,f.t/ Co"'nt to oP'r't' !r tell u lE'tiorltrtto!'
6. ;d ;.; thc provision of clausc (hl of scction l5 of the Rule! oakc!

cverv Municipal Authorily re3ponsibte to sct up matcrial reclvcry-facilitic! ot

=#;'slo-di".ititit" 
*i'rt sullicient spect for sorting of tlcvclibL

6lruta.fillrE,tu*r
lrtttE rll''iti'o.lm'rtlLr'dEll.ror'lli

tJt rc'b'lottr'erti"L'di
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(qf*-q.6fu
{irgra {G?I r$si fr{iTsl Xgfl,ardrd{r

Raiasthan state Pollution control Board, Balotra

(Regional office)

--.Eiir$!$-w\E
materials to facilitate the collection of segregated recyclable waste

paper, metal, glass etc. from the source of generation or from

Recovery Facilities.
7. And whereas it is pertinent to mention that possibility of fugitive air po

Authorities in the State for implementation of SwM Ru1es,2016.
12.And whereas in view if power vested under section 5 of EP Act, 1986 l

with notilication No. 327(E) dated 1Ol04l2OO1, it is directed tltat-
i. Municipality shall apply and obtain the Consent/Authorization

the State Board for atl installed/operational MRF/
sites/Substation in their respective aieas.

ii.To ensure proper transportation, segregation, sorting,
disposal of Municipal Solid Waste at the site of MRF's to con
outr:ageous diseases.

iii.To ensure the fugitive s]I emission and water/leachate
generated at the site meets the prescribed standards as per W
Acts alld schedule-Il of the swM Rules.2o16.

I3.And whereas it is also pertinent to mention that in the matter of
appllcatton ao. 38/2018 Ilrtach Chspter V/s st.te'of R4eEth.r
whtch ts related to Bermer Dlstrlct, the Hoa'ble TrlbuDsl vtde
d^tcd l4l0ll202l h the aatter ol mlscellaneous appllcatlon
the Stato Boerd h.s pasced the fouoslng dLectlotr:

"3. Sectlor! t6(1) of SoUd Waste Mqnegemettt Rulea,
provlde8 to enlorce thes€ Rules h theLi reapectlvc st.te thtough
Bodlea alid rerlew lEpleaeltqtioD of these rules at-least twlce a
cloae coordlnatlon rlth coacctned DLeetorate of M

c+dsi'cl,q*6+s, fufl d-tr{r
itrflltc wMrw.environment,ralasthan,qov.in

t*a[: ro.balotara@rmeil.com

as
rial

and genemtion of leachate ftom the waste ca-nnot be ruled out duri the

rajny season while operati$g such facility
8. And whereas an interdepartmental meeting was held on OA/O3/2O21 the

RSPCB Head Office under the Chairmanship of Chairperson,
LSG artd other departments artd it was directed to
consent/authorization lor the installed/oPerational MRF& MSw sites

the provisions of Water & Air Act and SWM Rules, 2016.
9. And whereas it has come to Notice of Board that you have still not

authorization froIn the Board, which is Non-compliaice of the
SWM Rules.

'ead

and
the

any
lAjr

1o.And whereas MoEF, Gol, New Delhi vide notification No.327(E) liFted
lO lO4 l2OOl has delegated the power vested in it under section 5 of EiPl Act
to Chairman, RSPCB to issue directions to any person, o{Ilcer o. authorily in
addition of its power and performaflce oI function undet SWM Rules, 2015.

ll.And whereas Central Poilution Control Board had issued directiorlr$ to
Chairperson, Rajasthan State Pollution Control Boald uttder Section 1tl'(l)(a)

of Water Act, 1974 and section 18(1)(b) of Air Act, 1981 vide its letter rlllted
1ol11l2)l4 stating that RSPCB shall issue direction to all the Munl,<]ipal

by

16
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{rd-grfi {rq g-{{ur fr{i"qr }i5d,qr*d{T

AdDlni.tt tion or SGc.lt ry Ia ch.tgc of 8t'tc Utbdt Dcv'loPacDt

DepattmGlt altd at& to aoDltol Gttvltoaicatd 't'adrrdt 
rnd

.dhcrcncc to coldltlolt .! .PoclAGd undor thc 'ch'dulc 
of ttc a\ct 'nd

to al.o to e,(.Dhe tbc P.ottosal for Ptovlslor ald EaLc tuch 'nqultlc'
.. dccm ,lt. Sub'cLu.c 5 of .cctlon 16(l) Ptovldc' th't tic St'tc
PoUuttor Cortrol Bo.!d or the PoUutlo! CoDtrol Coaralttc' !o'y gtv'

Dltoctlon to local bodlG. for s.,c ha!dll'8 'ad 
d&po8al of dorncstlc

h.r.tdou. ?acte dcPo.ltcd by th. waat' GGaet'tot ot Hezardous w"t'
Dcpoattloa Factlltlca. SlElLi Provt'lont h'v' bc'n l"owl&d ln Pls'tlc

If.lte (U.lr.gcaeDt & HandUDg) Rulcs' 2016 tld othcr Rulcs and thc

St tc Pollutlon Conbol Boud h.s becn oapowercd to erecute thcac

rulct a8d gutdclLoet to Protcct thc clvlro'E 't'
4. Accordhgly, the St8tG Pollutloa Conttol Bo'td l. dlrcct'd to

executc and €afolce thc Rulc of I!9, " cont'lncd llt thc EnvltonD'at
(Protcctlo!) Act, 1986, wlthLE thctt rc'I'€ctlvc JurLdlctlon t!
rccordancc glth Ld'

14.And $ hcreas tloa,ble I{.tlonr.l Grecn Trlbunrl, Hactpd D'nch tD O'A'

\o. 42l2}la (CZ) Yathov8sdhr! Shsndtly' V/t at'tc of Rdr'thrn A Ort'

Ha. Lluc .n otdcr oE O8/o7 l2o2O th.cl:

'st.t. Pollutlolt Control Boerd tt dlrcctcd to taLG ' 
rGrncdlal

ilclauacs end elso to lssue show caus€ notlc6 and procoed to l6cover

thc €lvltonmGatal coaPonaatlon fol thc tror_coapli'nce of the otder'

.nd iulc. .trd lD vloLtlon of the 'ctlvttL' 
colttEltt'd by thc local

authorltics."
l5.And whereas it ia also pertincnr to mendon that in rhe matter of Orl8lnd

.ppltc.tloa tro. 60612018 in Rc't'cct of RrJs'th'!' thc Iloltlc Trlbut'l
ii. o.a., &tad t,5lo9l2o22 ln thc E ttc' of El.cclhncou'
eppUc.tloa flLd by th. St tc Bottd h's pst"d thc folloEhg dlrcctjon:

"2. A[ St8tG8/uTs srd thrk SBcB'/FCct havc totdly tglor'd

thc lEptov.Ecnt of cdlthg oPr! duaP'' du' by 3l-122OOf
aho, itue S.cret rlc! to thc Govcrnacltt coacctacd thdl b'
rcsPoDslbL fot tnoEltorlng thc Progrert ard l'sutag ltGc""ty
diicttona to the Pollutlon Colttol Board concern'd' 's 

E y b'
tcqulrc4 for thc inPlem'nt'tlon of tlrc 

'bovc 
dltcctlolrs' ThGy th'll bc

rli rcapondblc for collccthg and lo'lntllnlag tecotdg !f dat'' !D

recpect of the dlrccttoag cootriacd la thL ordcr' The sstd d'ts rhdl bc

forifrUca to tbc CeDtial GrouDd watct Authortty' wblch 'h'll 
Gr'lu't'

ii" a"t. .oa rhelt turalah thc saac to thc B'!ch of tbt Jurt'dtctloDd
!{atlorra.l Grcea Talbunrl' To luPcwl'G complelntt of !on-

laplcacnt.tlon of tbe ln'trnt dltcct.iont' th' Belches €oaccraGd of thc

i.iloo.r or..o rrou.a.l, etll a&t t.tn ru.ltag ard luabctcd c... iL.'
iy ariO.g aL ftfta'ctloael src' lnto udtt' ThG 'bovelo'ntlon'd 

c'&

ni". *U i. ltstcd pertodtc'ly' Tbr Pollutlo' coltrol Bo"d conccE6d

q8invr-d, q€}(+g' Eu rr(tr{I
ilI{TlFc www envhonmcnt't'itnhan tov ln

f+ft ro balot'ra@'m'll com

----Er!t!L#\r (Regional Office)
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.Effi

vlr-ry\r
(d-frq +rdra.g

{Errqt"T {ral c-Wsr fr{i"q drfr,.rdd{r
Rajasthan State Pollution Control Board, Balotra

(Regional Office)

ls also hGroby dirGcted to laltletG such clvil or cslmlnal actlon'
b. p.rrEl.dblr ln [.w, agaln.t.ll or ary ofthe d.f.ult.t.."

laay

16.And whereas it is also pertinent to mention that in the matter of
rppuc.tlo! !:o. A7l2ai24 lPBl' 3uo uoto 'AhroGdrbad Sut t
.eo!g eor.t thrcc Eethanc hotlpot. h tndte' .pP..tt!8 h thc l:oea
of lrdL d.tcd O7lV212024, Hon'blc l{GT, Ner, Delb.t h.. P.rs€d a! i)r:dcr
&,tcd l9lo3l2o24.rd dlrccted lntcr-alla .s folloEs:-

sS. For thc purt ose of rubDlttlng factu.l tcport'
Jolnt CoEEIttc. coapdsbg e S.nlor Olnccr to bc
lleaber sccrct.ry, central Pollution contiol Bo.!d (cPcBl'
RegloBd Omcerc of rcspectiv. State PolluuoD Conkol
rcpre..tttrtlvc of ISRO to bc loElB.ted by llltcctor, and a
Sclcatl.t lomlnrt.d by ultrtstry of Envlror.orDt' Fo.G.t ind

t8
by
ed

a

rate
Ch.nge (UoEF&CCO.'

MaDagement Rulca,2016 with watcr{Prevention & Control of Polllllion)
Act,1974, Air (Prevention & control of Pollution) Act, l98l al.ld Envirqrltretrl
Protection Act, 1986 on 191O912023, ot/o2/2o24 & 27103/2o2a bult srlll
you have failed to submit any reply till date.

18.And whereas the unit (MSw dumping site) was inspected by the Stale llDa-rd

omcial on 19/06/2024 and during inspection it has been observed thati
a) Thc unit has failed to ensurc the compliance of provisions of fl;olid

waste Management Rules, 2016.
b) The unit has not obtained the authorizadon under Solid lllaste

d)

c)

c)

0

s)

h)
i)

k)

Management Rules, 20 16.

The unit has not operating the material recovery facility for sortillg of
recyclablc materials to facilitatc thc cotlection of segregated recyc:{able
waste such as paper, metal, glass ctc. from the source ofgenerat:rl,n.
The unit has not operating the composting pits for the trearm(irt of
biodegradablc wast. I I

The unit has not provided any fire prolection cquipment's and {tljety
provisions at dumping site. I I

The unit has not provided the methane gas deteclor at the site. I I

The unit has not provrded any system for leachate coUectiorl land
treatmcnt. il
The unit has not developed the adequate g'een belt area. I

The unit has not constructed thc storm water d.ains to avoid r{ilring
of surface runofl wirh leachate. I

The unit has not operating the bio mining facility for tne Ilrjlacf
waste. fi

i)

Unit has not provided weighing bridge or any other suitablc wei;glring
arrangcmcnt to determine the wcight of wastc received, 

".gr.f,lr.a,sold or disposed. I

q$(ur.r, qqlstg, fufl.r+flr I

tT{flF www.environm€nt.r.iasth.n.Eov.in i

1+* .o.U"to,.r"or-lit"o-- I
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.;
X&anharw\r

(EHrq lfirqtilq)

{rr€ll;T lri r s-(cq fftirq dF,rrat-d{I
Raiasthan state Pollution Control Board, Balotra

{Regional Office)

tl Unit ha8 not ptovided logbook ofwaste reccivEd, scgrrgatcd ltrd !old'
m) Unit has ingta.llcd the Trorrmel Machinc but the sa.6e was Iound

oon-operational during visit.
nl Unit hao inEtalled the crushing Machine, Shrcdder Machinc & Bailing

Machine for the Material Recovery facility. But during insPcction all
weie found non-opcrational.

. o) No comPost was obscrved in thc comPost pit (24 il no's|'

lg.And whereas thc ambient ail' monitoring of thc site waE conduct'd by thc

Boa-rds otrrcial on 231cft2o24 and the monitoring raport dstcd 2410612024

clearly indicated tiat the ambient air quatiw does not conlirm to thc

stsndatds p.escribed in respect of PMIO.

2O,And *hereas, the Statc Board has issued a lctter ol OglOT /2024 b Dncfbr
Cum Spccial Sectrtary, Lsc, Depsrtment, Jaiput regarding non'clspliancc
of Solid wastc Managcacnt Rules, 2016 (copy encloscd)'

ln view of above, you are directed to ensurc tlte compliance of aforesaid

Rules so the provisions of Solid waste Ma.naSement Rules, 2016 in accordance

with Watcr Act, 1974, Air Act, 1981 and EP Act, 1986 rtlay bc ellcctivcly

implerEented. Failure to which may lead to initiation of further necB8ary actioo

which may include thc Environmenl Compcnsation'

ol<_

Copy to :-
t bistrict collector. Barmcr for inJormation &

2. 0rrg 1/|9!,. &Fa- TltA(.

t<

qrl(r aia, i.slE +r, fr(I rrlltr{l
la{tfe wrrw.environment.r.lesthtn.rov.in

Fi,rd: ro.b.lotar.orfi all..otn
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. ,.tpur.

Sub.: - L!.rdlrs nonronp[tlc!! d Sdid wet M.neFrunt Rul.., 2016.

R.f.:- 1. This om..! lctt rdt d 2fl05/2021.
2. L.n ! Bru€d to oirlrtor. Loc.l Bodi.r, Gon, ,iipur on 15.112022.

Sir,
. Apropor rbe!, it nry b. md fi.t es pcr prousbn o, s'Gtion 15g) of sdB r.3t x' r'cttt

RutGs,f orallMaErulR.<o*ryr"ariti=tirnl'r.,L-.-o-""t,.-ot-dont'i'nbtdlrco'Et'

tu8itiv€ air pollution .no ,n r.oon Ji.ri"i-i*r"J.i."a*j u .uu otrt Podro,bl' t!- d' r'Bv

te.!on. Tl.reror., .ll nnr taritcs r,J"al"s .i"#, Ji' ru"lr *' t t].flf #r[ fl
conscnt ro EstablBh/Corurnt lo opcraE und.r w't'r Ad, Air AGt 

'nd 
Authort2:

Iuanatemenr Rules, 2016 kom ths Sratr Board.

Th. sEt. Bolrd h.s GrltSonz.d MRF fa.lllu6 und.'.orrryc c,i{or},/ h lvhi.b Rctooj omc.6 or

rhe stat! go.rd h.w bc!" ..r,*,.f,;T;::11". iit.rz*'ii-r-;"-) to lsn rud!'in-dD6-&

conslrr ro Est blish/co"**. oo;;;;:;.iiJ,u.l J,a a" -i'*"ltt EovlrDld'dtl cLer'!" er

per EIA notifi.ztion det d 11lO6l2W6'

Director, l-oc'l Eodi€t wzs drccted 
'o 

rssr' rllrEdlon lo dl Yl'Yl: 
to rDply hr Cods'nl to

Establish/coosent to optreu unat"'ivll";;;;' ;;" 1981' 
''nd 

lutort"tion urdcr solid w'!'!

,"i.,".* *'*,'i1 T':':1[l[,'.{:i1*Smflffi;ffi"H5'H
.pplied for CTElCm of l{RF f"ilib'!
frod SEte Board dll date

- Thereforc. vou are requ'rted ro i$u! dir."dons--to Y. Y:^-}fls"T"ff;[

;;g#frdffi',m*m*it***"=;.
fvii{ tt)

t{cmbcr S.cretrry 
oy'(

ffitrffiffi:**ffi"ffi
0L
2

Rajasthan State polution Control Board
I lcadquonet. 4. lnstiruriond Arc* Jh.l.n Dooogri. Jripur-3020o4
l'hone .0l4l_ 2716E0{,27t6t00 c-mail :rncnrbcr-sccrcurvrr,rmb.nic.irr

uu, 9ltl.a.tg

uu!

I

Fil. No.:- F16 (Msur-272)/RPCB/ -l( 
| +. 1!f

H€lplinc lio. :0L1 271G87,
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An"ar*,u.<- t 6 t

.lv*r#ffiHt ru(,rfttrr{r
Rajasthan statr Poliutlon Control Board, Balotra

(ReSionalOmc€)

Rtltotr

#\I'Z
Ro/RPCB/BLr/ocn -s2l 3+69 -+L oaca, 13, >r 2925

CooDLaloDart
xudclrrl Colr!4u'
BrrECl

lRGEhdGtl

sub: 
7ffHilF::ffi+x;t"*Pi}:*1"trtrffiH
ii.i*-,i." ect, 1986 for thcron-comPli.ncd 

thc mattcr of o.A. no,
Rct l. Honblc NoT ordcr dat'd

3a/ 20l8
,. iiltill"i'"t ordcr datcd o8lo7l2o22 i! thc matt" of o A' no'

42t20talczl.

".;;i{;-il;i 
ordc' datcd rsloel2o22 iT thc mettcr of olL no'

606 /20r 8.

" ilit'frl'i'ot ordcr datcd l9lcr.12a24 in thc .attcr of o'A' no'

.. ''jlll"t',1;"a bv thi3 orficc datrd 'ts l@l2o2s' or lo2l2q24 t

a. ',JJtlt"'"t""Jl;* out bv thc statc Bo'd omcitl on rs 10612021 ot

MSw dirPola'l litc 
'-- carricd out by the sratc Eo"d odncid on

7 ambicnt AiI monltonnS

, il#:/'i"T"::t T:*"ti#":;f bv thc st'tc Boa'd to Isc'
Dcoartmcnt'

s. i"fi"l;";a bv oti' otr.cl ono9lo712424 "'
ib.'ili"t"t to e"tatlbh acclrdcd on trlrrl2o24'

Sir. e,,d control of Pouutiott) Act, 1974
t. Whcr!a!, Orc Watcr (PGvcnuon *". :''::' -":-.'^;]l-ij -t"r. "r 

,r,.
fi.t?inaftar r€f.rred to et thc 'wetcr Act') hat coa' into forEr itt sbolc of

5tat. or nalertuan wc.t 23l03/197n4 
& conrrol of pouutidr) Acq lgal

2. And whcrcAr, thc Air lPrcvcntron * *'::-_:: ,:;--i,t. it r ot' ;.-#.;d a! thc Ait A"rl has co'c into fosce in strolc of rhc st t

Raia.rhen w.G.l 16/05/ I98l

' ffi":.m u;g=ti -;.Pffiffiffi'H#chenScs, col, Ncw Dclhi in crcfcrsc o-r Po*' l'l-"""i""'""a dlrpo.al of;; ;; . vic*' to cnlurc o1"T'- H"*;ff[| [**'Jlf-ilffi:
municiDal solid wastc end rhc Rulca camc :': :"::"j.*; ;:.- ..""..a tot

-Iii';il;;;.-Environmcn'llTJf;-:*"flJlX3l#5i;."ffi "*thc orotcclion and imProvcrncnt I

J;:;;. ;;;t * tic cflcct in wholc of lndia on lel t l/ l9a6'

a*rqr4{xt(lt!'E rnntrll

irilfz www.nYltorm'nt'r'lttt'h'n'rov'ln
t-tr, ro.b.bt'r'O'm'll'om

264

544



-3rib-w\tu
{qs{r;l {rs q-(!Iq ftq"dur ftd, fl*d{l

Rajaslhan state Pollution control Board, Balotra
(Regionaloffice)

And whcreas the Rulca crat r duty oo tic MunlclPd Autlo.lty
opc.rtor of thG f.ctlity to d.Lc ..d .PPllcstloa to gtrtc Bo.rd to
Conrcnt to EatabUth/ Conlcat to Opctet. s! wcll r. Authorrtetlo!.

6. And whercas the provilioo of clause lh) of scction 15 of thc Rulcs makls
every Municipal Authotity responsible to sct up rnatcrial recovery facilities (lr

secondary storagc facilities with sufficient spacc for sorting of rccyclable

and Scneration of Icachatc from tl.e wastc cannot b€ ruled out during ttle

rainy scason whilc opclating such facility.
8. And whcrcas an intcrdcpartm.ntal mcctiht was held on 08/O3/202f in qc

RSPCB Head Omcc under thc Chairmanship of Chairp.rson, RSPCB wi4h

LSG and othcr dcpa.rtments and it was dircctcd to obl&ln
consent/euthorizetion for the installed/opcrational MRF.& MSW sitca ulddr
the provisions of Watcr & Air Act and SWM Rulca, 2016.

9. And whereas it has mme to Notice of Board that you havc still not applcd i,.
authorization from thc Board, which is Non-compliance of the above
SWM Rulca.

Io.And Whcrcas MoEF, Ool, Ncw Dclhi vid. notification No.327(E) dlrt

materials to facilitatc thc collection of scgr.gatcd rccyclebl. wastc auc\ {s
papcr, metal, 8laa8 etc. from thc Bource of Scncration or from Matqilll
R.covery Facilitie!. 

I

7. And whercas it is pcrtincnt to mcntion that possibility of fuSitive air Polludiqn

d

d
:t

n

,)

d

rl

c

n

lolo4l20ol has delcgatcd thc powcr v*tcd in it undcr scction 5 of EP
to Chairman, RSPCB to issue dircctions to any p€rson, officcr or autlrority
addition of its porrcr and pcrformancc of fuflction und.r SWM Rulcs, 20ll5.

ll.And wh.rcss Ccntral Pollution Control Board had issucd dircctiont
Chairpcrson, Rsja3than State Pollulion Control Board und.r Scction 18(l
of Water Act, 1974 end scction l8(l)(b) of Air Act, l98l vidc its lettcr dlrt
lolll/2014 stating that RSPCB shall issuc dircction to all the
Authorities in the Statc for implernentation of SWM Rulcs,2016.

12.And whcreas in vicw it power vcstcd under Bection 5 of EP Act, 1986
with notilication No. 327(E) dated lO/O4l2OOl, it is directcd that-

i. Municipality shall apply and obtain the Conscnty'Authorization
the Statc Board for all installcd/operarional MRF/
sit*/Substation in their respective arcas.

ii.To ensurc proper transportatiod, se8rcgation, soriing,
disposal of Muoicipal Solid Wastc at lhc sitc of MRF'S
outragcous diseescs.

storage
to conlrol t

nd.qrfa. lrf,k rtE ftrirmtflr
irr{ITfE, www..nvhonmpnt.ralasthan.rov.ln

t-tc, 19..bu1rurua"ruu,.o.

I
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{M*nq {rq q-(qq ftdTsl {uf,, irdkr{I

Raiasthan State Pollutlon Cont'ol Board' Balotra

(RegionalOffice)
-Erde-w\lr7

iii.To cnsurc the fugitive air cmission and \r'atcr/leachat' lf any

,.ncratcd at (hc silc mccts thc Prescribcd ste_ndaids as Pcr Watci/Alr

ilt" ana 
"cn"auft-rr 

of the SwM Rulcs 2016'

l3.And whcrcas lt is also P'nincnt to nention that in thc rnaltcr of d'Frl

alollotlo. ro' tt/2o18 t't'ch chrDt'l v/t atttc of Rr'rtthn totr'

i;i;;;;; ; T'* ?."ff ;fr.fil":[ Hif,*lt l.Iiid.rcn l4tvl lao/tl lE th' Ertt't
[.-"-t*"'4";'i b" P'::'1tb: t:Hfilff'Jf*c6..t 

Rur.r, 2016
"3. &ctloa 16(1) of 6'

orovld.r to Glloac! thct6 notot rfthtt t"t)'ctfi,! Bt't'.tlErtt 
-:Gd;::H; ;; -P'T"..'"::|T* #:il':::" ;"."'#rI

clo.c coordltrtlon sltL col

adEld.t'itlod ot s'ctltrt, t-t-gt ot Strt' Utb8. *:-tllt:'

ilffiI"i'."a'-." ::f.:';::tr:1T5".'fil;;:
.dh.tltcG to conillllont r' 'l'Gcl;:;;;;tt"P'"P"'"r;;;r'o"t'io!;ffi:tj.trJ;:"H:
r. d.cln !t. Bub{tautc E ol r

H*'*ilri."sll;*X--fg:".':m:";frff'
DGooddoB Prcllltlc' 3l6lt.t Provrtloat -4.w -"]]--I*I. t.L. ..a tL.
illilili".""t""t a Hradlld RsL'' 2016 '!d 

oth" Rd" 'n''
:;;" ;;;.;-;nt'ol Bortd h" bcoo 'apo*r"d 

to ct'crt' tlo
--iG. .'"-"ru'u"'t: ,':t.:: l""fff.f$::;,or Eo,rt t iut ct d to

4' AccotdlngtY' tic 8td
c:ccutc .n.l cdotc' thc nt'rt oi-f'tt' " coDt "d 

tD th' EEvlroatc't

lProt6ctlotr) Act, 1946' EltIti-'L"" t"t''Gtle' 
'stl''dtctlo! 

ln

'Gcord'ncG 
wlth Lv' 

ir6cn TtlbEnrl' P,lncrFr B'[oh ln o.^.
14 And whcrcas Hoa,blo t{rtlorrl Gt'on -r'lt'sru'J'-'li...ii..l 

O-.
n6- 42l2ot8 (@) Y'rhoertdb|n gh'ldUF V/' gtltG of nltsrthrt B

i.. tJo" .o o'd"t oa ot/o7l2dlo thet:

'8trtc PouEtton coottr'iI- rt d"6ctod to tto 
' 
t^'"-l:t"l

-.-"t:;;; ; to L.oc rb'- Gro'G lotlc. '!tl 
ptoc'Gd to tlcov"

thG Gwlronocnttl "o-poottuii 
ti' ttt ooorco-prtot' of tbo ot{'r

ua tutor rad h vlotAtloa tt"ilt- tttittcr Gooottt'd ty thG locd

rutbotltlc..' io m.ntion that in thc matter of Orlilad
ls.And whcreas rr rs also l,crt rn'nt.Il"T.i"i"-ai"", 

ah! Hoa'tl. rHbulrl
sppllcrtlon Do. 606/2018_ LD R!tP'-a-' 

ail'--.".; ot ELcclLDcout
,rio o'ao' d.t d tsloel2uzz : * ::::;,,-^-.-, ar,..uo.,
[.p"dil "t;;;; 

th' at'tc B;-d brt D"t'd th' 
'ouo?trt 

dlr'ct

dsls vi.i ({lrn!, frfi mird{r

t$Eltra : www.Gnvlronm'nt ral$titn'rov h

t-li: to b.lot'r'orm'll com
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.ffiffi-

\{r--Y\tu
{rqelFl {lq r(llur frri7ul fgd, Eldtf{l

Rajasthan state Pollution contrql Board, Balotra

{Regional ofrice)

12. AI Etetcr/UTr ead ticlt sPCB./Pcc. h.vc totdly
the lBprovaactrt of c*Ltttg opctr du.rilPs, du. by 31-12-2OO1'
At!o, "TLe BactGtartea to tba GovcEoert conccrleal thell
rcspoDslblc for nolitorilg thc progrear and lssulng
dlrcctlotra to thG Pollutlon CoaEol Bosrd concctB.d, s, day
rcqu.Lrcd, for ttrG lrtrpLEcnt.tion of tbc .bovc .ltccttoa.. They tbalt
rt,.o rc3ponsiblc for coll.ctlng srtd tnalBtelnlsg records of d.t ,

rcspcct of the dlractlona coutqlncd b tAL otdcr. Tbc rald d.t
tufltshGd to tbc Ceatral Ground \P.tcr Authorlty, whlch shell
the data and ahall hrfldsh thc asme to the Belch of thc
t{atlotral Gr..n lHbunal. To Bupcnrhr coBplaht of
lEpleoeatatlon of thc instaat dltectlols, thc Bcnchca conccrn.d of
Natlonel Orcea Trlbunal, Etll dalntqtn ru-EalEg .Bd aumbcrcd c.ro
by dlvtdtng th€ JurLdlctloasl Atca lnto rDttr. Tba abovebe[tloncd
filcs slll bc llstod pe.lodlcally. The Pollutlon Control Boaid
lB ebo hcrcby dlrcctcd to lattbtc ruch clvll or cafilltr.ql actloa, at
bc pcrEtr.lblc ta Lw, sg.ltrrt atl or any oftic dcfaultcE."

l6.And whereas it is also pertin€nt to mention that in the matter of Orlglnd
rppllcrtlon no, 24712024 (PB), Suo Uoto "A.hD.dabad Aurat landrtur
aBong porrt thrca Ecthaac hot3pot! ln lddiu" eppeadlg ln th€ TL!tr(3
of Itdte dated O7l02l2024, Hoa'blc l{GT, Iew Delhl hss prs.ed an oid{r
detcd 27109120]24 snd dltccted to submlt thc actloa taken r€por{ ijn
tbc mattcr. I

17.And whereas Letter issued by this Omce under provisions of Solid w|sle
Management Rules,2016, Water(Prevention & Control of Pollution) Act,1{,7+,
Air (Prevenlion & Control of Pollution) Act, I98l and Environment Protcd:io1
Act, 1986 on 19/O9/2A%, Ot/O2/2o24 e 27 /O3/2O24 incorporating the
non-compliances,

l8.And whereas the unit (MSW dumping site) \(,as inspected by the State Bl,a!And whereas the unit (MSW dumping site) \('as inspected by the State Bc,all
offlcid orr 1-9 /06/2024 and duridg inspection it has been observed thatl

a) The unit has failed to cnslrre the compliance of provisions of qoli,l
waste Msnagement Rules,20l6. i

bl Thc unit has not obtained the aurhorization under Solid v.{asle
Management Rules,2OI6. I 

]
Ic) The unit has not operating lhe rnaterial rccovery facility for sortit.g {,f

recyclable maierials to facllitate the collection of segregated recyciable
waste such aa p&per, metal, glass etc. from the source of Beneratixn.

d) The unit has not operatiog the composting pits for the treatme:lt if
biodegradable waste.

qslq cria, vskts. fusr{r*rn
iT€nfE: wwvr.envkonment.ratarthan.eov.tn

{-+fi . ro,balotara@!matl.com
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rrc*m n@ s-flq fifdsl trgf, , mitcRl

Ralanhan St.t. Pollutlon Control Board, Balotn
(Rcglonal Ofrlcr)

0
s)

h)
i)

j)

kl

Thc unit ha! not provided any 6re Protcction 'quiPrrEqth 
tDd tltcry

6rot ision! at duopins tit''
fi;;;; ;", ;-u'ded thc mcthenc gae dclcctor at thc tltt'
ffr" ,rnit tr"l not Providcd any tyltlm for lcachrtc collectiott ltld

ttcatmcat.'" 
onri r,.t ""t 

a","rop'd rhc sdcqu'tc grceo bclt 8'ct"

;; il;; not con'truct'd lhc ttorn *atcr dr'ir to reotd raldo'

of surfea! runotr with lcachate.

;;;; ;;-;"t opcatins thc bio-minins fecilitv fot thc l4ary

rraatc.
iili*" no, Providcd $'t[hint bndS' or 

'ny 
oi}lcr tuit&bL rdihint

#;;;; il;,;inc- trrJ vrelsht or 'r6rtt rccllvcd' 'rgtlr cd'

non'oPcrational dunnB visit'

tf u"i ti." -"offta thc crulhing Mechinc' ShEddcr Machin'-&-B6ilin8
'' ;;:il tr thc Material Rccovcry facilitv But dutirg intPcctioo dI

were found non_oPcBtional

d ;;';;;; ;* obrcrvcd in thc compoot Pir (24 in no't)'

lg.And whcrcas thc ambicnt air monitorinr oi thc ritc wa' conductcd by thc

";;;;;;;" 23111612024 and thc rionitoring rcwtt do.ttd 24l6l2u'4

clcatlv i.dicstcd that thc ambicnt air quality do'! not confttll to thc

aEndards prclcriH in rcspccr of PM I o'

zo.eia**ri..J- 
-,r," 

CPCB has submincd a rcPort in th' rrratt'r of o'A

24712()24 vidc lctt'r datcd oo ioi tZoZS' t'hi"h i"tlud"" thc reportcd

mcarurei to bG takcn at Munrcrpa'l iolid warrc aitcs' thc m'atutc! to b'

takan Ele es undcr:
r. TL.t blot'r'dLtlon sLould b' coDtrt'ttd 't 

E r! r lrulclt'l
&Ud lr"tt tlt'' tt

b. ;tb."; a.t'ctort to D' btt'lLd rt tt"ltt 't 
rT toF

locatlola'
c. Ouly ..tr'ttt'd lE tt trtt' to b' P'6ltt'd to bo doatr'l 't

altca.
.t. R.tu!.t A'Ebt.at Alt qq'lltlr to bG aoaltotlA rt tht 'lt' 

lli

,n!tt to tt t'stttt'd to RSFCB'

.. D.taL t'trt'lt to q"ttUty of E tt'!! tp!'nt'lt to b'

Ptovltt'd tlth RAPCB on rnnud t"L'
2l.And whcrrac, thc statc Boord acci'rJJJt conrcnt to cotablilh to Municipd

c_ouncil Barmcr vidc dat.d tttt'j jozq for icttitlg-up the compo.t unit

lold o. ditpo&d.
n f;",ilr#;;dcd rosbook or.wartc :"'Y'.tr11;': **I, ;H H;'"fi;;;i;ir ' 

Machinc but rhc !'!rG sa' round

aAn qtE[ q{nr r}r, trlrtr*rr
tttrIf?: ww{..rivlronm'nt'ttl"thtn tovln

{-t! : ro.b.bllr"rrn'll''orn

--Eiln!lo-w\tr7
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rr{{Ir{{rqq-flurful {5d,irdtfir
Rajasthan State Pollutlon Control Board, Ealotra

(ReSlonal Oftlce)

llO.OO TPD), L.g.cy crartc Plsnt (3oO Tt'D), Matcrial Rccowry Facility
T?D).

22.And trrhcf,ra!, thc Munk?al Council Barr*r h.8s failcd to lubait thc
to opcratc applirEtion till d.tr.

23.And wherca!, thc Statc Bo6rd has issucd a lctter on 0E/O712024 to

Cum Spccial Sccrctary, LSC, Depattmcnt, Jaipur rcSardinS non
of Solid wa3tc Mara8emcnt Rul.., 20l6 (copy cncloacd).

24.And lvhcrces a noticc for Non-Compliancc of Provisions of Solid w
Management Rulcs, 2016 and Watcr (Prevcntion & Control of pollution)
1974, Air (Prcvcntioa & Control of Pollution) Act-1981 and Enlri
Protcction Act, 19E6 was issucd by this offic! on 09/07 /2024, bu yot)
failcd to submit any rcply til date.

ln vicw of abovc, j,ou src dircctcd to takc thc action on thc
mcntioncd in this dircction lcttcr as stipulatcd abovc and coaurc thc
of eforcsaid rulcs. Failult to which ,nay leed to initiation of furthcr
action which may includc thc Environrncnt compcnlation.

Copy to:-
l. Dbtrict Coucctor, Barocr for lnformauon & ncc.$s6r'y
2. DDR, L.caI Sclf Coirrnment, Jodhpur.
3. olc (MSW), RSPCB, Jaipur.

qahcrta,q*lli!,& trllilf{l
iTf,rra,

ffi-
\<l--i7\t77
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Anr<r^a- '2

Rajasthan State Pollution Control Board
Hcadqualter, 4, IrBtitutional A!ca" Jhalana Doon8ri, Jsipur-302004

Phooc : Ol4l-271 1263:7l6to2.-!lail : rleobcr*.crctdY@lcb.nio.i!
RSPCB Helpline No. :0141-27168rI

Reqi$crcd Posl

F r6(Env.Comp{cn- 17) RPCBE,1y. CompJ //i V 7 J, lEtZ rldlt.il?-o1-gL

Murlcipd Courcll,
Brrmer.

Sub: Dirrctions for dcpositing of Environm.ntsl Compentation undcr seqioD 5 of Enviroomcnl

(Protectioo) Act, 1986 in compliancc ofordcE oftlt! Hon'bl. Supremc Coun in wm Padtion

Civil No. 37512012 Paryavsrrn Swakshs Samiri & Ant. Vs Union of Indi. & OthGR rnd !h.

Hoo'bl. Nstiooal Crccn T.ibutul in Originsl Applic.tion No. 6062018 ' Compliln@ of
Municipol Solid w.ste Mamgemcnt Rulcs, 2016 lrd Hon'blc NOT in O-{. no.420lt (CZ)

Ydhovlrdha, Shandilys Sharma V/s Sulc of R.j&sdE & Ors.

whcrc6s Environment (Ptorcoion) Acr, t9E6 (hercinsftc, rrfqrad to as $c "Acl"I hrs bccn

cnact d for thc protcction altd impmvcm.nl of cnvironrncnt and for matle.s con&ctod fl.'!*ith'
Thc Act h.s codc into cffcq in ,^tolc of Indie on l9l I l/ 19E6.

And whcrcls lhc Solid Waste Managemcnt Rulcs,2016 (hr.lineft.r relitr€d to as tlE "Rulcs)'
hava bocn anncted by lhe Mini$ry of Eovironmenq FoEst & Climrt Chsngq Govt. oflndia' Ncw

Dcthi in cxcicise of thc powcrs conferrcd upon it und.r thc Ac! with a view lo ensuE Prcpcr

namgamcn! handliog end disposal of municip.l solid $sstes and rhe Rules have cam€ ioto force

on 0t/04r016.
A nd where{s the provision of ru le I 5 of the Ru lcs makc cvcry munic ipal authority in it3 tcrritotia!

area rcsponsibl€ for implemenlslion of thc provisiom of lhc Rol€s and fo( cveay infrrstuctt'rc

dcvclopmcnt for coltectior- slora8e. s€gregation, trlnsponation, Ptoc6ting and disPosll of
municipal solid wastes.

And whcreas the wstcr (Prwcntion and Control of Pollulion) Act 1974 rnd rhe Air (Prw.ntion

aM Conrol of Pollution) Ac!, lgtl. havc comc into forcc in thc whol. ofdlc country with cfrcct

ftorn 23l|3l 1974 and l&05/l9tl r.sp.ativclv.

And wher€6 you are opc.ating thc oni/establishm.nt/ eotjry (hcrEinifter efaared ro t3 fie unit) in

rhc nsme of MuEictpd Council, B.flo.r which is cn8!8cd io oPraling an indusfisl plsot /

opcralion / process (MSw du pints site) et Gehuo Rord' Ncer vilkge Ce[ur' T.htll & Dlr'rict

Brrir€r and during the proc.ss lh€ unit dischtg.s walcr rnd./or 3ir polluhnls'

Ard $,hcr!'s dte unil (MSw dumping sil.) wa3 insp.ct d by lh. officials of thc Stac Board on

I l,09An2O and during inspection it has bccn obs.rvcd 6st:
(i) Th€ uoir bss trilcd to enlure coolplisnc. of Pmviior! of Solid W'ie M'nrgcDool

RulB,2016.
(ii) Th€ uuit wI! oP€rltlng wilhour obuining prior cooteDk of RSPCB ud'r Alr Act'

l98l rrd Wsrer Act,1974.

And rvlrcr€ai the arJv€ observatiorrs i,rdicale tlral lhe unit has failed lo co'Iply with the prorisions

of Solid Wastc ManaElmenl Rul6. Air Act ind watcr Act lnd vrdous dirwtions of d€ Hon'bl'

Couns ond Hon'ble Nation.l Gr.cn Tribunal (NCT).and/ ot bv tnaking discharS' of cmucnt/

cmissions has causcd gave damagc to th! environmcnt which c5jl be catcgorizcd t3 significantly

hrgc silh grave cons€qu€rrces on lhe cnvironmenl' public hclldl lrrd flora & fauna'

And whcrtas the Hon'blc Suprem€ Court in writ Peti(ion Civil No. 3?5/2012 Paryavaran Surtlrhs

Ssmili & Anr. Vs Union of lndi6 & Ohers and thc Hon'bl. NGT in Oigioal APPIi@tion No'

506,/20lt Complianc! of Municipal Solid Wsste Manrgcmcnt Rulcs. 2016 sod in scvcral othr

2.

l.

4.

5.

6

rj
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@nui".than State Pollution Control Board rrll
EE=E ii.uoquur."., *, ,^rrl|onEr Area, Jharana Doongn, Jsrpur-.3u2uu4 I ]

\lZ Phone : ot4t-2?l 1261.27t6802 e-mail : Eglublles&igly@lpgb4igi4 I

RSPCB Hetptine No. :014.t-2716877 
|

cas.s has dirccted thc Bo6rd to impose Environmcntal Compensation or all r$e individu{rlunirs
/industricy mincv institution/ cnritics etc_ who arc causing ddmage rc rhc environmcnl qn thc
princrple of'POLLUTER pAyS'. 

I9. And wh€r€as Hon'ble NCT has issued rhe directions ro impose Environmenul Compensldlrn on
the non complying polluling unirs snd has dircded the Board lo imptemenr the samc for rc{rolrtion
ofenvironmcntal damaggs caused lothe ervironrhent. l]

10. And whercos Hon'bte Natio.at creen lribunat, principal Bcnch in O.A_ no. l:AOit]1CZl
Yashovardhan Shandil),a Sharma V/s Stare of Rajasthan & Ors. hrs .inte. slia, pesscd fqll4,$ing
dircctions on 08.07.2020,- i ] 

-
nstrte Pollutiotr Cootml Borrd b diracaed to teke rcmcdirt Dcer[res rnrt abo to irs]e show
cause nodcc snd pmceed io recover thc eNirormertal aompcns:rtio, for tle]noE
complirncc of the orders ,nd rules aad in violation of the acflvitiB committed ty ti*lf*"f
rurhorities." I I

ll. And where€s the unir is liabl€ ro pay damages i.e. Environmental Compe.ssriofl on rhc l>aliis of
'Polluter Pays Principle, as di.e{tcd by thc Hon'blc Suprem. Coud aod Hon,ble NGT inlvrlrious
orders. I

12. And whereal the Board hsJ astimated *|€ smounl oi environmentsl compensatlon to bc llvirf on
thr unit &s R3 13,50,800/- (Thirreen Lrc Filty Thotlrrd f,ight Hurdred Rup€es ody)i an rhe
basis ofPolluler pays principle. 

I

13. And wheleas a show cluse noticc for jnEnded di.ections for depositing of Enrirolrnienral
Compe0sarion undcr saciion 5 of Environmem (prore.rion) Act, I 9E6 was issued to the inlu*ry
vide this olT;ce letter dated O,7.O1.ZO22. I I

14. And rvherers drs submissioo made by rhe industN/ unir wc.e conside.ed by de Board Jri ir k
. obseryed rhat industry hg3 failcd to justify the obs€oed noo-compliarrccs. Acco.dingl). it has been

decided to imposc Environmentat Compenriation of Rs 13,S0f00/_ (Thirteetr l,{i: Fifty
Thosserd Eighr llundred Rup€er orty) againsr your unir.

t5. And whereas the Ministry- of Environment, Forcst & Clinute Clunge, Covt. of lndia,
vjde Notification No. 327(E) dated t0/04/2001. has delegated the powers vesred in ir unde
5 ofthe ssid Aq to the Chaiman, Srate pollutioo Control Board to issue dirccrions io ,n!
or ary local or orher authoriD for rhc \ iolation of lhe standords and rules relrtrng to Llro
Wdste, H.zardous Chemicals, Induslrial Sol;d Waste and Municipal Solid Waste includi
wast€ torified under Ellvironrnenl (proteclion) Act, 19g6.

16. And whereas rhc Stare Boerd in performsnc€ of its dul,e.s under thc Acts_ is competent ro i
dir€cr;ons under section 5 of Environment (p.orecrion) Acr, l9E6 in wriiing to rny
or any authority and such person, officcr or authority shall bc bound to comply
dircctions.

In view of abova, the State Boord in exercise ofthe powers oonferred upon it uhder
of the Environment (protection) Act, 1986 and for perlormance of functions undc. the Aa
dirrcts thc indusrr) ro deposh the amount of Rs tJj0,E00/- Ctbirteen lrc Filty igbl

slry

Ilutrdred Rupees onty) as EnvironmenEl Compensation on the basis of.pollurer pays prinr
Rcgional otfice of ihe RSPCB ar Balotra by 30.0.1,2022. The Enviroomenlal Compensation
deposited firough d dcmand dm,i drawir in lavour of rhc M€mbcr Secrehr]., R jlsth,
Pollution Control Board, Jripur.

Plcasc be informed that in case of failuE to deposit thc Enrironmcntal Compen
indusrr) will be liable for following acr;ons.-

ln

be

or the
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Rajasthan State Pollution Control Board
Headquarter, 4, Iostitutional Are8, ,halana Doong , JaiPur-302004

Phone i 014 l'27I 1263.27 t680l c-meil i memb.t-scclcta.rv@rDcb nic'in

RSrc8 Helpune No. ; 0r41-27'16877

i. Conslnt !o cstablish std/ or consc to op.rcte stull bc rcfurc-d/ Evokcd rvithoa lny

funhcr noticc.

ii. I-rgal action including fili.g of Execution APPlication bcforc thc Hon'blc NGT mty b'
initiatld egainst lfic industry and ils om€rs/ occupicrs.

iii. Any applicstion for granv tcncwa! ofconscnt l'o cstablish or cons€nt to opc'atc shsll not

be entertsincd by $c Board.

iv. Aftcr 60 dsys th. indusrry shall be lisble to p.y rdditional tmount @ l -5% of lhc

Environmcntal Compensation amount pcr month iill dcpoltion of thc Eovironmcnttl

Compcnsarion.

It m.y b. tunher norcd that hilure to comply with thcsc direclions is a criminal o(renc'e'

punishabl. wilh imprisolr,nant fo. e lclm which may axLnd lo s'vcn y'3rs s'd wift fin' undc'

siciion 15 ofihc Environment (Pmtection) Act, 1986.

This b.ars lpProvrt ofthc cqnpctcnt suthority.

oltr

Yoll6 rinc.rcly

J*-
(vishnu DaE Purohit)

Enviroomental Engineer (Env. Comp.)

Date:F-16(Env.ComPGcn- l7) Rrc8/Env. Comp'i

Copy to following for inform6tion and necesssry actioni

t

:'

5.

Group Inchugc, LcC, RsrcB, JtiPur.
Gmuo Inchtrc. MSW, RSrcB, Jaipur'
n."-ii*i Of[.r. n"*i-tl Ofiic., Rlja-!ilhan Stat' Pollurid! ConEol Board' B'16l
iiE.iii".l"";."i"",tompensarion cctt. najasthan s!rt' Polludon co rol Boud' hipur'

cu.rd Filc.

Ertvironmental
d5t-

Engincer (Env. ComP .)olc

a
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